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LOK SABHA DEB~ TES 

LOKSABHA 

Monday, December 20, 1993/Agrahayana 
29, 1915( Sakal 

The Lok Sabha met at Eleven of the 
Clock 

[MR. SPEAKER in the Chait'j 

Obituary References 

[English] 

MR. SPEAKER: Honourable Members, 
I have to inform the Hous'll with profound 
sorrow about the passing away of our col
league, Shri Shiva Sharan Sinha, a sitting 
member of the House. 

Shri Shiv Sharan Sinha died of brain 
haemorrhage at Dr. Ram Manohar Lohia 
Hospital, !\lew Delhi on 18 December, 1993 at 
the age of 75 years. He represented Vaishali 
parliamentary constituency in Bihar. 

Earlier he was a member of Bihar Legis
lative Assembly from 1962-68 and 1982-90 
and was also a member of Bihar Legislative 
Council during 1972-76. While being a mem
ber of Bihar Legislature, he served with dis
tinction as Chairman, Committee on Govem
ment Assurances, and as Convener. Public 
Accounts Committee and Members' Ameni
ties and Housing Committee. 

He also served as Chairman, Bihar State 
Housing Board and North Bihar. Industrial 
Development Authority. 

He took keen interest in the parliamen
tary debates. 

A close associate of late Shri Jai 
Prakash Narain and a veteran freedom 
fighter, Shri Sinha suffered incarceration 
for participating in the Quit India Move
ment, 1942. 

An agriculturist by profession, he 
worked relentlessly forthe upliftment of the 
poor and downtrodden. 

I have also to inform about the passing 
away of ourthree former colleagues, name
ly, Sarvashree Bhopinder Singh Mann. 
Girdhari Bhoi and Ram Samujhawan. 

Shri Bhopinder Singh Mann was a 
member of Constituent Assembly during 
1948-50, and of Provisional Parliament 
during 1950-52, representing Punjab. 

He was the Finance Minister of Punjab 
and East Patiala States Union (PEPSU) 
during 1952-53. He was also member of 
Punjab Legislative Assembly from 1957 to 
1962 and served as member of Punjab 
Vidhan Parishad in 1966-67. 

A freedom fighter. Shri Mann suffered 
imprisonment for participating in freedom 
movement during 1942-45 and later in
temed for some time. 
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He actively participated in the proceed
ings of the House. 

We deeply mourn the loss of these 
friends and I am sure the House will join me 
in conveying our heartfelt condolences to 

Shri Bhopinder Singh Mann died on 13 the members of the bereaved families. 

September, 1993 at the age:~~ 7j{ ~f~' r.:. i-i a;.;. ~~. ,:'1 c.": 

Siln GirdhairBfiolwas-a'~mem6er of <~-~. "IR'Et'RTI'iiTE lQilNIS I eA ' (SRAT' 'P.v. 
First Lok Sabha. He represented Kalahandi NARASIMHA RAO): Mr. Speaker, Sir, I join 
Bolangir Parliamentary Constituency of in paying trltliik!! ~:Cj~<HS6nguished col-
Orissa during 1952-56. league, ShciSbiv SharanSioha. We remem

An agriculturist by profession, he was a 
popular tribal leader and Worked for the 
welfare of tribal people in his area. An 
outspoken person he opposed caste sys
tem and fought for the democratic rights of 
weaker sections of society. He took keen 
interest in the proceedings of the House. 

Shri Girdhari BilOi pass9(faway on 14 
.November, 1993 at Arjungaon in Orissa at 
the age of 90 years. 

Shri Ram Samujhawan was a member 
of Eighth Lok Sabha. He represented Saidpur 
Parliamentary constituency in Uttar Pradesh 
during 1984-89. 

Earlier he has a 16ng and distinguished 
political career, forovera quarter century as 
a member of Uttar Pradesh Legislative As
sembly from 1957-84, 

He made valuable contribUtiOns in the 
parliamentary debates, 

An agriculturist by profession,: Shri 
Samujhawan worked ceaselessfy for the 
upliftment and amelioration of the depressed 
classes of the society. 

An aetiv9'srosliNorker, he served as 
President, DaiitVa,.gs Sangh.: ' 

Shri Samujhawan passed away on 12 
December, 1993 at the age of 72 years. 

ber him with respect and affection as a 
politicalleaderfroWl'thia rootsofoW'vast and 
varied SOCietY: An agriculturiSS-,by profes
sion, a schol~,=- qf_~cl~n.9~ at university, a 
legislator anda parliamentarian by the choice 
of the peoPle;~!f~~lrlnately commit
ted to the social, industrial and economic 
development of India and he sawttS.:pdsSi
bilities mirrored in Bihar to which he ber 
longed, in 'parti'ctilar;c iii noithem:districts 
from where he' hailed. He worked witt! zeal 
and purpose'tdtiring hoine to his people the 
full fruits of ttie country's freedom.' He'hlm
self was personally imrof"ed in the freedom 
struggle and was imprisoned in 1942 Move
ment. Earlier, he was' expelled from his 
college for activities inimical to foreign rule in 
India. We will miss his quit but' effective 
presence in this chamber and'l join' you, Sir, 
in extending to his family:our sYmPathy and 
sense of share~ loss in their time of grief. 

I also jOin-'m my heartfelt cofl'dolenees 
orfthe death of Shri BtioPinttet Sirign'Mahn, 
MeTriber, Provisronai '::Parllitm~n'i'! ·'Shri 
• Gii'dhari Btioi, Mertibet, 'FtiStt..t)I(Ssbha-ahd 
stilt ''Ram -5amlljhWan; ~ber.; FitSHlbk 
-S~a-aniN3f1riiRa'rYt ~IiMih!''Mgl'n-

"tiEJr;' E1ghtn:tbkts~.:"r:fP(;.j alnu<);).)A 
~·_'::)TL·:.r~~~:· J ~.fli~:·. ,r.H !'")~r ?'9!l 

[ Trans~ation) 

'SHRI ATAL>'9fHAiq"'VAJPA'V'EE 
(LUCKNOW) : Mr.Sp'e'Ilkt#, ~It:e~ltiands 
of death have snatched away yet one more 
colleague from amidst us. Shri Shiv Sharan 
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Sinha tought ,for the independ~nce of the 
cO:\J~t~ ;and he was' in'str&m~ntal i~ pro~id
ing' a 'Ii~k with' t,he past through his dyna
mism. During post independence period 
Shri Shiva Sharan Sinba continued struggle 
to preSl'lrve the independt;!nce and to bring 
about socio-economic changes. He was a 
source of inspiration forthe youth as he was 
a time tes~!i!9 pers<;ln, AS a parliamentarian 
his cOntribution was noteworthy, All of us 
condole ,.tre demise of Shri Sinha, who 
s\!ddef,lJ¥ left this world, <Ind we also extend 
olJr hearttelt condolences to the bereaved 
family. S'hri BhoPind~r Singh Mann, Shri 
~irdtiari Bhoi ,and Shri Ram Samujhawan, 
",II parliamentarians, too left this world. We 
condole their death too, 
," , 

MR. SPEAKER, Sir,l take this oppor
tunity to register my protest against the 
delay's in announcing the deaths. 

S,hri Mann died in September but his 
death is, bei'ng con,doled only now, An 
arrangement for timely dissemination of 
such,inlormaiion should be made for time
ly condolence: 

MR. SPEAKER: We have to confirm 
the news and we receive such information 
from the District Collector. 

SHRI SHARAD YADAV 
(MADHEPURA) : Mr. Speaker, Sir. Shri 
Sinha was the main pillar of socialis.tmove
ment and was an embodiment of honesty 
ancpruth. For y.ears he was, associated 
with the socialist movement and was a 
very active freedom fighter. However. 
when he departed for his heavenly abode, 
he wali as uncontaminated a soul as it was 
at the time of birth in this world. His ab
sence will be deeply felt because for ,years 
we drew inspiration from Shri Sinha. His 

. -.' . 
suddenly demise will be felt both by his 
House, and especially by my party and the 
whole House will now be deprived of his 
valuable association. I condole Shri Sinha's 
death for his impeccable honesty and de
termination, with which he worked for the 
country, and I also would like to send my 
heartfelt condolences to his bereaved fam
ily. 

Shri Bhopinder Singh Mann. Girdhari 
Bhoi and Aam Samujhawan too were Mem
bers of this House. I condole their death on 
behalf of my party and on my own behalf 
and would also like 1'0 send my condolenc
es to their bereaved families. 

[English] 

SHAI NIAMAL KANTI CHATTEAJEE 
(DUMDUM) : I join my colleagues in con
doling the death of a valued colleague. I 
personally do not know much about him, I 
learn from our colleagues that he was a 
veteran freedom fighter and a socialist, 
So, we have lost one o'the ties with the old 
ages. 

SHAI BHOPINDEA SINGH MANN, 
'SHAI GIADHAAI BHOI and SHAI AAM 
SAMUJH~WAN also belonged to the early 
stages of our"parliamental')( democracy. In 
that sense also, our old connections are 
getting lost. We mourn this loss. But we 
take it in our stride that in passing away 
they bestowed their torches to us. The 
present Parliament will uphold all that they 
stood f:>r. On behalf of our party, we send 
our condolences to the families of all the 
bereaved. 

[ Translation] 

SHAIAAMVILASPASWAN(ROSERA) 
Mr. Speaker, Sir. four days ago I was 
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enjoying his company both inrhe House and 
in the Central Hall. Nobody had any presage 
that within two days Shri Sinha would no 
longer be in our midst. We had close rela
tions with him. His constituency-Vaishali, 
and mine Hazaribagh. are adjoining and so 
we worked in unison. As Shri Sharad Yadav 
have stated. in socialist movement too, we 
were together. ,A few people might have 
remembrance of his face which was serene 
like sea and unflinching like mountains. At 
time when we used to get disturbed by 
political developments, Shri Sinha inspired 

. us. On many occasions Shri Sinha went to 
jail during freedom struggle and was also 
expelled from the college. He continued to 
struggle for those values even after inde
pendence. 

Not many born upper castes struggle 
for the oppressed and weaker sections. He 
fought for them through out his life, Today 
Shri Sinha is not in our midst. We are too 
shocked by his death. However, his style of 
functioning will continue to inspire 'us for 
ever. Shri Bhopinder Singh Mann. Girdhari 
Bhoi and Ram Samujhawan are also not in 
our midst. Though nobody is immortal but 
their teachings will continue to guide us in 
future as well. 

With these words. I condole their deaths 
and also wish that their families would be 
able to withstand the shock of their death. 

SHRI KAMLA MISHRA MADHUKAR 
(MOTIHARI) : Mr. Speaker. Sir, on the 
death of Shri Sinha reminiscences of asso
ciation with him during the freedom struggle 
are getting refreshed. He was very close to 
me and we used to discuss various issues to 
the problems of the -farmers. T.at's why 
memories especially pertaining of freedom 

struggle. are clearly etched in my mind. I am 
personally feeling the loss of Shri Sinha. I 
mourn his death and pray that the bereaved 
family may withstand his death. 

I also pray that the souls of other de
parted leaders may rest in peace. 

HARI KISHORE SINGH (SHEOHAR) : 
Mr.-Speaker. Sir. I knew Shri Shiva Sharan 
Sinha for three decades. who was popularly 
known as Master Saheb. Right since Shri 
Sinha jumped into the political arena. he was 
known for his simplicity. Though thrice he 
was elected to Legislative Assembly and 
thereafter to Lok Sabha. yet he did not own 
more than 3-4 acres of ancestral property. 
He was a committed leader of the farmers 
and had strong conviction in socialist think
ing. That's why life long Shri Sinha served 
the poor. 

Speaker. Sir. last Friday I dropped him 
at his flat in may car on way back from 
Parliament House. However, that journey 
turned outto be his last voyage. Today, Shri 
Sinha is not in our midst and I wish his life will 
continue to be a source of inspiration. I send 
my condolences to the bereaved family. 

[English] 

Mr. Speaker: The House will stand in 
silence for a short while 

11.17hrs. 

The Members then stood in silence 
for a short while. 

MR. SPE!,KER; The House stands 
adjourned to reassemble tomorrow at 11.00 
A.M. 
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WRITTEN ANSWERS TO QUESTIONS 

[ Translation) 

Power- Projects 

, 241. SHRI DATTATRAYA 
BANDARU~ 

SHRI ERA ANBARASU: 

Will the Minister of POWER be pleased 
to state: 

(a) the detail of the proposals for setting 
up of power projects submitted by !he Gov
emments of Andhra Pradesh and Tamil 

Nadu to the Union Government which are 
pending for clearance at present; 

(b) the reasons for delay in clearance of 
these projects: and 

(c) the time by which the projects are 
likely to be cleared? 

THE MINISTER OF POWER (SHRI 
N.K.P. SALVE): (a) and (b): The current 
status of project proposals for Andhra 
Pradesh and Tamil Nadu is as follows: 
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(c) According oftechno-economi~lear- , 
ance for power schemes is dependentuppn 
availability of various inputs, certain st&1\-1t9-. ' 
ry and other clearances from various ~ini$
ters/agencies and timely submission Of req- . 
uisite replies/clarifications by the project . 
~thorities. H~nce it is not feasible ~o ~
sess as to how long it may take for acc~rdiAg 
techno-economic/final clearance to 1tlese 
projects. 

[English} 

Power Generation 

242. SHRI ANIL BASU: wlu tlie 
Minister of POWER be pleased to st~e~' 

(a) whether any study has been made 
. regarding bilateral investment agreemer'i_ts 
with U.K. and Canada for power genei8tiOn 
in the country; _. -

(b) If so, the details thereof; and 

(c) If not, the reasons therefor? ; 

THE MINISTER OF POWER .~I-!RI 
N.K.P. SALVE: (a) No, sir. 

(b) and (c). Do not arise. 

[ Translation) 

.. 
Publicity of New EconomiC pOliCY 

*243. DR. RAMKRISHNA 
KUSMARIA: 

SHRIMATI KRISHNENDRA 
KAUR(DEEPA)! 

Will the Minister of EXTERNAL A"F
FAIRS be pleased to state: 

(8) whether many countries have not 

shown interest to invest in India due to 
inadequate publicity of the new economic. 
policy of the Government abroad: ani::! 

(b) if so, the steps being taken/pro-· 
posed to be taken by the Govemment In this 
regard? 

THE MINISTER OF STATE IN THE 
MINISTRY OFEXTERNALAFFAIRS (SHRI 
SALMAN KH~SHEED): (a) No Sir, Gov
errment of Jn~ has approved foreign in-. 
veStment prpposals.9xceeding US .$ 3.5 
billion sincelhe~new economic policies were~ 
announced;-

(b) Government of India cOnsiders the 
'response by f6reign investors to its new' 
.economic policies as 'ent:ouraging and has 

-taken several measures to publicise the· 
business opportunities that have arisen as a 
result of our liberalized policies and proce
dures. Among the various steps taken to 
give publicity to the new economic policies 
are the followin.g: 

(i) A large number of high level semi
nars have been organized in important busi
ness centres in Europe, Japan, USA and 
South-East Asia to project Indi's as an in
vestment destination and create greater 
awareness of business opportunities in In
dia. Speakers at such seminarS have includ
ed Ministers., Senior Govemment offiCials, 
representatives of RBI and leading financial 
institutions; managelilent consultants, tax 
exPerts and captains of Indian industry. 

(ii) In addition to the abeve events, 
which are predominantly of a generic na
ture, a special emphasis in being placed on 
a sector-specific approach, in thrust areas 
such as electronics, software, auto COnlpo-
nents and power. ' 



21 
Writt('Jn A'1s,~ers AGR~~~:-r~r'J~,~~.J~1~,~~AKA) ~"i~~rrf\~~~7.~~ i;2,? 

(iii) Our Embassies abroad have under- (a) whether the GOlLemment have for-
taken comprehensive efforts to give the mulated any scheme to !mprojte A.I.R. and 
widest possible publicity tothe various mea- T.V. coverage and to expand all the media 
sures taken by the Government to liberalize coverage in the country l partipularfy in the 
the economy. Eastern region: 

(iv) In order to project the message 
about our new economic policies effectively, 
a c'omposite media package has been de
veloped and is being constantly updated for 
dissemination ,to potential investOrs. This 
p~kage incluQes a variety of broe:nureS'; a 
floPPy diskette On "Doing Business'in I ndi~", 
video films and$1ide packages, a~ .. of w~h 
cOl'l'lain extensiVe informat~n on;.our ~w 
ec0nomic polidies and proc_edurei. < . - ~' 

.. x 

(v) Apex industry organi~ation~ are also 
being increasingly coopted into Govern
ment's efforts to attract foreign investment. 
Overseas visits by business delegations are 
in particular being used for this purpose. 

The Ministry of External Affairs and its 
Missions and Posts abroad are utilizing 
every available opportunity to give publicity 
to our liberalized economic policies and 
project India as an attractive investment 
destination. 

[English] 

Doord~rshan AIR/coverage 

·244. SH'RI BRAJA KtSH08E 
TRiPATHY: Wilrthe MinisteYof INFORMA
TION AND BROADCASTING be pleased to 
state: 

(b r if so, the ~tails ,thereOf; and 

(c) the estimated expenditure likely to 
be incurred on the implemerltation of the 
scheme? 

" TH~ MINISTER,. OF STATE OF THE 
=MINIST~Y OF INFORMATION AND 
~"BROAD(:;ASTING (SHRliK.P. qlNGH DEO): 
;o.{a) and CC!). Yes, Sir. To ,""proye ttje cover-

, .. age all cWerthe country, All India Ffudio has 
- ." " J" 
:~131 schi!nes undeir impl~mentat~tl/ envis-
::;:aged at:cin estimllted Capital c~t of Rs. 
. '117.36 crores, of which 46 are ip t~ Eastern 

region. Similarly, Doordarsh~m ~as 358 
projects under irrl:>lementatic:!n/~visa~d 
all over the country at a'1 estit1lat~ Ca~al 
cost of Rs. 710.~8 crores. of ~hich~7 
schemes are in the Eastern reigioe. :;:;: 

~ 

The Press Information Bure~~prop';;'s
es to set up 1 6 new branch OffiGis in the 
country at a cost of Rs. 551aklils ~which 6 
will be in the Eastern region. 

There is a prcposat:to se~ up 10 Field 
Publicity Units in the courit~in~luding in the 
Eastem~gion, dutingth~ VUlth plan period. 

; However. the sch~me hfls ye~ to be final-
.{,Jzed. ::. " 

(b) Details are the a~achJd statement 
I, II, Ill. and IV. . i 
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Statement-III 

Press Information Bureau 
~ 

Press Informatiun Bureau has formu
lated Schemes to strengthen coverage of 
Media in the country Including Eastern Re
gion during Villth PI<ln pcr:od. One of the 
schemes is to open new branch offices of 
Press Information Bureau at various cen
ters including those at Siliguri, Itanagar, 
Silchar. Bhubaneshwar. Ranchi and 
Darbhanga to serve the needs of language 
Press. 

The complete list of new branches pro
posed to opened during the Vilith Plan 
period is as under: 

---_._------ -

S. No. P/aee 

1. CALI CUT 

2. ITANAGAR 

3. SILIGURI 

4. UDAIPUR 

5. MANGALORE 

6. PONDICHERRY 

7. SILCHAR 

8. AURANGABAD 

9. DHARBHANGA 

10. BHUBANESHWAR 

11. NANDED 

12. VISHAKHAPATNAM 

13. HUBLI 

14. RANCHI 

15. JABALPUR 

16. RAIPUR 

.. STA TEMENT-/V 

Directorate of Field Publicity 

There is a proposal for setting up of 10 
Field Publicity Units in tribal and backward 
areas including the Eastern region during 
the 10th Plan period. The exact location 
where these will bethe set- up have not been 
identified. 

The total expenditurFJ on opening a new 
Field Publicity Units is esllmated to be Rs. 
379,000/- out of which the recurring expen
diture is Rs. 2.78.000/- while non-recurring 
expenditure is Rs. 1.01.000/-. The lotal 
expenditure on opening 10 Field Publicity 
Units. will, thus, be Rs.37,90.000/- . In the 
subsequent years the annual expenditure 
on maintenance 01 each units will be Rs. 
2,78.000/-. 

Diesel Based Power Projects 

'245. SHRI SHANKERSINH 
VAGHELA: 

SHRI RAJESH KUMAR: 

Will the Minister of POWER be pleased 
to state: 

(a> whether there is a proposal for 
setting up of diesel based power projects in 
joint sector or public sector in the country. 
particularly in Gujarat; 

(b) it so, the details thereof: and 



103 Written Answers DECEMBER 20,19513 Written Answers 104 

(c) the estimated cost and powergen
eration capacity of the proposed projects? 

THE MINISTER OF POWER ( SHRI 
N.K.P. SALVE ): (a) to (c). The details of 

diesel based power projects recently sanc
tionedltechno-economically cleared/pres
ently under examination for implementa
tion by the States in the Public Sector are 
given below:-

Name of the Schemel 
Location 

Capacity 
(MW) 

Estimated 
Cost 

A. SANCTIONED / ON GOING 

1. 

2. 

3. 

DG Plant at Yelahanka 
Karnataka 

Dcr Plant at Kolar, Bidar, 
Jamkhandi and Indi, 
Karnataka.( 19.44 MW each 
at four locations) 

DG Sets at Brahmapuram, 
Kerala 

(RS. in Crores) 

-
6x20 = 120 282.95 

12x6.48 =77.76 150.92 

• 5x20 = 100 281.00 

B. TECHNO-ECONOMICALL Y CLEARED BY CEA. 

1. DG Plant at Kasargode 3x20 = 60 178.00 

C. SCHEMES UNDER EXAMINA TION IN CEA 

1. DG ~'!k.~(lZhikode, 
Kerala. 

No proposal for installation of diesel 
based power project in the public sector in 
the State of Gujarat or in the jOint sector in 
the country is pending for approval. 

New Mini St_1 Plants 

246. DR. LALBAHADURRAWAL: 
Will the Minister of STEEL be pleased to 
state: 

(a) The details of new mini steel plants 
planned to be set up during the current 

9x14 = 126 415.54 

financial year along with locations thereof; 

(b) whether the work has already been 
started on some projects in this regard; and 

(c) if so, the details thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF STEEL (SHRI SANTOSH 
MOHAN DEV): (a) to (c). The iron and steel 
industry has ~n exempted from the pur-
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view of compulsory licensing. An entrepre
neur wishing to set up an iron or steel units 
does not require approval of Government 
for industrial license unless the plant is 
proposed to be located with in 25Kms of a 
city havi ng a as per 1991 
census. 

The term' mini steel plant' generally 
refers to a unit manufacturing steel in an 
electriC are furnace. As per information 
available with Government, the following 
two electric are furnace units have been 
commjssioned during the current financial 
year 

S.No. NAME LOCATION I/'v6TALLED DATE OF 
COMMISIONING CAPACITY 

1. Nova Udyog Ltd. Nainital, 2.0lakh MaY,1993 
U.P. tonnes per 

annum 

2. Indian Seamless 
Steel and Alloys 
Ltd. 

Jejuri,Pune 1.5lakh July 1993 
Maharashra tonnes per 

No other electric arc furnace unit is 
expected to be commissioned during the 
year. 

Food Proc~ssing, Industry. 

247.DR. KRUPASINDHU BHOI: Will 
the Minister of FOOD PROCESSING IN
DUSTRIES be pleased to state: 

(a) whether the Government have any 
proposal to modernize the existing units in 
food processing industry in the country; 

(b) if so, the schemes at hand with the 
Government in this regard; and 

(c) the funds earmarked for the pur
pose and the steps taken to implement 
those schemes? 

THE MINISTER OF STAt!: OF THE 
MINISTRY OF FOOD PROCESSING IN
DUSTRIES (SHRI TARUN GOGOI) :(a) 
Yes, Sir. 

annum 

(b) Besides liberalising industrial and 
trade policies for foreign technology agree
ments, foreign uollaboration, import of mod
ern capital good and providing fiscal 
concessison on capital goods for food 
processing, the Ministry has forml.llated 
and is operating various Plan Schemes to 
assist research and development, and 
upgradation of processing, packaging and 
distribution storage systems. 

(c) Out of Rs.47 crores of plan outlay 
for the current year, an amounf of about 
Rs. 23 crores is earmarked for directly or 
indirectly assisting modernization. 

Impact of T.V Viewing. 

248. SHRI B. DEVARAJAN: 
DR. RAMESH CHAND 

TOMAR: 

Will the Minister of INFORMATION 
AND BROADCASTING be pleaSed to state: 
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(a) whether the Government are aware 
thatteleviewing is injurious to mental health;, 

(b) whether the culture of rapes, mur
ders, daggers, drinks shown on T.V. is 
gripping our country and a criminal trend of 
life is increasing day by day; 

(c) whether the Government are con
sidering to channelise young,inquisitive. 
curious, sensitive and vulnerable minds in 
the proper direction before further damage 
is caused to such children through unde
sirable TV exposure: and 

(d) if so. the efforts made or proposed 
to be made by the Government in this 
regard? 

THE MINISTER OF STATES OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SH~I K.P. SINGH DEO): 
(a) Government is not aware of any scientif
ic study which establishes this point. 

(b) No, Sir. 

(c) and (d). Regulation of exposure of 
children I youth to television can only be 
undertaken by the parents Iguardians of 
the children and not by Government. 
Doordarshan on its part endeavors, on a 
continuing basis, to provide a wholesome 
fare of programming including educational 
programmes on its channels to cater to the 
different sections of society. Government 
have no control on the foreign channels 
beaming onto India and on cable so far. 

Indian Community in Kenya 

*249. SHRI BOLLA BULLI RAMAIAH 
SHRI S. B. SIDNAL~ 

Will the Minister of EXTERNAL AF-

FAIRS be pleased to state: 

(a) whether Incidents of attacks .on 
Indian community in Kenya have come to 
the notice of the Government; 

(b) if so; the details thereof; 

(c) whetherthe Government have tak
en up this matter with that country; and 

(d) if so, the details thereof and thl'! 
response of that country thereto? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRI SALMAN KHURSHEED): (a) to (d). 
Yes, Sir. Reports have been received of a 
number of attacks on the Indian communi
ty in Kenya involving robbery and leading 
in some instances to loss of life. Govern
ment of India had brought this to the atten
tion of the Government of Kenya at high 
level. The situation has since improved 
owing to tightening of security. The Kenyan 
Government has assured us of all possible 
help to safeguard the Indian community. 

[ Translation] 

T.V. Transmitters 

250. SHRI PRABHU DAYAL 
KATHERIA : Will the Minister of INFOR
MATION AND BROADCASTING be 
pleased to state: • 

(a) .The places where T.V. transmit
ters are planned to be set up during 1993-
94 in the country; State-wise and the pro
posed capacity of such transmitters; 

(b)whether the Government propose 
'Po set TJp any T.V. Transmitter at Auti 
(Joshimath) and Gopeshwar in Uttar 
Pradesh; and 
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(c) If so, the details thereof? 

THE ~INISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI K. P. SINGH 
DEO): (a) to (c). A list showing the loca
tions of the TV transmitters under imple
mentation/expected to be commissioned 
in to service during 1993-94 in the States/ 
Union Territories of the country is given in 
the attached Statement-I. A consolidated 

list of locations approved for setting up of 
TV transmitters under Annual Plan 1993-
94, is given in the attached Statement-II. 

Whereas there is no proposal to set up 
TV transmitters at Auli, a Very Low Power 
TV Transmitter (VLPT) is already function
ing at Gopeshwer. A scheme for installa
tion of a VLPT at Joshimath in'the Chamoli 
district of Uttar Pradesh in under imple
mentation. 
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Clear Weapons • Report on Kashmir 

251. SHRI SRIBALLAV 
PANIGRAHI : Will the Minister of EXTER
NAL AFFAIRS pe pleased to refer to the 
reply given to Un~tarred Question No. 
2694 on December 9; 1992 and state: 

(a> the progress made so far in regard 
to the proposal of our country relating to 
prohibition of the use or threat of use 
nuclear weapons; and 

(b) further course of action proposed 
to be followed by the Government in this 
regard? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRI R.L. BHATIA): (a) In view of some 
positive developments in the changing in
ternational security environment, India 
once again tabled its resolution on 'Con
vention on the Prohibition of the use of 
Nuclear Weapons" this year. In the First 
Committee of the UN General Assembly, 
the resolution was adopted by 102 votes; 
21 countries voted against the resolution 
and 23 countries abstained on it. The 
Indian resolution was co-sponsored by 16 
other countries .. 

(bfln bilateral talks as well as in mul
tilateral for a dealing with disarmament, 
Government will continue to draw attention 
to the need for concluding a Convention on 
the Prohibition ofthe Use of NuclearWeap
ons, as the first step towards the goal of 
complete elimination of nuclear weapons. 
Government will continue to work with 
other like-minded countries in this regard. 

252. SHRI RABI RAY: 
SHRI SANAT KUMAR 

MANDAL: 

Will the Minister of- EXTERNAL Af"o
FAIRS be pleased to state: 

<a> whether attention of the Govern
ment has been drawn to the recent report 
on Kashmir produced by the task force on 
terrorism and unconventional warfare set 
up by the US House of Representatives 
Republican Research Committee, as re
ported in the, Hindustan Times, dated No-

. vember 20, 1993; 

(b) if so, the salient features of the 
report and the reaction of the Government 
thereto; and 

(c) the steps taken/proposed to be 
taken by the Government in this regard? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRI SALMAN KHURSHEED>: <a) to (c). 
Government are aware of the report titled 
"The New Islamist International" (dated 
February 1, 1993) by the Task Force on 
Terrorism and Unconventional Warfare set 
up by the House of Representatives Re
publican Research Committee. The Sec
tion on Pakistan, Afghanistan and the Ex
port of Terrorism noted the assistance as 
per an active lSI program, to Kashmiri 
militants. The report noted inter alia, that 
·since the 1970s, Islamabad has been 
training Sikh and other Indian separatist, 
movements as part of Zulfikar Ali Bhutto's 
strategy of forward strategic depth' a~d 
also as part of his efforts to gain revenge 
for India's support of an independent 
Bangladesh". It stated that the further mil
itarization and radicalization of the Sikh 



161 Written Answers AGRAHAYANA 29,1915 (SAKA) Written Answers 162 

armed struggle increased, as largerquan
tities of high quality weapons becomes 
available. AcCording to the Report, in the 
increase of support for terrorism in India. 
Islamabad has been able to find a task for 
the Pakistani and Afghan cadres that 
Islamabad had developed during the Af
ghan war and must now keep from med
dling in Pakistani domestic politics. "In
deed, to secure that goal, Brig. (retd.) 
Imtiaz, head of the lSI Political Section, 
has developed a long-term program called 
'K-2' " which is aimed at "unifying and 
better coordinating the Kashmiri and Sikh 
subversion efforts' by "bringing under one 
umbrella Sikh and Kashmiri extremists and 
Muslim fundamentalists who would then 
intensify acts of violence in Punjab, Jammu 
and Kashmir, and the Terai region of Uttar 
Pradesh. 

2:Govemment have obtained details 
relating to the Report. Government con
stantly monitor developments relating to 
India's security. Government have been 
continuously appraising friendly Govern
ments, including the US. of the continuous 
support in terms of equipment. arms and 
training by Pakistan to terrorists in India. 
Government have highlighted the situation 
of "proxy war" being waged by Pakistan in 
Jammu and Kashmir. Government remain 
committed to take all necessary steps to 
safeguard India's territorial unity and in
tegrity. 

Indian Films/DocumentariesIT V 
Serials 

253. SHRI K.H. MUNIYAPPA: 
SHRI K.G. SHIVAPPA : 

Will the Minister of INFORMATION 
AND BROADCASTING be pleased to state: 

(a) whether there is demand for Indian 

films, documentaries and T.V. Serials in 
foreign countri~: . 

(b) if so, the number of films, serials, 
and documentaries exported during 1992-
93; and 

(c) the foreign exchange earned there
from? 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI K.P. SINGH 
DEO): (a) to (c). There is certainly a de
mand for Indian films. documentaries and 
TV serials in foreign countries. The export 
of feature films was being canalised through 
the National Films Development Corpora
tion Ltd; till August 1991. with the liberal
ization of Government policy in this regard, 
the export of feature films was decanalised 
in August, 1991. Regarding films other 
than feature films, there was no restriction 
on export and it was not a canalised item 
even earlier. At present there is no restric
tion regarding export of films and no li
cence is required for the purpose. There is 
no Single agency in charge ot promotion of 
exports and hence no records of films. 
exported and rever:tue earned are main
tained. However, there is a great demand 
for Indian films of which this Ministry has 
no information because it is outside its 
ambit. 

2. The details of films, documentaries 
and TV software exported by the organiza
tions of the Ministry of Information and 
Broadcasting (Doordarshan, National Film 
Development Corporation Ltd .. Films Divi
sion and the National Centre of Films for 
Children and Young People) are as fol
lows:-

(i)(Doordarshan): The details of the 
programmes exported by Doordarshan are 
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given in the attached statement. 

(ii)(The National Fi!ms Development 
Corporation Ltd): The N.F.D.C. exported 
144 films during· the year 1992-93. The 
total earning from export of these tilms was 
As.207.18Iakhs. 

In addition. the following two docu
mentaries were exported:-

(a) Meeting a Mile Stone - exported to 
Iran. 

(b) Music of Satyajit Aay - exported to 
Mauritius. 

- The earning from export of these doc
umentaries was As. 69,883/-. 

No TV serial was exported. 

(iii) (National Centre of Films tor Chil~ 
dren and Young People): The Centre 
earned As. 6,49,576/- in foreign currency 

by way of royalty trorQ foreign TV during 
1992-93 as per following details:-

(i) .Canada As. 3,94,887.00 

(ii) Iran As. 1,46,140.00 

(iii) U.S.A. As. 1,08,549.00 

(Total As. 6,49,576.60) 

(iv) (Films Division): Although the Films 
Division has not exported its films, the 
Ministry of External Affairs acquires prints 
of Films Division films for exhibition in 
foreign countries through the Indian Mis
sions abroad. 

Although no film was exported. the 
Films division has sold stock shots from its 
films for a valueof As. 1.42,551/- to individ
uals and agencies aboard. We are, howev
er, reviewing the entire aspect of market
ing, distribution, exhibition and exports. 
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[ Translation) 

Doofdarshan KendrasiAIR Sta
tions 

·254. SHRI CHHITTUBHAI GAM IT: 
SHRI N.J. RATHVA: 

Will the Minister of INFOAMATION 
AND BROADCASTING be pleased to state: 

(a) the locations where new 
Doordarshan Kendras and All India Radio 
Stations have been set up in Gujarat dur
ing the last three years and coverage 
capacity thereof; 

(b) the percentage of area of the State 
covered by Doordarshan and All India 
Radio, separately; 

(c) whether the Government have re
ceived any representation for increasing 
the coverage capacity and setting up of 
new Doordarshan Kendras and All India 
Radio Station in the State; 

(d) if so, the details thereof; and 

(e) the action being taken or proposed 
to be taken by the Government in this 
regard? 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROAD/CASTING (SHRI K.P. SINGH 
DEO): (a) During the last three years, two 
Local Radio Stations with 6 KW FM Trans
mitters were set up in the State of Gujarat 
at Godhra and Sural. No new Doordarshan 
Kendra was set up during this period. 

• . (b) At present the State of Gujarat is 
covered by Doordarshan and All India Ra
dio to the extent of 63% and 99% by area 
respectil(ely. 

.(c) and (d). Yes, Sir. as given in the 
attached Statement-I. 

(e) There are 18 Doordarshan 
schemes and 4 All India Radio schemes 
under implementation or envisaged in the 
State of Gujarat as given in the attached 
~tatement-II and III respectively. 
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[English] 

Cost Overrun of Power Projects 

*255. SHRI DHARMANNA 
MONDAYY A SADUL : 

SHRI RAM PUJAN PATEL: 

Will tMe Minister of POWER bepleased 
to state: 

(a) whether there has been substan
tial cost overrun of public sector power 
project~ during the last two years; 

(b) if so. the details thereof and the 
reasons therefor; and 

(C) the action taken/proposed to be 
taken by the Govemment to reduce the cost 
overrun of the above projects? 

THE MINISTER OF POWER (SHAJ 
N.K.P. SALVE):. (a) and (b). There have 
been cost overruns in some of the Central 
public sector power projects during the last 
two years. Details are given in the attached 
statement. Reasons for such cost over
runs are. inter-alia. escalation in the cost 
of- inputs like steel. POL. cost of equip
ment and labour. exchange rate variation. 
hike in taxes and duties. increase in inter
est during construction(IDC). changes in 
the scope of work and delays in acquisition 
of land. 

(c) All out efforts are being made by 
the Government/concerned executing 
agencies to arrest the time overruns which 
ultimately lead to cost overruns. Close 
monitoring of the implementation of power 
projects like .visits to project sites. review 
meetings with project authorities and ma
jor equipment suppliers is being done at 
the highest level so as to identify bottle
necks and take suitable remedial mea
sures to expedite completion of projects. 
To ensure the availability of necessary 
funds in time and to avoid time ov.erruns. 
the following measures have been taken 
by the. Government:-

(i) Making provisions for advance ac
tion for thermal as well as hydel projects 
and aaopting two stage clearance. 

(ii) Introduction of incentives/diSincen
tives for timely completion of works by 
contractors. 

(iii) Exemption from PIB clearance for 
projects costing upto Rs. 50 crores. 

(iv) Land acquisition after first stage 
clearance. 

(v) Strengthening of Contract and 
Project Management. 
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Relations With Germany 

256. SHRI MANORANJAN 
BHAKTA: vim the Minister of EXTERNAL 
AFFAIRS be pleased to state: 

(a) whether there is large scope f9r 
enhancing further the bilateral relations 
with Germany in various spheres including 
economic. trade and industrial spheres; 
and 

(b) if so, the steps taken/proposed to 
be taken by the Government in this re
gard? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRI SALMAN KHURSHEED) : (a) to (b). 
There is close cooperation between India 
and Germany in the economic, trade and 
industrial spheres as well as in the areas of 
science and technology and culture. Both 
India and Germany continue to make ev
ery effort to further promote bilateral rela
tions in various spheres. As a result, Indo
German relations have made rapid strides 
in the last few years. This has been but
tressed by high level visits from both sides. 

India attaches special importance to 
developing ties with Germany, which is 
Europe's largest economic power and plays 
a key role within the European Union. 
Germany is India's largest European trad
ing panner and the largest market in Eu
rope for India's exports. FRG ranks third 
as India's global trade partner. The volume 
of German investment in India has risen 
significantly from Rs. 418 million in 1991 to 
Rs. 862.70 million in 1992 and Rs. 1.699 
million in 1993. India is the largest benefi
ciary of German financial assistance. Ma
jor projects under taken in India with Ger
man assistance include the Rourkela Steel 

Plant, Neyveli Lignite Power Project, 
Ramagundam Thermal Power Station, 
Guirat Narmada Valley Fertilizer Plant and 
the Indian Institute of Technology, Ma
dras. 

The Indo-FRG Joint Commission for 
Industrial and Economic cooperation meets 
once a year to review and promote bilateral 
economic and technical cooperation under 
the co-Chairmanship of the FRG Minister 
for Economics and India's Finance Minis
ter. A Joint Working Group on Coal also 
meets annually to review cooperation in 
this sector. The Indian Coal Industry has a 
long-standing cooperative relationship with 
the German Coal Industry which covers 
the planning and designing of mines, sup
ply of eqUipment, consultancy and funding 
of projects in the coal and lignite mining. 

In the area of Science and Technolo
gy, the FRG is one of India's oldest collab
orators. A bilateral agreement on Cooper~_ 
ation in Peaceful Uses of Nuclear Energy 
and Space Exploration was signed in'Oc
tober 1971 and a Scientific Research and 
Technical Development Agreement was 
signed in March 1974. These Agreements 
have resulted in 600 joint projects, 2000 
exchange visits and 500 joint research 
papers. Cumulative German contribution 
under these programmes is estimated to 
be approximately OM 300 million. India 
and Germany also have cooperation 
programmes in ocean research and devel
opment, including deep sea-bed mining 
and offshore exploration. 

An Indo-German Consultative Group 
consisting of 20 members on each side. 
who are eminent personalities froin differ
ent walks of life, was set up in 1991 at the 
behest of our Prime Minister and German 
Chancellor Kohl to monitor on-going devel
opments and trends in Indo-German rela-
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tions and to provide inputs at the' policy 
making levels for upgrading of bilateral 
relations over a long-term persp.ective 
based on complementarily of strengths 
and common· interests. It also seeks to 
identify constraints In policies, plans and 
pr~rammes and suggests remedial mea
sures to assist in the expansion and diver
sification of Indo-German cooperation. Its 
recommendations are submitted to the 
Prime Minister and the Germ .. n Chancel
lor. The first meeting of the group was held 
in Bonn on 16 September 1992. The sec
ond meeting was held in New Delhi on 9-10 
October 1 993. 

Maritime Boundaries with Paki
stan' and Bangladesh 

*257. SHRI SAYED SHAHABUDDIN : 
Will the Minister of EXTERNAL AFFAIRS 
be pleased to state : 

(a) the progress made in the demarca
tion of maritime boundaries with Pakistan 
in the Arabian Sea and the Bangladesh in 
the Bay of Bengal; 

(b) the exact status of negotiations; 
and 

(c) the reason for delay in conclusion 
of the agreements? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRI R.L. BHATIA) :(a) to (c). A state
ment is attached. 

STATEMENT 

BANGLADESH 

(a) Indo-Bangladesh talks on demar
cation of maritime boundary in the Bay of 
Bengal were first held in November 1974. 

Despite several rounds of talks, no sub
stantial progress could be achieved. The 
last round of talks, no substantial progress 
could be achieved. The last round of talks 
were held in August 1982. ~ 

(b) The issue is being pursued through 
diplomatic channels in order to seek re
sumption of the above-mentioned talks. 

(c) No agreement has been concluded 
because of divergent approaches and view 
pOints of the two sides. 

PAKISTAN 

(a) to (Cj. Five rounds of discussions 
were held with Pakistan to demarcate the 
India-Pakistan maritime boundary in the 
Sir Creek area. At the last round of talks on 
the issue, held at New Delhi on 5-6 Novem
ber, 1992, the two sides !Jad a detailed 
exchange of views. It was agreed that 
these discussions would be continued at 
Islamabad at a mutually convenient time. 
The dates are yet to be worked out. 

At the forthcoming Foreign Secretary
level talks between India and Pakistan 
scheduled to be held in Islamabad from 1-

3 January. 1994, it is envisaged that there 
would be comprehensive discussions on 
aU outstanding bilateral problems between 
the two countries. 

The discussions which are underway 
with Pakistan are with a view to resolving 
some differences in the interpretation .dt

bOl,lndary in Sir Creek area. 

Cinema for Children 

*258. S.M. LALJAN BASHA :WiII the 
Minister of INFORMATION AND BROAD
CASTING be pleased to state: 
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Commemorative 'Statue' and 
certificate to the Director Shri 
Sivan in the First International 
Children's Film Festival of 
Uruguay (1992). 

(a) whether the Government encour- (ii) 
age cinema for children: 

(b) if so, the details of the steps taken 
in this direction during the last three years, 
and 

(c) the proposals in Ihe offing to en
courage good films for children? 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI K.P. SINGH DEO) 
:(a) Yes. Sir. 

(b) And (c). The NAtional Centre of 
Films for Children and Young People 
(N'CYP). an autonomous body under the 
Ministry of Information and Broadcasting. 
has been set up to produce. acquire and 
exhibit good quality and value-based chil
dren's films. With the grant-in-aid released 
by Government. the N'CYP produces ap
proximately 4 feature films and 4 short 
films in a year. A list of films produced by 
the N'CYP during the last three years is 
given in the attached statement. N'CYP 
also procures rights of certain good quality 
foreign films and serials to augment its 
own production to be shown on theatrical 

circuit and Doordarshan. 

The quality of children's filrl1~ pro
duced by the N'CYP has shown consider
able improvement during the recent years. 
The following N'CYP films have won awards 
In recent years ;-

(1) ABHYAM 

(i) Prize for best Children's Film in 
the 39th National Film Festival 
,,992). 

(iii) Prize "Environment and Quality of 
Life" given by "Ecology Jury" 
composed of children of age 
group 14 to 16 in the Festival 
Ragazzi. Bellingzona. 

(iv) State award by Kerala 
Govemment for Best Direction. 

2) T ARU Special mention at the 7th 
International Children's Film 
Festival, 1991 (Trivandrum). 

(3) BALLU SHAH (Short-film) 

(i) Best Animation film the in 39th 
National Film festival. 

(ii) Bronze for short Films in the 3rd 
Cairo International Film Festival. 
Cairo. 

(4) MUJHSE DOSTI KAROGE (i) Prize 
for the 'First Film of a Director' 
by the Madhya Pradesh Film 
Development Corporation to Ms. 
Gopi Desai. Director. 

(ii) Special mention by the International 
Jury as well as CIFEJ Jury and 
the award for the most popular 
film by Children and Young 
People Jury at the 8th 
International Film Festival of 
Children and Young People 
1993(Udaipur). 

(5) LAVANYA PREETI Won the 
International Jury award for the 
Best Child Artiste and also Critics 
Jury award for the best film in 
the International Competition 
~ion of the 8th International 
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Film Festival for Children and 
Ydung People 1993 (Udaipur). 

Due to social disturbance's during the 
end of the last year and the beginning 01 
~his year. a number of productions could 

not be completed. Hence no new proposal 
had been taken up during the first six 
months of current financial year. A number 
of proposals a(e presently in various stag
es of consideration and are expected to be 
finalized shortly. 
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Electrification of Villages in Uttar 
Pradesh 

·259. MAJ. GEN. (RETD.) BHUWAN 
CHANDRA KHANDURI: Will the Minister 
of POWER be pleased to state: 

(a) the number of villages yet to be 
electrified in the hilly areas of the State; 

(b) the annual target fixed for electri
fication of such villages in the State; 

(c) whether the hamlets are also to be 
electrified and if so. the details thereof: 

(d) whether the Government have tak
en up the matter with the World Bank or 
any other International Agency for finan
cial assistance in this regard; and 

(e) if so, the details thereof? 

THE MINISTER OF POWER (SHRI 

N.K.P. SALVE): (a) As on 1.11.1993,3604 
villages remain to be electrified in the hilly 
areas of Uttar Pradesh. 

(b) The District-wise targets fixed by 
the State GovernmenUUPSEB for electri
fication of village in the hilly areas of Uttar 
Pradesh for the year 1993-94 are given in 
the attached statement. 

(c) Hamlets are also taken up for 
electrification based on the demand from 
prospective consumers and fulfilment of 
viability norms prescribed by the SEB. 
However. no specific targets have been 
fixed by the Planning Commission in this 
regard for the state. 

(d) and (e). Union Government has 
not approached the World Bank or any 
International Agency for providing finan
cial assistance for electrification of hilly 
areas of Uttar Pradesh. 
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Power Grid ~roject for North
eastern Region 

*260. SHRI R. SURENDER REDDY: 
Will the Minister of POWER be pleased to 
state: 

(a) whether there is any project of the 
Power Grid Corporation of India Ltd. to 
implement the unified Scheme of installing 
load dispatch centres and communica
tions facilities in the North-Eastern Re
gion: 

(b) if so. the details thereof indicating 
the number of load dispatch centres to be 
installed. the States to be covered. venue 
of the centres. financing of the project. 
likely benefits of the projects. etc.: 

Development Bank (ADB) has shown in
terest in financing the project to the tune of 
Rs. 125.2 crores. The remaining require
ment is to be met through commercial 
borrowings and internal resources of Pow
er Grid Corporation of India Limited 
(POWERGRID). 

(e) The feasibility reports submitted 
by POWERGRID is undertechno-economic 
appraisal of Central Electricity Authority 
(CEA). The work on the project would 
commence immediately after investment 
approval by the Government and is sched
uled for commissioning within four years 
from placement of major awards. 

T.V. Transmitters in Andhra Pradesh 

2598. DR. K.V.R. CHOWDARY: 
(C) whether the ASian Development SHRI DHARMABHIKSHAM: 

Bank has shown interest in the Project and 
promised financial assistance therefor: 

(d) if so. the detaiis thereof: and 

(e) the time by which the project is 
likely to become functional? 

THE MINISTER OF POWER (SHRI 
N.K.P. SALVE):(a) Yes. Sir. 

(b) The scope of the project covers 
establishment of a regional load dispatch 
centre at Shillong and State load dispatch 
centres at Guwahati (Assam). Shillong 
(Meghalaya). Agartala (Tripura). Kohima 
(Nagaland). Aizwal (Mizoram). Imphal 
(Manipur) lind Itanagar (Arunachal 
Pradesh). "The project will ensure better 
grid management. optimal generation and 
transmission of power and better opera
tion and maintenance. 

(c) and (d): The total estimated cost of 
the proiect is Rs. 161.9B.crores.1"he Asian 

Will the Minister of INFORMATION 
AND BROADCASTING be pleased to state: 

(a) whether the Government propose 
to set up new TV Transmitters in Andhra 
Pradesh during 1993-94: 

(b) if so. the details thereof and the 
time by which these are likefy to be set up: 
and 

(c) if not, the reasons therefor? 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI K.P.SINGH 
DEO):(a) and (b). 9 Low PoV"er TV Trans
mitters (LPTs). one each at Atmakur, 
Bheemavaram. Hindupur, Allagadda, 
Kuappam. Kavali. Siddipet, Madanapalli 
and Tandur and 2 Very Low Power TV 
Transmitters (VLPTs), one each at Paderu 
and Srisalem are Targetted for cGmmis
sioning during 1993-94. In addition a 15 
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LPTs one each at Bellampally, Markapur. 
Kamareddy. Mandassa. Emmiganuru. 
Tamb'apa"y, L.R. Pally(Eliarpally). 
Korangal, Madhira. Pasra. Paderu, Kosigi. 
Wanaparthy. Visakhapatnam. 
Pedl!lnandipadu and a LPT at Hyderabad 
for relaying Metro channel programmes 
and 3 VLPTs one each at Parwatipuram, 
Icchapuram and Santapilly are envisaged 
to be set up in the State under Annual Plan 
1993-94. 

(c) Does not arise. 

Shifting of Telephones in Delhi 

2599. SHRI VtJOY KUMAR YADAV: 
Will the Minister of COMMUNICATIONS 
be pleased to state: 

(a) whether the shifting of telephone 
from one exchanges to another takes long
time by MTNL. Delhi: 

(b) if so. the reasons therefor: 

(c) the critena adopted in shifting of 
telephones: 

(d) whether one request the telephone 
is immediately disconnected and shifted 
only when the line is available in another 
particular exchange: 

Telephones is normally carried out within a 
period of one month except in cases where 
either the exchange capacity is not avail
able or the area is not technically feasibil
ity. 

(c) The criteria adopted for shifting of 
telephones from one exchange to another 
exchange is as given below; 

1. Existing telephone should have 
worked for more than three years 

or 

2. The date of registration of the tele
phone No. to be shifted is cleared in the 
other exchange where the telephone is to 
be shifted. 

(d) Yes Sir. The instructions are to 
disconnect the telephone at the old place 
when the subscriber requests for it. 

(e) and (f). In case the telephone is not 
shifted due to departmental reasons. no 
rent is charged for the period telephone 
remains disconnected in excess of 15 days. 

[ Translation] 

Stealing of Parcels in Bihar and U.P. 

2600. SHRI RAM LAKHAN SINGH 
(e) whether for this period telephone IS Y ADAV: 

kept with the department and charged at SHRI ARJUN SINGH YADAV: 
concessional rate: and 

(f) if so. the details therefor? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS (SHRI 
SUKH RAM): (a) No. Sir. 

(b) Shifting of telephones from one 
exchange to another exchange of Delhi 

Will the Minister of COMMUNICA-, 
TIONS be pleased to state. 

(a) whether several parcels have been 

stolen from the General Post Offices of 
Bihar and Uttar Pradesh. 

(b) is so, the details thereof forthe last 
three years: 
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(c) the number of foreign parcels out 
,of them; 

(d) whether any enquiry has been 
conducted by the Government in this re
gard; 

(e) if so, the outcome thereof; and 

(f) the actions taken or proposed to be 
taken against the persons found responsi
ble therefor? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS (SHRI 
SUKH RAM): (a) to (f). the information is 
being collected and will be laid on the Table 
of the House. 

[English] 

Letter of Intent to Private Sector 

2601. SHRI H.D. DEVEGOWDA: Will 
the Minister of STEEL be pleased to state: 

(a) whether the Union Government 
received any proposal from the Govern
ment of Karnataka for issue of letter of 
intent to private sector: 

(b) if so. the details of terms and 
conditions; and 

(c) the names of the private company 
to whom the. Karnataka Government rec
ommended? 

THE MINISTER OF STATE OF THE 
MINISTRY OF STEEL (SHRI SANTOSH 
MOHAN DEV):(a) to (C). Karnataka State 

Industrial Investment "nd Development 
Corporation (K~"DC)had earlier applied in 
January 1991 for Letter of Intenttor estab
lishment of an Integrated Steel Plant (ISP) 
in Bellary District in association with Essar 

Gujrat Limited. However, After the steel 
industry was delicensed under the July 
1991 Industrial Policy notification, it was 
not necessary to issue any Letter of Intent. 
State Government have now selected 
JISCO (Jindal Iron and Steel Co.) and ZAC 
(Zuari Agro Chemicals Ltd.) to establish 
two ISPs of one MTPA capacity each in 
Bellary District. 

Directions for Commissioning of 
Equipments 

2602. SHRI MANIKARO HODL Y A 
GAVIT: Will the Minister of COMMUNICA
TIONS be pleased to state: 

(a) whether the Government have is
sued directions recently to the heads of 
Telecom Circles to ensure that no equip
ment for which order has been placed 
remains uncommissioned; 

(b) if so, the details thereof; and 

(C) the response of the States in this 
regard? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS (SHRI 
SUKH RAM): (a) to IC). No, Sir. D.O.T. 
makes all possible efforts to commission 
the equipment available in the field as per 
the targets fixed for each year. 

[ Trans/ation1 

Power Projects in Uttar Pradesh 

2603. SHRI HARIKEWAL PRASAD: 
Will the Minister of POWER be pleased to 
state: 

(a) the names of the schemes in Uttar 
Pradesh for which proposals are lying pend
ing with the Union Government for the 
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approval of supply of gas or additional gas 
as on 30 June, 1993 and quantity of gas or 
additional gas required by each such 
project; 

(b) the date from which the proposals 
are pending: and 

(c) the time by which these projects 
are likely to be accorded approval? 

THE MINISTER OF STATE IN THE 
MINISTRY OF POWER (SHRI P.V. 
RANGAYYANAIDU): (a)to(c). No scheme 
for installations of Gas-based power project 
proposed by the Uttar Pradesh State Elec
tricity Board (UPSEB) was pending with 
the Central Electricity Authority (CEA). as 
on 30th June. 1993. for techno-economic 
appraisal as no gas was available tor tresh 
linkage along the HBJ pipeline. 

(English] 

Issue of Passports without Police 
Verification 

2604. SHRI RAM NAIK: Will the Min
ister of EXTERNAL AFFAIRS be pleased 

to state: 

(a) whether the Regional Passports 
Office at Mumbal is issUIng large number 
of Passports without police verification :and 

(b) If so. the reasons therefor and the 
steps proposed to be taken by the Govern
ment in this regard? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRI R.L. BHATIA): (a)to(b). Theproce
dures being followed by all Passport Offic
es. including the Reqlonal Passport Office 
Bombay IS that an applicant whose turn 
has come up and who is eligible for a 

passport will not be denied the passport. 
simply for want of a police report, if a period 
of foW weeks has elapsed from the date 
the police report was requested. The au
thorities concerned have been requested 
to expedite their reports after making the 
requisite checks. 

( Translation] 

Inter-State Roads/Bridges 

2605. SHRI KHELAN RAM JANGDE: 
Will the Minister 01 SURFACE TRANS
PORT be pleased to state: 

(a) the criteria laid down for determin
ing the roads/bridges of economic impor
tance: 

(b) whether any assistance has been 
provided dunng the last three years for 
inter-state roads/bridges of economic im
portance in Madhya Pradesh: and 

(cl if so, the details thereof and if not. 
the reasons therefor? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI JAGDISH TYTLER): (a) The critena 
are as under. viz. 

(i) Roads/bndges required for opening 
up new areas to which railway facilities can 
not be provided in the near future:and 

(iilroads/bridges which can contribute 
materially to rapid economic develop mont. 
e.g. in hilly areas and places having rich 
mineral resources for explOitation. 

(bl No. Sir. 

(Cl On account of limitation ot resourc
es under the Centrill Sector Roads 
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programme and other priority consider
ations. it has not been possible to render 
Central loan assistance to various States 
including Madhya Pradesh. 

Construction of Bridge Over Gomti 
River 

2606. SHRI SURENDRA PAL 
PATHAK: Will the Minister of SURFACE 
TRANSPORT be pleased to state: 

(a) whether there is any proposal to 
widen the bridge on Gomti River between 
Shahjahanpur and Sitapur at National High
way No. 24: 

(b) if so, the details thereof, and 

(c) the time by which it is likely to be 
done? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI JAGDISH TYTLER): (a) No. Sir. 

(b) and (c). Do not arise. 

[English] 

Visit of Head of State of Ireland 

2607. SHRI SHRAVAN KUMAR 
PATEL: Will the Minister of EXTERNAL 
AFFAIRS be pleased to state: 

(a) whether the Head of The State of 
Ireland visited India re'cently; 

(b) if so, the bilateral and multilateral 
subjects, discussed by her with the Indian 
leaders and the outcome thereof; 

(c) whether any agreements have been 
signed and understanding for cooperation 
reached during the visit been; and 

(d) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRI R.L BHATIA): (a) Yes, Sir. 

(b) The main issues discussed includ
ed Indo-Irish economic relations terrorism, 
Indo-Pak relations, the situations in Jammu 
and Kashmir and human rights. The talks 
resulted in greater understanding of each 
other's concerns and perspectives. The 
prospects for Indo-Irish economic rela
tions in the areas of trade, investments 
and joint ventures were enhanced as result 
of the visit. 

(c) Yes, Sir. 

(d) A communique calling annual con
sultations between the Ministry of External 
Affairs and the Irish Ministry of Foreign 
Affairs was concluded on 1 October 1993. 

Construction of Bye-pass in Kerata 

2608. SHRI MULLAPPALL Y RAM
CHANDRAN: Will the Minister of SUR
FACE'TRANSPORT be pleased to state:-

(a) whether land has been acquired 
for the construction of Tellicherry Mahe 
bye-pass phase-III and IV in Kerala; 

(b) if so. the total estimated cost of the 
project, and 

(c) the time by which the projects are 
likely to be completed? 

THE MINISTER OF STATE IN THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI JAGDISH TYTLER): (a) No, Sir. 
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(b) and (c). Do not arise. 

Relations With Zambia 

2609. SHAI R. SURENDER REDDY: 
Wilt the Minister of EXTERNAL AFFAIRS 
be pleased to state: 

(a) whether the President of Zambia 
accompanied by a high level delegation 
visited India during.·October. 1993; 

(b) the subjects discussed during the 
visit and the broad outcome thereof; 

(c) whether any agreements on eco
nomic and commercial relations between 
the two countries were signed: and 

(d) if so. the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRI SALMAN KHURSHEED): (a) to (d) 
The President of Zambia. Mr. FredrickJ.T. 
Chiluba visited India from October 5-8. 
1993. Discussions were held between the 
two sides on matters of bilateral. regional 
and international importance. It was decid-

ed to increase economic coorperation be
tween the two countries to mutual benefit. 

An agreement on Cooperation in the 
field of Narcotics and Drugs Control was 
signed by the two sides during the visit. 

Modernisation of Shipyards 

2610. SHRI VIJAY NAVAL PATIL: 

Will the Ministerof SURFACE TRANS
PORT be pleased to state: 

(a) the details ofthe programme drawn 
up for the modernisation of shipyards dur
ing the eighth plan period; and 

(b) the amount earmarked therefor 
and the names of shipyards to be covered 
under this programme? 

THE MINISTER OF fiTATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI JAGHISH TYTLER): (a) and (b). 
The details of programmesl schemes for 
modernisation of shipyards in public Sec
tor and the amount earmarket therefor 
during the 8th plan period is given below. 
Shipyardwise:-
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Telephone Connections Under Rohini 
Telephone Exchange, Delhi. 

#. 

2611.SHRI MOHAN RAWALE: Will 
the Minister of COMMUNICATIONS be 

\ . 
pleased to state: 

(a) the time generaly taken by the 
Office of the General Manager (North) of 
the Mahanagar Telephone Nigam Limited 
(Delhi Telephones) in providing a tele
phone to the subscriber after issuing O.B. 
under VIP category Le. on recommenda
tion of the Member of Parliament; 

(b) whether the O.B. Nos. issued this 
categary during October, 1993 have since 
been cO'11plied with by the Rohini Tele
phone Exchange and telephone connec
tions provided to the subscribers ; 

(c)if not, the. reasons for delay and 
when the said telephone connections are 
likely to be provided ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS (SHRI 
SUKH RAM ): (a) Sir, after the issued of 
the O.B. for the installation of a telephone 
connection sanctioned against the quota 
of a Member of Parliament, the telephone 
is generally provided within a month if the 
area is technically feasible and the ex
change capacity is available. 

(b) No O.B. issued during Octo
ber, 1993, under this categary is pending in 
ROOlni Telephone Exchange for providing 
a telephone connection. 

(c) Not applicable in view of the reply 
at (b) above. 

[ Translation) 

Broadcast of Kannada, Telugu and 
Hindi Programmrnes from Sholapur 

Air Kendra 

2612 . SHRI GOVINDRAO 
. NIKAM: Will the Minister of INFORMA
TION AND BROADCASTING be pleased 
to state: 

(a) whether any demand has been 
made for broadcasting of programmes in 
Kannada, Telugu and Hindi in addition to 
Marathi programmes from Sholapur All 
India Radio Station; 

(b) if so, the details thereof; and 

(c) the steps being taken by the Gov
ernment in this regard? 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING ( SHRI K. P. SINGH 
DEO):(a) and (b). Yes', Sir. A request was 
received for broadcasting programmes in 
Kannada, Telugu and Hindi, in addition to 
Marathi programmes from AIR, Sholapur. 

(c) All India Radio, Sholapur is a local 
Radio Station. 

As per the uniform policy.followed by 
the local radio stations, programmes are 
being broadcast in Marathi only, which is 
the principal language of the area. There is 
no communication imperative to broad-" 
cast programmes in other languages. 

[English) 

Report of UN Poputation Pond 

2613. SHRI A. DHANUSKODI 
ATHITHAN: Wilt the Minister of EXTER-
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NAL AFFAIRS be pleased to state: 

(a) whether the Govemment are awa~ 
of the latest report of the United Nations 
Population Fund (UNPFA I which makes 
studies on migration on ql()bal scales; 

(b) it so, whether thete is no mention 
about migration of Chakma refugees from 
Bangladesh in that. report : and 

(c)il so. the octalls thereof and the 
reaction 01 the Government thereto? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS( 
SHRI SALMAN KHUHSHEED ): (a) Yes 
Sir. 

Ibi Yes sir. 

(C) This omission has been brought to 
the notice of the UNr'FAallthorities. UNPFA 
have responded by expressing their will
ingness to bring oul 3 supplementary sec
tion containing information with regard to 
theSE; mfu'lees. OIlC(.' r:ontirmed statistics 
in this re'lard beco"", <lvailable. 

Blast at Kahalgaon Super Thermal 
Powr.r Prolect 

2(-. i·-l '" .... ; i...,~ .. ;ORAON. Will 
rhe Mil .. : Inr ur r-.' ,WER he pleased to 
state: 

(a) whflther !hp Government have 
since examined tho report submitted by 
the expert commlltf)e !:of,1 lip by the Nation
al Thermal Power Cc.rporation to probe 
inlo Ih(' bblast at Kahalgaon Thermal Pow
er COlplJration to prone: IOtO the blast at 
Kahalgaon Super Thermal Power Project 
in the night of 9/10 October. 1992: 

{bj .ho extton1 01 los!> of property sul-

fered as a result thereof.; and 

(c) the action taken or proposed to be 
taken against the persons found guilty in 
this regard? 

THE MINISTER OF STATE IN THE 
M'NISTRY OF POWER( SHRI P.V. 
AANGAYYA NAIDU): (a) The report sub
mitted by the Expert Committee set up by 
the National Therrmal Power Corporation 
(NTPC) to probe into the blast that oc
curred at Kahalgaon Super Thermal Pow
er Project in the night of 9/10th October. 
1992 is still under examination of the Gov
ernment. 

(b) The cost of repairs/replacements 
ofthe damages to the boiler pressure parts 
and other associated accessories has been 
estimated at approximately Rs. 6.20 crores. 

(c) The examination of the report sub
mitted by the Committee has revealed that 
the inCident was consequent to system 
failure . As regards fixing of responsibili
ties, the matter is under examination .. 

Construction·~f Bridge Across 
Ganga 

2615. SIiRI ANAND RATNA 
MAURYA: Will Ihe Minister. of SURFECE 
TRANSPORT be pleased to state: 

(a) whether the work on the new bridge 
across Ganga connecting the G.T. Road 
Bye- Pass in Varanasi has been stopped; 

(b) if so, the reasons therefor; and 

(c) the time by which the work is likely' 
to start and the time frame fixed ·for the 
completior of the bridge? 
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THE MINISTER OF THE STATE OF THE MINISTER OF STATE OF THE 
THE MINlSTRY OF SURFACE TRANS- MINISTRY OF STEEL (SHRI SANTOSH 
PORT (SHRI JAGDISH TYTLER ): (a) No. MOHAN DEV): (a) The average sale to 
Sir. Vijayawada customers is about 1000 tonnes 

~ of steel and the value is approximately 
(b) Does not arise. RS.1 crore per month. 

(c) The work is in progress and is 
targetted for completion by June, 1996. 

Wage Revision 

2616. SHRI DHARMABHIKSHAM: 
Will the Ministero'tSURFACE TRANSPORT 
be pleased to state: 

(a)whether there is any proposal to 
revise wages of employees working in the 
Hindustan Shipyard; and 

(b Iii so. the detaIls lI1ereol ;mrJ the 
action proposed to be laken Iher'JIlIl ? 

THE MINISTER OF STATE OF Tii::: 
MINISTRY OF SURFACE TRANSPOFIT 
(SHRI JAGDISH TYTLER):(a)Nu. SIr. 

(b) Does not arise. 

Visakhapatnam Slcel Plant 

2617. SHRI SH0t' t if\t.JADREESWARA 
RAOVADDE: Will tt.'- MIIlI:.lerofSTEELbe 
pleased 10 state : 

(a) the average 111ilntily and value 01 

Iron and Steelproduced bv Vlsakhapatnam 
Steel Plant and sold at Viiayawada per 
month; 

(b)whether the Visakhapatnam Steel 
Plant has any proposal to set up steel stock 
yard at Vijayawada in the near future; and 

(c)if so, the detaill<! thereof? 

(b) No, Sir. 

(c) Does not arise. 

Power Transmission System of 

Andhra Pradesh 

2618. SHRI J. CHOKKA RAO: Will tile 
Minister of POWER be plcaseo to slate: 

(a) the deficil of power on An",,,,} 
Pradesh al present and tho power 10,;; In 

transmission annually: cllH1 

illl whethcrthc UllIon Goverment rr,~. 
pose 10 give any assistance '0 Ill(: StalL' It' 
mooern,se ";' trilfl~I1lISsion SV·,t0111 to r,,
duce the ttansmisslon !osses? 

TI,E ,,1INISTER OF STA'E IN THE 
MINISFW OF POWER (SHRI P V. 
RANGA"{YO\ NAIUU)" (il) ft." .;'-1<111151 the 

estimiiied :cquilemnnt r;f '1''1325 Million 
Unit~: (MUs) of pow'!r or' f·n-Ir.ra Pfancsh 

dunll~J th!' pf~1 iO(i AI .... ' t·, hi. '~,,"'I'J(,1 t 993. 
the ,Jv,Jllabihly 01 powr;; 'ply Wil~' 17381 
f\,1Us resutttn~l In it ... tt.'f:r.i. ~)f !J 1',,\( .• 

Th", 1(';,,5 If! II J!I;;lIIisslon ale'll-! is not 
being wOIl\ed oUI hy thp power ulllities., 
The Transmission .mel Uisribullon losses 
in Andhra Pradesh State Electricity 
Board(APSEB) dUllng 1991-92 were 
19.70%. 

(b) To enable the Utility to take appro
priate measure for reduction of T and. 0 
Losses. necessary guidelines for ·reduc
tiOn of T and 0 Losses" and "Energy AU.dil 
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in Power System" have been formulated 
and issued by Central Electricity Authority 
to all concemed including APSEB for adop
tion. These guideiines include, inter-alia, 
conducting of energy audit for indentifying 
system elements responsible for high en
ergy losses, formulation of system im
provement schemes to strengthen the 
transmission and distribution systems. in
stallation of capacitors to improve voltage 
profile. installation of meters inside temper 
proof meters boxes and setting up of vig
ilance squads to detect theft of energy. An 
incentive scheme has been introduced by 
the Goverment of India in the year 1987-88 
and has subsequently been revised in 
1993 to provide incentives to State Elec
tricity Boards/Electricity Departements and 
their employees for bringing about reduc
tion in T and 0 losses in their systems. 
Theft of energy has been made a cogniza
ble offence under the amended provisions 
of Indian Electricity Act.1910. 

[ Translation) 

Doordarshan Coverage in 
Maharashtra 

2619. DR. GUNVANT RAMBHAU 
SARODE: Will the Minister of INFORMA
TION AND BROADCASTING be pleased to 
state: 

.. (a) t~ place.s in Maharashtra which 
are not covered by Doordarshan Network; 

,. . . • (b)whether the Goverment have re
f ceivea-~representation to increase the 
.' coverage of Doordarshan Network in ttre 

State; and 

(c) if so, the steps being taken by the 
-Goverment in this regard? 

THE MINISTER OF STATE OF THE 

MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI K.·P. SINGH 
DEO): (a) TV service, at present, is avail
able to all the districts of Maharashtra. 
either wholly or partially. 

(b) Representations have been re
ceived from time to time from various 
quarters for- strengthening TV service in 
the State of Maharashtra; 

(c) With a view to strengthen TV ser
vice in the State, 3 High Power Transmit
ters,15 Low Power Transmitters and 6 
Very Low Power Transmitters are under 
implementation/envisaged to be set up in 
Maharashtra subject to availability of ade
quate resources for the purpose. 

SCIST Posts in NHPC 

2620. SHRI UDDHAB BARMAN: Will 
the Minister of POWER be pleased to 
state: 

(a) whether the National HydroelectriC 
Power Corporation (NHPC) Ltd. has fol
lowed the directtons of the circulars issued 
by the Union Goverment regarding the 
filling up of the backlog of Scheduled 
Castes/Scheduled Tribes in all categeries 
of Executive posts from level E One to E 
Seven; 

(b) if so, the details thereof indicating 
the total number of officials in each catego
ry and the number of SC/ST among them, 
at present; 

(c) if not, the reasons theref~r; and 

(d) the steps taken or proposed to be 
taken by the Goverment in this regard? 

THE MINISTER OF STATE IN THE 
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MINISTRY OF POWER(SRRt-""f"':¥~.- Scheduled Tribes in appointments. The 
RANGAYYA NAIDU): (a) to (d). The Na- detai~ofthebacklogofSC/STinallcate-

tional Hydro-electric Power Corporation gories of executive posts from level E-1 to 
Ltd.(NHPC) is committed to follow the di- E-7 and the total number of officials in each 
reQtives issued by the Goverment provid- category along with the number of SC/ST 
ing for reservation for Scheduled Castesl among them are indicated below:-

Category No of Executives 
in position 

Total SC 

Backlog 

ST SC ST 
---------- _._----- ---_._----_ .. _.-

Group 'A' E 7 Chief Engrl Chief 40 

E 6 Sr. Manager 53 4 36 34 

E 5 Manager 131 9 2 

E 4 Dy. Manager 195 9 

E 3 Asstt. Manager 169' 5 2 

E 2 Engineer 315 54 3 

Group '8' E 1 Asstt. Engr. 189 11 

1092 93 8 36 34 
-------"-------------------------- - --_. 

Due to existence of surplus manpow
er, the NHPC has at present restricted 
scope for induction of personnel from out
side through fresh appointments. It is how
ever planning to clear the backlog to extent 
under a special recruitment drive for SCI 
ST. The Government.is also monitoring the 
backlog on a regular basis. 

Quilon Bypa .. KeraIa 

2621. SHRI KODIKKUNNIL SURESH: 
Willthe Minister of SURFACE TRANSPORT 
be Pleased to state: 

(a) the dates on which'administr('ltive 

and other sanctions were accorded to 
Quilon bypass in Kerela; 

(b) the number of phases in which the 
work is proposed to be completed; 

(c) the amount allotted for different 
phases of the project; and 

(d) the details of the progress made in 
the work so far ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI JAGDISH TYTLER) ; (a) to (d). A 
statement is annexed. 
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S.no.phase date Of 
Sanction 
for Land 
Acquisi-

Date Of 
Sanction 
for Con
Structi-

Amount 
Allotted 
During 

1993-94 

Progress As 
On 3113/1993 

tion. on. (Rs. in 

. _--------_ ..... _ .. _._---- Ia_~hs)_ _____ . ___ .. ___ ._ .. _ .. 

1. 6.10.1986 31.3.1992 1.00 Land acquisiti-

31.3.1993 on completed. 

2. II 5.6.1989 

3. III 31.1.1992 

4. IV 31.1.1992 

Requirement of Power in Kerala 

2622. SHRI THAYILJOHNANJALOSE: 
Will the Minister of POWER be pleased to 
state: 

(a) the total quantum of power generat
ed by the Kerela State Electricity Board 
during each of the last three years; 

,01 wnetherthis quantum was sufficient 
to meet the requiremont of the State: and 

(c) if not. the names of the central powp.r 
stations from whicl'l :h<l power was supplied 
to the Kerela State Electricity Board and the 
quantum thereof providc·(j 10 the State dur
ing the above perino? 

Construction 

work is in 

progress. 

5.00 85% 

50.00 1~o 

50.00 

THE MINISTER OF STATE OF THE 
MINISTRY OF POWER (SHAI ·P.V. 
RANGAYYA NAIOU) : (a) During the y,:ars 
1990-91.1991-92 and 1992-93. the encrm' 
generation in Kerela was 5494 MU. 5322 
MU and 6195 MU respectively. 

(b) The power supply position in Kerald 
was quite satisfactory during the above 
three years with a marginal shonage rang
ing from 0.5% to 3.7% only. 

. (e) During the years 1990-91.1991-92 
and 1992-93. Kerala has drawn 1362 MU. 
1922 MU and 1232 MU of power respectiVe
ly from the Central SoctOl st::lti""r, in thf~ 
Southern Region (viz: Ramagul,(t'lm t; TPS. 
Madras Atomic Power Station and Ney-vell 
TPS). 
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Gop_pur Port 

2623. SHRI GOPI NATH 
GAJAPATHI: Will the Minister of SURFACE 
TRANSPORT be pleased to state: 

(a) whether the actiVities relating to the 
conversion of Gopalpur Minor Port in Orissa 
into an All-Weather Po" have been post
poned: 

(b) if so. the reasons therefor: 

(c) whether the decision IS likely to have 
adverse effect in Port Sf!(.tor in the entire 
east coast: and 

(d) if so. the details thereof and the 
corrective measures proposed to be taken 
by the Umon Government in this regard? 

THE MINISTER OF STATE OF THE 
t·~I~JISTRY OF SURFACE TRANSPORT 
(SHRI JAGDISH TYTLER,: (a) to (d). Pro
posal f(ll Ihn conversion of Gopalpur Minor 
Port 111 I),,: .~a .1110 all .lil-weather port for 
hanc1hn!l coal WH~ cOlls.derud and not found 
"cl;.>,,~,lfy f.IIlCC a malor ,:xpansion plan for 
Par.ldip POll Truc:t has n:,:nntly been sanc
tiont..>d ill an estimnt"d cost of Rs. 587.41 
,",oms. Thi~ WNlh1 ' nn"i(i('fably increase 
the port capac::. lOI Il:lllrtling the ;Jrticipat
ed incrc;J!;c in COilltrattl1": III the region. 

I TICfnslaticJlI1 

Acc.rtents on Nc.tiondl Highway-24 

:>e,;'·i. :.;HHI "i~NTOSH KUMAR 
GANGWAR Will u .. , M:rw,te:r ot SURFACE 

TRANSPOHT be ple .. '·"'(' to state: 

( •• ) the IIlllnher .. j ,".:(aJents which took 
place on the Nalional t hgllway-24 during the 
1,1St three years; 

(b) the main causes 6t these accidents 
and the steps taken to check them; and 

(c) the number of places on this Hi~h
way on which the scheme for the construc
tion of by-passes is under condderation and 
the details in the regard? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI JAGDISH TYTLER): (a) Accident 
statistics for National Highway-wise is not 
being collected. 

(b) The maIO cause of accidents gener
ally is due to human error. It is estimated that 
90 percent of Ihe accidents are caused due 
to human failure. Rest of the accidents are 
attributed to machine and defective road 
geometrix. Efforts are being made for strict 
enforcement of road discipline and for de
velopment of road safety culture by way of 
education, enforcement and imprOVing the 
road environment: 

(c) It is proposed to construct 3 by
passes on national hl9hway No.24 at Hapur. 
Moradabad and Shahjahanpur during the 
8th Five Year Plan 1992-97. The wofi( of 
land acquiring fnr Hapur by-pass 15 ill 

progress. For Moradabad by-pass land has 
already been acqUlrE'O and for Shahjahanpur. 
approval of the Government in prinCiple for 
the construction of the by-pass has been 
accorded recently. 

T.V. Transmitter at Siddhari Nagar ... 
Uttar Pradesh. 

2625. SHRI RAM PAL SINGH: Will thr. 
Minister of INFORMATION AND BReAD· 
CASTING be pleased to stale : 

(a) the place in Uttar Pradesh where 
T.V. relay centers are planned to be set up 
during 1993-94 ; 
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(b) whether the Govemment propose 
to set up any relay center in district Siddhart 
Nagar of Uttar Pradesh during 1993-94 ; 
and. 

(c) if not. the reason therefor? 

THE MINiSTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI K.P. SINGHDEO): 
(a) In addition to the Low Power TV Trans
mitter(LPT) at Rasra already commissioned. 
4 LPTs. one each at Champaw8t, 
Sikandrapur, Mohammadabadand Kotdwar, 
and 3 Very Low Power Transmitters one 
each at Joshi math ,Chaukhatia and Didighat 

. ,are targetted forcommissioning during the 
remaining period of 1993-94. 

(b) and (c). Yes. Sir. There is an ap
proved scheme for setting up of an LPT at 
Naugarh In Siddharthnagar District of Uttar 
Pradesh. 

[English] 

National Highways in Tamilnadu 

2626. SHRI K. RAMAMURTHEE 
TINDIVANAM : Will the Minister of SUR
FACE TRANSPORT be please to state: 

(a) the total length of National highways 
covering TamilNadu; 

(b) too streches of national highways in 
the State which have been identified as 
prone to damage due to floods and cyclone 
; and 

(c) the steps taken to protect the same 
from damage by natural calamities? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI JAGDISH TYTLER ) :(8) 1896 km. 

(b) Stretches'oIN.H. Nos. 4 • 5. 7. 45. 
47. and 49 close to the coast are proo~ to 
flood/cyclone damages. 

(c) Protective works are taken up de
pending upon the availability of funds. 

ISDISTD p.e.o. in Haryana 

2627. SHRI AVTAR SINGH 
BHADANA: Will the Minister of COMMUNI
CATIONS be pleased to state: 

(a) the total number of ISD/STD PCO 
installed and fundioning in Haryana. dis
trict -wise ; 

(b) the total number of telephones' giv
en to the various panchayats. district-wise 
and 

(c) the expenditure incurred on these 
telephones during the period from January 
1992 to November 1993 and the income 
during the same period if any? 

THE MINISTER OF STATE OP THE 
MINISTRY COM~MUNICATIONS (SHRI 
SUKH RAM): (a) District-wise number of 
ISD/STD PCO's in&talled and working in 
Haryana is as under :-, 

1. Ambala 254 

2. Faridabad 343 

3. Hissar 122 

4. Jind 37 

5 .. Karnal 153 

6. Rohatak 153 

TOTAL 1062 
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(b) District-wise number of telephones 
given to the various panchayats 'is as 
under :-

1. Ambala 858 

2. Faridabad 787 

3. Hissar 605 

4. Jind 269 

5. Kamal 739 

6. Rohatak 864 

TOTAL 4122 
.. ---.----

(c) Records of total expenditure in
curred on and total revenue accruing from 
STD PCOs and Panchayat telephones are 
not kept as the existing accounting proce
dures of the Department do not facilitate 
calculation of these amounts. Expenditure 
incurred on STD/PCOs and Panchayat Tele
phones are booked against Projects of which 
installation of these lines is a part and reve
nue from these get merged into the total 
revenue ofthe particular Secondary Switch
ing Area. 

Privatization of Indian SateOite 
Channel 

'. 

2628. PROF. SAVITHRI 
LAKSHMANAN: Will the Minister of INFOR
MATION AND BROADCASTING bepl8ased 
to state: 

(a) whether the Govemment have ap
proved the proposal to permit the privately 
owned Indian Satellite Channel; 

(b) if so, the details thereof; and 

(c) if not, the reasons therefor? 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI K.P. SINGHDEO): 
(a) No, Sir. 

(b) Does notarise. 

(c) The matter is under consideration. 

T.V. Transmitters in West Bengal 

2629. SHRI BIR SINGH MAHATO: Will 
theministerofINFORMATIONANDBROAD
CASTING be pleased to state the names of 
the places in West-Bengal where Govern
ment propose to set up low power T.V: 
transmitters during 1993-94? 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI K.P. SINGH DEO): 
A Low Power TV Transmitter (LPT) at 
Ranaghat in West Bengal is expected to be 
commissioned into service during 1993-94. 
Besides, an LPT is envisaged to be set up at 
Kalna in Barddhaman district of the State 
under Annual Plan 1993-94. 

Apart from the LPTs, listed above the 
following transmitters are presently under 
implementation in the State:-

1. HPT -Krishnanager; 

2. HPT -Balurghat; 

3. HPT -Kharagpur; 

4. LPT -Farakka; 

5. Transposer at Tiger:Hill. 



243 Written Answers DECEMBER 20,1993 Wrinen Answers 244 

[Translation] . 

Imposition of Cess on Patrol and 
Diesel 

2630. SHRI BHAGW~I\' SHANKAR 
RAWAT: Will the Minister of SURFACE 
TRANSPORT be pleased to state: 

(a) whether the Government propose 
to impose cess on petrol and diesel; 

(b) if 50, the time by which a decision is 
likely to be taken in this regard; and 

(c) the estimated funds likely to become 
available for the construction of roads as a 
result thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(S~~RI JAGDISH TYTLER): (a) to (C). Pre
sumabiv. the Hon'blc Member is referring to 
the Revisoild Resclution about augmentation 
of Central Road Fund adopted by Parlia
ment on 13.05.88 by way of enhancing the 
cess of 5% of the basic pnce of petrol and 
diesel. Since decision about implementa
tion of the above f'l~solutlon IS yet to be 
taken, if IS premature to indicate the time 
frame for makin!l enhanced allocations on 
this account which WOUld be of the order of 
Rs.450 crores per annum. 

iEnplish] 

Environmental Coache. 

2631. SHRI MAHENDRA BHATIA: Will 
the Mimstl"r of SURFACE TRANSPORT be 
pleased to state: 

(a) whether the Ministry has received 
any proposal regarding introduction of envi
ronment .. 1 coaChes free from air and noise 
pollutlcn: 

(b) if so, the details thereof; and 

(c) the response of the Government 
thereto? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI JAGDISH TYTLER): (a) No, Sir. We 
have not received any proposal for introduc
tion of, environmental. road coaches. 

(b) and (c). Do not arise. 

Construction of Bridge 

2632. MAJ. GEN.(RETD.)BHUWAN 
CHANDRA KHANDURI: 

SHRI GURUDAS KAMAT: 

Will the Minister of SURFACE 
TRANSPORT be pleased to state: 

(a) whether the bridge over River 
Chenao. at Akhnoor was washed away in 
1992; 

(b) if 50, the details thereof; 

Cc) whether this bridge is a strategic 
requirement of the Army: 

(d) if so, efforts being made to con
struct a bridge at this place; 

(e) the details thereof; 

(f) whether construction of bridge is 
going on as per original time schedule; 

(g) if not, the reasons therefor and 
remedial measurestaken in this regard; 

(h) whether Army has conveyed con
cern over the delay at the construction of 
the bridge; and 
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(i) the time by which the construction of 
the bridge is likely to be completed? 

THE MINISTER OF STATE OF THE 
~INISTRY OF SURFACE TRANSPORT 
(SHRI JAGDISH TYTLER) :(a) and (b). One 
of the 3 Spans of the bridge was washed 
away due to heavy rains in 1992. 

(c) to (i). The reconstruction of the 
bridge. which is essential tor maintenance of 

. supplies. has been entrusted to the Rail
ways. Though scheduled to be completed 
by June. 1993. the work IS behind schedule 
owing to the innovative methods of con
struction adopted for the first time in this 
area besides power shortage. etc. Howev
er. regular monitoring of the work is being 
done by the Border Roaos Organisation, 
Railways and their contractors to expedite 
the work so as to complete it by February. 
1994. Further to meet immediate require
ments. a fair-weather pontoon bridge is in 
operation. 

[ Translation) 

National Highways in Gujarat 

2633. SHRI KASHIRAM RANA: Will the 
Minister of SURFACE TRANSPORT be 
pleased to state: 

(a) the amount allocated for the devel
opment and widening of the National High
ways in Gujarat During 1991-92. 1992-93 
and 1993-94: and 

(b) the number of National Highways 
included in this programme and the time by 
which the said work IS likely to be complet
ed? 

THE MINISTER OF STATE OF TI-1E 
MINISTRY OF SURFACE TRANSPORT 

(SHRI JAGDISH TYTLER): (a) Amounts 
allocated for development of National High
ways in Gujarat including widening of Na
tional Highways during the years 1991-92. 
1992-93 and 1993-94 are as below: 

Year Allocations(Rs. in lakhs) 

1991-92 4770.00 

1992-93 4650.00 

1993-94 4800.00(Tentative) 
.. _--_ ..... - .. --- ----.---

(b) National Highways Nos. B. SA. 8B. 
8C. 14 and 15 and National Expressway-I 
pass through the State. Development of 
National Highways is a continuous proceSf' 
and the improvement works are normally 
completed in 3 to 4 working seasons de
pending upon the size of the project. 

[English) 

Daitari Steel Plant in Orissa 

2634. SHRIMATI GEETA 
MUKHERJEE: Will the MInister 01 STEEL 
be pleaseo to state the Pi esent stage of the 
proposed Daitan Steel project in Orissa? 

THE MINISTER OF STATE OF THE 
MINISTRY OF STEEL (SHRI SONTOSH 
MOHAN DEV): The foreign investment pro
posallor setting up a steel plant near Daitari 
in Orissa under the name of "Kalinga 
Steels(lndia) Limited" has earlier been 
cleared by Government of India. This plant 
is being set up in pursuance of a Memoran
dum of Understanding siQned between Gov
ernment 01 Orissa and Dr Swraj Paul 01 the 
Caparo Group LimIter!. Government 01 

Orissa have informed that Detailed Project 
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Report is expected sometime by July 1990. 
They have also informed that 4000 acres of 
land has already been acquired. 

Post Offices in Himachal Pradesh 

2635. PROF. PREM DHUMAL: Will the 
MinisterofCOMMUNICATIONS be pleased 
to state: 

(a) the number of new Branch Post 
Office sanctioned and opened in Himachal 
Pradesh during 1992-93: 

(b) the number of Branch Post Offices 
proposed to be opened in the State during 
1993-94; and 

(c) the number of such offices opened 
so far d,uring this year, district-wise? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS (SHRI 
SUKH RAM): (a) 24 Branch Post Offices 
were sanctioned and opened in Himachal 
Pradesh during 1992-93. 

(b) A target of 90 Branch Post Offices 
has been fixed for opening in the State 
during 1993-94. 

(c) 46 Branch Post Offices have been 
opened so far; district wise detailed of which 
are given in the statement attached. 

STATEMENT 

District-wise number of post offices 
opened during 1993-94 

S.No. Name 0' 
the District 

No. ofpost 
offices opened 

-----_ .. _-_ ..... ----.. ------
1. Bilaspur 2 

2. Chamba 

3 .. Hamirpur 4 

4. Kangra 11 

5. Kinnaur 

6. Kullu 3 

7. Mandi 9 

8. Shimla 

9. Solan 3 

10. Sirmour 5 

11. Una 6 

Total 46 

Telephone Connection for Panchayats 

2636. DR. AMRITLAL KALIDAS 
PATEL: 

SHRIMATI 
CHIKHALlA: 

SHRI DILEEP 
SA-NGHANI: 

BHAVNA 

BHAI 

Will the Minister of COMMUNICA
TIONS be pleased to state: 

(a) the number of village panchayats in 
Gujrat provided with telephone facility so 
far, district-wise and the number of 
panchayats out of them provided with this 
facility during 1992-93 district-wise; 

(b) the total expenditure incurred there
on; and 

(c_) the target fixed tor providing such 
facility during 1993-94, district-wise? 
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THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS (SHRI 
SUKH RAM): (a) (i) As on 30.11.1993, 7061 
Panchayat villages of Gujarat have been 
pl\Ovided with telephone facility. The district
wise details are given in Annexure. 

(ii) Number of panchayat villages pro
vided with telephone facility during 1992-93 

is 1755. The district-wise details are given in 
the Annexure. 

(b) The total expenditure incurred so far 
is about Rs.88.20 crores. 

(c) The target fixed for providing such 
facility during 1993-94 in Gujarat is 4500. 
The district-wise details are given in the 
attached statement. 



251 Written Answers DE~Efv1BER 20. 1_9~_3 Written Answers 252 

~ .. 

I I t 
.,..: 



253 WmtenAns~ AGRAHAYANA29.1915(SAKA) 

~ 
~ 
li 
"' &5 

o 
N 

J 
aci 

"S-
.<: 
!XI 

eli 

e 
I 
'II 
.<: 

.j ~ 
~ i '" fl... II: 

-S! - ~ -

Writt.en Answers. 254 

! ttl 

I ~ ~ j l!! 
~ s! 

~ :t .n ~ -



255 Written Answers OECEMBER 20; 1993 w~n AnsWers' 256' 

<I> ~ .~ 
~ ~i ~ U) ~ 

~ 
..9.S u 
Q;~ lij Q) ~ ~ g> ol§ ~ Or: ~ '2 0 

i5 e> 0 oQ.. 
~-5~ lis .e Q. .5; C") .... 

_"t> 
~. *' ~ Q) 

Q) .c:S.§ &l u e 
o~ t::C>.Q. ~ 

~U).91 ~g; 
(") Or: 10 02: on 

~ (5 &.m <0 to 
~ 

i5 cj.!3!:S 13 -t:: 
c: ~ o~ ~-6 

rJl 
G> 
°C 

1 
~ s 

~ 
::e ~ c 

.~ -§ 02 
2l .C 

i5 III => 
15 ~ Q) t:: ~ .,; ~ E ' .. ~ 

~ 
Ci5 



257, WriltenAnswttts· AGRAHAYANA29, 1915 (SAKA) WtittenAns_ts 258 

~Ie It~ ~ Potato (b) if SQ, the reason~ therefor; 

2837. . SHRI . RAMASHRAY 
PRASAD SINGH: Will the. Mlriisterof FOOD 
Pf\O?ESSING IND.USTRIESbe pieasedto 
state. . . 

(Cl) whether there is any proposal to 
start an industrial unit for making eatable 
items from potato in Biharsharif in Bihar; 

(b) if so, the details thereof and the. 
action taken so far in this regard; and 

(c) is not, the reason therefor? 

THE MINISTER OF STATE OF THE 
MINISTRY OF FOOD PROCESSING IN
DUSTRIES (SHRI TARUN GOGOI):(a): No. 
Sir. 

(b) Does not arise. 

(C) While the Ministry of Food Process
ing Industries do not directly set up fruit and 
vegetable processing units including potato 
proceSSing units. various Plan. Schemes 
have been formulated under which assis
tance is provided to the public sector, joint 
sector, cooperative sector units, etc.. for 
s23eing up/upgradingldevelOJ?fYlent of fruit 
and vegetable processing industries includ
ing potato processing industries. 

Closure of Telecom Factory, Calcutta. 

2638. SHRI INDRAJIT GUPTA: 
SHRI G.DEVARAYA NAIK: 

Will the Minister of COMMUNICA
TIONS be pleased to state: 

(a) whether the Telecom Factory, 
Calcutta is not to its full capacity; 

(c) whether the dearth of work order 
and job is likely to lead to Virtual closure of 
the factory; and 

(d) if so, the facts thereof and the steps 
proposed to be taken to boost ttie function
ing of this factory? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS (SHRI 
SUKH RAM): (a) Yes, Sir. 

(b) The demand for conventional items 
like manual exchanges, relay racks etc. 
which were being manufactured in Telecom 
factory, Calcutta has come down due to 
changing Telecom Technology leading to· 
surplus manufacturing capacity. 

(c) No Sir. Surplus man-power is being 
retrained and redeployed on new jobs. 

(d) A number of new items like Masts 
and Tubular Towers Power Plants, MDFs 
forC-DOT exchange etc. have been allotted 
to Telcom. Factory Calcutta which will result 
in maximum utilization of available infra
structure and man-power. 

Radio Paging Service 

2639. SHRI CHITTA BASU: Will the 
Minister of COMMUNICATIONS be pleased 
to state: 

(a) whether the Government propose 
to introduce Radio Paging Service to send 
urgent message to other cities in the coun
try; and 

(b) if so, the details of the scheme 
prepared in this regard? 
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THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS (SHRI 
SUKH RAM): (a) MTNL is already operating 
Radio Paging service in Bombay and Delhi 
on 19(:al basis. Tenders have also been 
invited with a view It> franchise the radio 
paging service in selected cities on local 
basis. 

(b) Tenders were invited 'fr9t'n Aegis
tered Indian Companies with a view to fran
chise the Radio paging Service in 27 cities 
(as per statement attaChec:i). The ienders 
are presently under evaluation. The period 
of licence shall be ten year extendable for 
one or more years at a time. Licence will be 
issued on non exclusive basis. 
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D_p Sea Fishing 

2640.. SHRI D. VENKATESWARA 
RAO: Will the Minister of FOOD PROCESS
lNG INDUSTRIES be pleased to state: 

(a) whether the deep sea fishing sector 
has been identified as a th rust area due to its 
high export potential; 

(b) if so, the developmental task under
taken by the Government for this sector: 
and 

(c) the time by which these develop
ment tasks are likely to be implemented? 

THE MINISTER OF STATE OF THE 
MINISTRY OF FOOD PROCESSING IN
DUSTRIES (SHRI TARUN 'GOGOI): (a, 
Ves sir. 

(b) and (c). The developmental task for 
deep sea fishing sector is a continuous 
prOCess and. therefore. no time frame has 
been fixed. However. some of the schemes 
to be implemented by the Government for 
development of this sector during 8th Plan 
Period are indicated in the attached state
ment. 

STATEMENT 

Name of Schemes 

Ministry of Food Processing Industries 

1. Assistance for participation in 
deep sea fishing and processing. 

2. Grant-in-aid providing interest 
subsidy on loan for acquisition of 
deep sea fishing vessel. 

3. Assistance for diversified fishing. 

4. Scheme for ,effective implemen 
tation of MZI Act by providing 

funds for installation of commu
nication facilities for the Coast 
Guard. 

5. Scheme for setting up Qf cold 
chain. 

6. Scheme for tuna and other fish 
processing. 

7. Assistance to National Marine 
Fisheries Development Board. 

8. Fishery Survey of India, 

Ministry of Agriculture (Deptt. of Agri. 
and Cooperation) 

1. Central Institute of Fisheries 
Nautical Engineering and 
Training: 

2. Central Institute of Coastal 
Engineering for Fishery. 

3. Integrated Fishery Project. 

4. Fishery Harbour Facilities at 
Major ports. 

5. Central Fishery HarbourAuthority. 

6. Minor Fishery Harbour. 

Ministry of Commerce. 

Scheme to reimburse a part of the cost of 
High Speed Diesel(HSD) consumed by deep 
sea fishing vessels. 

[ Translation] 

Allocation for N.Hs in Uttar Pradesh 

2641. SHRI DEVl BUX SINGH: Will 
the Minister of SURFACE TRANSPORT be 
pleased to state: 

(a) the amount allocated forthe Nation
al Highways in Uttar Pradesh during 1991-
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92,1992-93 and 1993-94,Year-wise; 

(b) whether the State Government of 
Uttar Pradesh has submitted any scheme to 
link certain State roads with the National 
Highways; and 

(c) if so, the details thereof and the 
action taken by the Government thereon? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI JAG DISH TYTLER): (a) The amount 
allocated for the National Highway in Uttar 
Pradesh during 1991-92, 1992-93and 1993-
94, year-wise. 

Year For Develop 
ment 

1991-92 6464.46 

1992-93 5195.00 

1993-94 4950.00 

For Mainte
nance and 

Repairs 
(Rs. in lakhs) 

1312.05 

1394.96 

1464.39 

(Tentative) (Tentative) 

(b) and (c). Presumably, the Hon'ble 
Member is having in mind the proposals 
under the Centrally sponsored scheme of 
State Roads of Inter-State or Economic 
Importance in the 8th Plan for which ten 
schemes costing RS.1 00.60 crores have 
been submitted by the State Government. 
Due to limited allocatidPI of funds under the 

[English] 

Modernization of R ••• N. 

2642. SHRI SHANTARAM 
POTDUKHE: Will the Minister of STEEL be 
pleased to state: 

(a) whether the Government have pro
vided sufficient funds for the modemlzation 
of Rashtriya Ispat Nigam (Visakhapatnam 
Steel Plant); 

(b) if so, the details therefor; and 

(c) if not, the reasons therefor? 

THE MINISTER OF STATE OF THE 
MINISTRY OF STEEL (SHRI SONTOSH 
MOHAN DEV): (a) Visakhapatnam Steel 
Plant under Rashtriya Ispat Nigam Limited 
has been commissioned in July. 1992 and 
its various production units are in the pro
cess of stabilization. The VSP Management 
is concentrating on the stabilization of its 
production and also building up its produc
tion to reach 100% capacity utilization by 
1996-97. No programme for modernisation 
of the plant is therefore. being taken up at 

. present. 

(b) and (c). Do not arise. 

Recommendations of Pate. 
Commission. 

2643. SHRI RAJNATH SONKAR 
SHASTRI: Will the Minister of SURFACE 
TRANSPORT be pleased to state: 

> • 

Central Sector Roads programme in the (a) whether Patel Commission appoint-
8th Plan. it will be possible to take up only ed by the Union Government had spelt out 
a few selected projects under the a!Qre- reasons for non-development of Ghazipur 
said programme in various States includ---!-· ·(Uttar Pradesh) because of lack of proper 
ing Uttar Pradesh. means of transport, etc.; 
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(b) if so, the details of action taken-on 
those recommendations; 

(c) whether a bridge has been con
'structed on Tarighat; 

(d) if not, the reasons therefor; and 

(e) the steps being taken in this regard 
and the time by which the bridge is likely to 
be completed? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPOAT 
(SHAI JAGDISH TYTLER) : (a) Yes, Sir. 

(b) Development of Ghazipur is the 
responsibility ofthe State Govemment. who 
have informed that the length of metalled 
roads in Ghazipurhas increasedtrom 274km 
in 1966 to 813km in1993. 

(c) Yes, Sir. 

(d) and (e). Do not arise. 

[ Translation] 

Anpara '8' Thermal Power Station 

2644. SHRIARJUNSINGHYADAV: 
DR. PARSHUAAM 

GANGWAA: 

Will the Minister of POWER be pleas~d 
to state: 

(a) whether additional foreign assis
tance has been made available for comple
tion of the Anpara 'B' Thermal Power Station 
in Uttar Pradesh.; 

(b) if so, the details thereof: and 

(c) the amount sanctioned for the pow-

er station for 1993-94? 

THE MINISTER OF STATE IN THE 
MINISTRY OF .POWER (SHAI P.V. 
RANGAYYA NAIDU): (a) and (b). A loan 
assistance of 101.42 Billion Yen has been 
provided by the Overseas Economic C0op
eration Fund, Japan for the implementation 
of Anpara B Thermal Power Project. In 
addition, the Govemment of Japan have 
pledged additional loan assistance of 17,638 
Million Yen from CECF for the implementa
tiOn of this project. The loan negotiati~ns in 
this regard are scheduled to be held very 
shortly. 

(c): The Planning Commission has ap
proved an outlay of Rs. 716 crores for the 
year 1993-94. 

Replacement of Items in Parcels in 
Madhay Pradesh. 

2645. SHRI RAM BADAN:WiII the 
MinisterofCOMMUNICATIONS be pleased 
to state: 

(a) the number of complaints received 
from customers. local jewelers/Members of 
Parliament during the last two years regard
ing replacement of items in parcels and 
open delivery of parcels in Head Post Office 
at Ganj Basoda, Madhya Pradesh of Cen
tral Railway: 

(b) if so, the details thereof; and , 

(c) the action laken or proposed to be 
taken by the Govemment against persons 
found responsible therefor? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS (SHAI 
SUKH RAM): (a) The senderofGanj Basoda 
Sub Office insured parcels No. 776 dated 
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13.5.91. 782 dated 6.6.91 , 783 dated 10.6.91 
and 689 dated 14.1.89insuredforRs.10,OOO 
each had complained to Shri Raghav Ji. 
Member of Pariiament (Rajya Sabha) re
garding substitution of contents of these 
parcels. The Member of Pariiaments had 
taken up the mater with the then Minister of 
state for Communications in his letter dated 
6.9.91. 

(b) The details of these complaints as 
furnished by the sender MIS Rattan Chand 
Vi mal Chand Oswal are as follows: 

(i) Insured Parcel No. 776 dated 
13.5.91: After taking delivery. of 
the parcel the addressee found 
it contained lead. 

(ii) Insured Parcel NO.782 dated 
6.6.91: After taking delivery. on 
opening the parcel before the post 
office staff on the addressee 
found lead instead of silver. 

(iii) Insured Parcel No 783 
dated10.6.91: The addressee 
refused to take delivery of the 
parcel which was received back 
for delivery to sender who took 
open delivery and fount the parcel 
to contain lead instead of silver. 

(iv) Insured parcel No 689 dated 
24.1.89 insured for Rs. 10,000:
The parcel was lost. The claim 
was rejected. 

(c) Enquiries conducted revealed that 
Insured parcels No. 776 and 782 were re
ceived insound condition and delivered un
der clear receipt to the addressee at 
Ahmedabad. Insured Parcel No. 783, on 
being refused by the addressee, was re
turned to the sender to whom an open 
delivery was given on his request. The 
claims have not been found admissible un
der the departmental rules. No departmen
tal official was found involved during enqut-

ries. In the case of insured parcel No. 689. 
the official found responsible for loss of the 
bag was punished with withholding of incre
ment for a period <>f 30 months. 

[English] 

News of Quakes on Electronic Media 

2646. SHRI SUDHIR GIRl: Will the 
Minister of INFORMATION AND BROAD
CASTING be pleased to state: 

(a)whether the news of the death of 
thousands of people due to recent earth
quake in Maharashtra was not telecast! 
broadcast in the morning on that date: and 

(b) if so, the reasons therefor and steps 
taken to avoid recurrence of such lapses? 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI K.P. SINGH 
DEO):(a) No. Sir. 

(b) Does not arise. 

Container Traffic from Mormugao Port 

2647. SHRI HARISH NARAYAN 
PRABHU ZANTYE: Will the Ministerof SUR
FACE TRANSPORT be pleased to state: 

(a) whether the container traffic at 
Mormugao Port in Goa could not be devel
oped as anticipated for want of proper bridg
es and road support; 

(b) if so, the steps taken or proposed to 
be taken for the development of container 
traffic from Mormugao Port during the Eighth 
Plan period; and 

(c) the details of the other steps taken 
for the speedy development of transport 
system of Mormugao Port? 
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THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI JAGDISH TYTLER): (a) and (b). No. 
Sir. The cargo mix at MOPT does not have 
the pdssibilty of being containerized. 

(c) An amount of Rs.123.00 crores has 
been provided for undertaldng various 
schemes fortha development of Mormugao 
Port during the 8th Plan (1992-97). 

Flyover Over National Highway 24 

2648. SHRI BALRAJ PASSI: Will the 
Minister of SURFACE TRANSPORT be 
pleased to state: . 

(a) whether there is heavy traffic on 
National Highway NO.24: 

(b) if so. whether the Government pro
pose to construct a fly-over near Moradabad 
at Tiraha Chowk. Uttar Pradesh: 

(c) if so. the time by which work is likely 
to be started thereon: and 

(d) if not. the reasons therefor? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI JAGDISH TYTLER): (a) Yes. Sir. 

(b) No. Sir. 

(c) Does not arise. 

(d) The railway level crossing at Tiraha 
Chowk near Moradabad falls within the city 
limit of Moradabad. The stretches of roads 
falling within the Municipal limits do not form 

part of National Highway systel"Ti Conse
quently. its construction is the responsibility 
of concerned State Governmentlloca~ ad
ministration. 

[ Translation] 

Conversion of Telephone Exchanges in 
the Country 

2649. SHRI RAJEVEER SINGH: 
Will the Minister of COMMUNICATIONS be 
pleased to state: 

(a) the numberoftelephoneexchanges 
converted into electronic one and the num
ber of new electronic exchanges started in 
the country during the Year 1992-93: and 

(b) the numberoftelephone exchanges 
proposed to be converted into electronic 
one during 1993-94 and the names of ex
changes to be converted out of them in Uttar 
Pradesh? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS (SHRI 
SUKH RAM): (a) 4697 telephone exchang
es have been converted into electronic ones 
in the country during 1992-93. 3250 new 
electronic exchanges have been started in 
the country during 1992-93. 

(b) 1750 telephone exchanges are pro
posed to be converted into electronic ones 
in the country during '1993-94. The names of 
174 exchanges to be converted into elec-., 
tronic ones in Uttar Pradesh during 1993-94 
are given in the attached statement. This will 
depend on availability of funds and equip
ment. 
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[English] 

Post Offices in Gujarat and 
Maharashtra 

2650. DR. K.D.JESWANI: 
SHR! VILASRAO 

NAGHATHRAO 
GUNDEWAR: 

Will the Minister of COMMUNICA
TIONS be pleased to state the number of 

post offices in Gujara! and Maharashtra 
provide with the tacilities of PCQ, tele
graph'services and saving bank, district
wise? 

MINISTER OF STATEOFTHE MIN
ISTRY OF COMMUNICATIONS (SHRt 
SUKH RAM): The number of post offices 
in Gujrat and Maharashtra provided with 
faciiities of PCO teiegraph services and 
saving bank. district-wise, is given in the 
attached Statement I and II respectively. 
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[ Translation} 

Telecast of Bhojpuri Programmes. 

2651. SHRI RAM PRASAD SINGH: 
Will the Minister of INFORMATION AND 
BROADCASTING be pleased to state: 

(a) whether the Govemment propose 
to promote Bhojpuri language by producing 
films and other programmes for telecast on 
Doordarshan; 

(b)if so, the details thereof; and 

(c) the total number of films in Bhojpuri 
language produced and telecast on 
Doordarshan during the last three years? 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI K.P. SINGH DEO): 
(a) and (b). Doordarshan has been telecast
ing music programmes in Bhojpuri from a 
number of its kendras. The comparing of the 
rural programme from Doordarshan Kendra, 
Gorakhpur is also done in Bhojpuri. 

(c) while Doordarshan has not pro
duced any Bhojpuri film. it has telecast nine 
Bhojpuri feature films produced by outside 
producers over Delhi and linked transmit
ters during this period. 

[English) 

Present Status of Kudremukh Mines 

2652. SHRI V. DHANANJAYA 
KUMAR: Will the Minister of STEEL be 
pleased to state: 

• (a) the present status of iron ore mining 
in the Kudremuldt mines;. 

(b) whether the iron ore deposit is de
pleting there; 

(c) if so, the efforts being made to find 
new iron ore reserves; 

(d) whether there has been eomplaints 
of mis-management in the Kudremukh iron 
ore company causing huge financial losses; 
and 

(e) if so, the remedial steps taken in this 
regard? 

THE MINISTER OF STATE OF THE 
MINISTRY OF STEEL (SHRI SONTOSH 
MOHAN DEV):(a)and(b). The Kudremukh 
mines being operated by the Kudremukh 
Iron Ore Company Limited (KIOCL). are at 
present estimated to have around 250 mil
lion tones of iron ore reserves. Atthe current 
level of production. the reserves are likely to 
last another 13 to 14 years. 

(c) The Company has already applied 
to the State Govemment of Kamataka for 
grant of prospecting licence for the nearby 
Gangrical and Nellibeedu Iron Ore reserves. 

(d) No.Sir. The Company is making 
profits. 

(e) Does not arise in view of (d) above. 

Asylum in US 

2653. SHRI D. VENKATESWARA 
RAO: 

SHRI S.B. SIDNAL: 

Will the Minister of EXTERNAL AF
FAIRS be pleased to state: 

(a) whether there has been an increase 
in the number of Indians applying for political 
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asylum in the US during the last three years; 

(b)if so, the number of Indians applied 
for asylum in that country and the number 
out of !hem granted asylum during each of 
the last three years; and 

(c) the steps taken/proposed to be tak
en by the Government in this regard? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNALAFFA!~S (SHRI 
·SALMAN KHURSHEED): (a) Yes. Sir, 

(b) In 1991,666 Indian citizens had 
applied for asylum out of which 9 were 
granted asylum in the US. In 1992, out of 
3,591 applicants, 78 were granted asylum 
by the' US Govemment. In 1993, 6.345 
Indians applied for asylum in the US and 47 
were granted asylum. 

(c) Govemment have noted the trend 
indicated by the figures given above. The 
granting of political asylum is a quasi-judicial 
process under prevailing US legislation. 

[ Translation) 

Disappearance of Tape in Delhi 
Doordarshan 

2654. SHRI VILAS MUTTEMWAR: 
SHRI RAJNATH SONKAR 

SHASHTRI: 

Will the Minister of INFORMATION AND 
BROADCASTING be pleased to state: 

(a)whether any programmes which were 
to be telecast on Entertainment Channel by 
Delhi Doordarshan in August, 1993 had 
disappeared from the tape; 

(b) if so, the details thereof; 

(c) whether any inquiry has been con
ducted in this regard; and 

(d) if so, the outcome thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI K.P. SINGH DEO): 
(a) and (b). Yes. Sir. A blank tape was 
inadvertently telecast on 16th August, 1993 
under the mistaken impression that it con
tained the programme titled 'Baten Yun Hai 
Ki' .. 

(c) Yes, Sir. 

(d) The Enquiry revealed that it was a 
bonafide mistake committed under pres
sure of work on account of programming five 
addition channels whIch commenced from 
the previous day. namely, 15th August. 1993. 

National Highways in Rajasthan 

2655. SHRIMATI KRISHNENDRA 
KAUR(DEEPA): Will the Minister of SUR
FACE TRANSPORT be pleased to state: 

(a) whether there is any proposalforthe 
widening of the National Highways in 
Rajasthan: 

(b)if so. the details thereof; and 

(c)if not. the reasons therefor? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI JAGDISH TYTLER): (a) -?es. Sir. 

(b) 82 km. for widening to two lanes and 
55 km. for widening to four lanes have been 
included in the Annual Plan of 1993-94. 

(c) Does not arise. 
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Conversion of Telephone EXch~nges in and 1993-94, district-Wise; and 

Bihar 

2656. SHRI SURY A NARAYAN 
SINGH: Will the Minister of COMMUNICA
TIONS be pleased to state; 

(a) the number of old telephone ex
changes in Bihar converted into electronic· 
ones so far district-wise; 

(b) the number of telephone exchanges 
proposed to be converted during 1992-93 

(c) the time by which telephone ex
change in Begusarai district are likely to be 
converted into electronic/automatic ex
change? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS (SHRI 
SUKH RAM):(a) and (b). District-wise de
tails are given in the attached statement 

(c) by 31st March 1994 



305 Written AnswelS AGRAHAYANA29,1915 (SAk'41 Written Answers 306 

i 
~ 

i ..,. 

§ 
.s 

.!oi ~ 

.~ ~ 

~ I !iJ ~ 
~ 

~ .60 $2 (\j C') <b <Xl to i 
~ 

~ .s 
0 

I 
~ 

~ 
w ~ ::2 "-

t!:! l1:S .Q 

:! ~ g. 
Ul ·60 l:)~ 

:rl !l>c::i :::: ~ to ~ ~ 
..,. C') RI '" to 

1::-
~ ~ ~ 
~ c§ ~ 
IJ.j 
II> :s 

.<:: 
~ 
~ 
~ 
Q 
15 
"-

f 
~ :g :3 

t ~ ~ 
~ £ e om ra ~ ra 

~ 
:3 ~ IU 

~ 
E .s:: E .§- ~ 0 -'" IU .~ ttl 

-m Cb 0 :c: ::I :§ ra .s:: , ::I E IX) Ul > (!) II: m IX) z ~ 

'"' C\i (OJ ..,..f ,.; <0 r-..: cd oj ~ ..-' 

~ 
Ci5 



307 Written AnsW61S . DECEMBER 20, 1993 Writt'm AnsW61S 308 
~J~ 

~ m 
::> 

§ 
! 
.9 
"2 

i 
.~ 

a.: 
v N N N C') N @ 

,.._ 

Rl 
m 

~ I I 
'c 

·1 j '" .!!l 

~ ! :::> 

~ ~. 0 

~ i ..\2 
'is I'!! ~ ~ '" ~ :::> -ai 
II> ~ ::E E Cl ID II: Cl Q_ en 

~ 

~ (OJ :! ~ ~ t: ~ .~ ~ N ~ (OJ 
N 

~ 
(ij 



309 Written Answers AGRAHAYANA 29, 1915 (SAKA) Written Answers 310 

~ m .!. 

~ 
§ 
~ .e 

J ~ 
rlI C\J C') o.n CXI ..... o.n o.n <0 C\J ..... C\J ~ ~ 

<= c: 
~ (!! 
ns r:a 

~ 
Cl. Cl. 

~ 
~ 

~ Or: E E 
o~ '" .!!! -E 

.e- ns r:a ns .r:; 
Q -m ·c 

i ~ J 
.r:; u ~ 

l 
rn I!!, <= U 

Ci t ~ ..I!! o~ u; ii .. E 
<I> .r:; ns 

~ 
=> 

E ::E ~ u C!) en w 0 

~ 

~ 
~ l(i ~ E\i t"e Rl 2 M f)j ~ ~ ~ 

c;j 



311 Written AnswelS --DECEMBER 20, 1993 

<0 

to o 

.~ °c 5 is '" J 
D> a '" '0 ~ 

-s co Iii CD 
E °C 

~ ~ E III I!! '" ::I E .., m 04: ::.::: c.._ 
~ 

~ ...... ~ ~ ~ ~ 
(\j 

~ 
C') ~ 

Ci:i 

I.() 

~ 
'" .c. 

c'R 

C"'-.... 

Written Answ91S 312 

E 
'" .r:: 

I!! 0 _c 

~ 
en 
C 

15 ~ i:i5 
iii co ::I m :E en w 

~ ~ '<if 

o 
N 

--;:! 
~ 

~ 
j) 
1ii 
." 

::;: 

t~ .,. 

- i 



313 Written A:Jswers A<::RAHAYANA 29. 1915 (SAKA) Written Answers 314 

~ m I 
~ 

I ~ 

I § 
Q) 
.Q 

.9 I "l:I 

. ~ 
a.. 

m ~ 

~ 

-g 
t ~ !!! ~ ~ "" ~ II) J! -'" 

E .J: () a 
~ 

~ 
'!i ~ lli 

CiS 



315 Wrlttsn Answers • ..!pECEMBER 2Q, 1993 wrllfen AnsWSlS 316 

[Eng/~hJ 

Deepening of Cochin Port Channel 

2657. SHRIMATI SUSEELA 
GOPALAN: Will the Minister of SURFACE 
TRANSPORT be pleased to state: 

(a) whether expenditure clearance to 
Cochin Port Trust has been given for deep
ening of port channel to facilitate the entry 
of the large size tankers; 

(b) if so, the details thereof; 

(c) if not, the reason therefor; and 

(d) the time by which a decision is likely 
to be taken in this regard? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI JAGDISH TYTLER): (a) No, Sir. 

Cb) Does not arise. 

Cc) The proposal is under examination. 

(d) No firm date can be indicated. 

[Tnlnslation] 

Reopening of Post Offices In 
Himachal Pradesh 

2658. SHRI KRISHAN DUTT 
SUL TANPURI: Will the Minister of COM
MUNICATIONS be pleased to state: 

(a) whether the Govemment propose 
to reopen such post office which had been 
opened during the British rule but later on 
these were closed down; and 

(b) if so, the time by which these are 
likely to be opened? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS (SHRI 
SUKH RAM): (a) and (b). There is no pro
posal to re-open post offices which are not 
justified as per departmental norms. 

Commemorative Stamps. 

2659. SHRI BRIJBHUSHAN 
SHARAN SINGH: 

SHRI N.K. BALlYAN: 
SHRI CHETAN P.S. 

CHAUHAN: 

Will the MinisterofCOMMUNICA noNS 
be pleased to statE!': 

(a) whether the Govemment propose 
to issue a commemorative postage stamps 
in the honour of eminent cricket player Late 
C.K. Naydu on the occasion of his centenary 
Year; and 

(b) if so, the details thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS(SHRI 
SUKH RAM): (a) and (b). It has been decid
ed in principle to issue a stamp on cricket 
depicting the great cricketers including C.K. 
Naydu.· The exact modalities are being 
worked oul. 

[English] 

Guidelines by DOT 

2660. SHRI V. SREENIVASA 
PRASAD: 

SHRI G. DEVARAYA NAlK: 

Will the Minister of COMMUNICA
TIONS be pleased to state: 

(a) whether the attention of the (3ovem
ment has been drawn to the news-ilem 
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captioned "DOT flouted own guidelines' 
appeared in the 'Times of India' dated No
vember 25,1993; 

(b) if so, whether the Department of 
Telecommunications had violated its own 
guidelines issued from time to time in re
spect of cellular phones; 

(c) if so, the facts and details thereof; 
and 

(d) the further steps Govemment pro
pose to take to implement DOT guidelines 
fully? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS (SHRI 
SUKH RAM): (a) Yes, Sir. 

(b) to Cd). No, Sir. The news item relates 
to arguments put forward by the Counsels of 
the contending parties in the Cellular Mobile 
Telephone case in the Court of Hon'ble 
Chief Justice of Supreme Court of India. As 
the matter is sub-judice in the Hon'ble 
Supreme Court, no comments can be of
fered at this stage. 

[ Translation) 

Loss in Gold Mines 

2661. SHRI JANARDAN MISRA: 
Will the Minister of MINES be pleased to 
state: 

(a) whether heavy loss is being suffered 
by the Government in gold-mining; 

(b) if so, the average cost involved in the 
gold mining and the total loss suffered dur
ing 1992-93; 

(c) whether any scheme is being formu
lated by tlfe Government to make the gold-

mining. profitable; and 

(d) if so, the details thereof, and if not, 
the reasons therefor? 

THE MINISTER OF STATE OF THE 
MINISTRY OF MINES (SHRI BALRAM 
SINGH YADAV): (a) Central Govemment 
does not do any gold mining. Bharat Gold 
Mines Ltd., a Central Public Sector Under
taking engaged in gold mining, has been 
incurring losses in the operations. 

(b) The average cost of production per 
10 gram of gold by Bharat Gold Mines Ltd. 
in 1992-93 was Rs. 8581 and the Company 
has incurred loss of Rs. 33.75 crores during 
this period. 

Cc) and (d). In view of the persistent 
cash losses incurred and negative net-worth, 
Bharat Gold Mines Ltd. has been declared 
a sick company by the Board for Industrial 
and Financial Reconstruction (BIFR) under 
the provisions of the Sick Industrial Compa
nies (Special Provisions) Act, 1985. To ex
amine the viability and prepare a scheme of 
revival/rehabilitation of Bharat Gold Mines 
Ltd., the B.I.F.R. has appointed Industrial 
Credit and Investment Corporation of India 
(ICICI) as an operating agency as per sec
tion 17(3) of the above Act. 

(English] 

Nathpa-Jhakri Hydro-electric 
Project 

2662. SHRI ARVIND TULSHIRAM 
KAMBLE: Will the Minister of POWER be 
pleased to state: 

(a) whether the dock engineering and 
tunneling technology is being adopted at the 
Nathpa-Jhakri Hydel Power Project in 
Himachal Pradesh as explained by a re-
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nowned foreign engineer recently; and 

(b) if so, the details thereof and the time 
by which the work on this project is likely to 
commence? 

THE MINISTER OF STATE IN THE 
MINISTRY OF POWER (SHRI P.V. 
RANGAYYANAIDU):(a)and(b).According 
to the Nathpa Jhakri Power Corporation 
Limited. appropriate rock engineering and 
tunnelling technology suitable to Himalayan 
geological conditions is being adopted for 
the execution of Nathpa Jhakri Hydroelec
tric Project in Himachal Pradesh. We are not 
aware of any views of foreign engineer as 
mentioned. 

The work on this project has already 
commenced. 

Newspapers Registered with RNI 

2663. SHRI PIUS TIRKEY: Will 

the Minister of INFORMATION AND 
BROADCASTING be pleased to state: 

(a) the total number of newspapers/ 
periodicals registered with the Registrar of 
Newspapers, Language-wise and State
wise; and 

(b) the steps being taken to clear the 
pending cases ottitle and allotment of news
print etc.? 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI K.P. SINGH DEO): 
(a). The total number of newspapers/peri
odicals registered with the RegistrarofNews
papers for India as on 31.12.1993 was 
35096. Their Language-wise Siale-wise 
details are given in the attached statement .. 

(b) Clearance of titles has been com
puterised and allocation of newsprint to 
newspapers/periodicals has been simplified 
after decanalisation of import of newsprint. 
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[ Translation] 

Postal Advisory Committee in Bihar 

2664. SHRI CHHEDI PASWAN: Will 
the Minister of COMMUNICATIONS be 
pleased to state: 

(a) whether the Postal Advisory Com
mittee in Bihar has not been constituted so 
far; 

(b) if so, the reasons therefor; and 

(c) the time by which it is likely to be 
constituted? 

THE MINISTER OF STATE OF THE 
MINISTiw OF COMMUNICATIONS (SHRI 
SUKH RAM): (a) Yes, Sir. 

(b) The matter of reconstitution of the 
Postal Advisory Committee is underconsid

,. eratian at the appropriate level. 

(c) As early as possible. 

Licences to Food Processing 
Industries 

2665. SHRI UPENDRA NATH 
VERMA: Will the Minister of FOOD PRO
CESSING INDUSTRIES be pleased to state: 

(a) whether the Union Government are 
following the policy of issuing licences to 
food processing industries; 

(b) if so, the justification to issue licenc
es for the agrobased products after adopt
ing the llberalised economic policy by the 
Union Government; 

(c) whether a large number of food 
processing industries are likely to come up 
in the country after abolishing the licencing 

policy for this industry; and 

(d) if so, the steps proposed to be taken 
to encourage such industrial units? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD PROCESSING IN
DUSTRIES(SHRI TARUN GOGOI): (a) and 
(b). Except for distillation and brewing of 
alcoholic beverages and those items which 
are reserved for small scale sactor, manu
facturing of all other food products coming 
under purview of this Ministry do not require 
"Industrial Licence. Due to social reasons, 
capacity creation for distillation and brewing 
of alcoholic beverages are regulated through 
Industrial Licencing. 

(c) and (d). In the case of delicensed 
industries, the entrepreneurs are required 
to tile only an Industrial Enterpreneurs Mem
orandum (IEM). Since Liberalisation in 
July, 1991 till October,1993, as per available 
information, 2369IEMS involving an invest
ment of over Rs.2B,500 crores in respect of 
food processing industries have been filed. 
Besides, the Ministry of Food Processing 
Industries has also formulated several de
velopmental Plan Schemes forimplementa
tion during Eighth Plan for the overall devel
opment of food processing industries. A 
brief summary o! Plan Schemes is given in 
the attached Statement. 

Statement 

Summary of Plan Schemes 

A.GRAIN PROCESSING SECTOR. 

1. Post Harvest Technology Centre, 
liT, Kharagpur. 

2. Paddy Processing Research 
Centre, Thanjavur. 

3. Regional Extension Service 
Centres. 
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4. Re.search and Development 
Schemes. 

5. Rice Milling Machinery and Allied 
Equipments Testing Centres. 

6. Modernisation of Rice Mills. 

7. Setting up of Food Engineering 
Centre. 

B. FRUIT AND VEGETABLE PROCESS
ING 

1. Schemes for setting up food 
prooessing and training centre in 
the rural areas. 

2. Scheme for assistance for 
estabilishment of F and VP units. 

3. Scheme for strengthening 
backward. linkages between 
processors and growers. Testing 
Centres. 

4. Scheme for assistance for 
development of infrastructure for 
mushroom cultivation and 
proceSSing. 

5. Assistance for development and 
processing of Hops. 

6. Generic advertising on processed 
foods and for providing marl<eting 
assistance. 

7. Rand D in F and VP 

C. MEAT AND POULTRY PROCESSING 

1. Establishment of National 
Livestock Products Development 
Council. 

2. Development of pori< processing. 

3. Development of sheep goat and 
rabbit meat processing. 

4. Development of poultry and Egg 
processing. 

5. Development of Buffalo meat 
processing. 

6. DevelQPment of infrastructure for 
storage and transport of meat for 
export. 

7. Development of marl<eting facility. 

B. Development of trained 
manpower for meat processing 
industry. 

9. Rand D for meat processing and 
specialised packaging. 

D. FISHERIES AND FISH PROCESS-
ING 

1. Assistance for participation in 
deep sea fishing and processing. 

2. Grant-in-aid providing interest 
subsidy on loan for acquisition of 
deep sea fishing vessel. 

3. Assistance for diversified fishing. 

4. Scheme for effective 
implementation of MZI Act by 
providing funds for installation of 
communication facilities for the 
Coast Guard. 

5. Scheme for setting up of cold
chain. 

6. Scheme for tuna and other fish 
processing. 

7. Assistance to National Marine 
Fisheries Development 
Board. 

8. Fishery Survey of India. 

• E. CONSUMER INDUSTRY 

1. Rand D scheme on soyabean 
products and Indian traditional 
foods and packaging. 
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2. Investment in Public Sector En
terprises. 

a) MFIL 

b) NERAMAC 

F.SECRETARIAT ECONOMIC SERVIC
ES. 

1. Scheme for S'frengthening of 
nodal agencies. 

2. Scheme for strengthening of 
Directorate of F' and VP for 
information. training, education 
and quality system for 
development of F and VP. 

3. Scheme for participation in 
National and International 
exbibitions. 

4. Scheme for promoting studies in 
food processing. 

5. Scheme for perf.9rmance awards 
in Food Processing Industries. 

Linking Roads of Maharashtra with 
National Highway~ 

2666. SHRI VI LAS RAO NAGNATHRAO 
GUNDEWAR: Will the Minister of SUR
FACE TRANSPORT be pleased to state: 

(a) whether the Government of 
Maharashtra has sent any proposal seeking 
special allOWltion tQ connect certain roads 
with National Highways; 

(b) if sa..tbe details thereof; and .. ~ .... . 
(c) the funds proposed to be allocated 

to the State Government in this regard? 

THE MINISTER OF STATE OF THE 
MiNISTRY OF SURFACE TRANSPORT 
(SHRI JAGDISH -TYTLER): (a) to (c). 

Presumbly, the Hon'ble Member having in 
mind the proposals submitted by the Gov
ernment of Maharashtra for financing pro
posals linking State Roads with National 
Highways. The proposal relating to con
struction of By pass road between VeerTol 
bridge and Khad costing RS.4.00 cr~,es has 
been accommodated under Centrally-Aid
ed Programme of State Roads of Inter-State 
or Economic Importance in MaY,1993. Pro-, 
posals for revised estimates for 1993-94 
have been invited from the State Govern
ment and allocation of funds will be made 
keeping in view their ~equirements and avail-
ability of funds. . 

/English] 

Joint Venture· With U.S. 

2667. DR. VASA NT NIWRUTTI 
PAWAR: Will the Minister of STEEL be 
pleased to state: 

(a) whether the Steel Authority of India 
Limited is planning a joint venture with some 
U.S. firm; 

(b) if so, the details thereof;and 

(c) the bem:ifits that SAIL expects from 
such a joint venture? 

THE MINISTER OF STATE OF THE 
MINISTRY OF STEEL (SHRI SONTOSH 
MOHAN DEV): (a) Yes. Sir. SAIL is propos
ing to set up a joint venture company with 
USX Engineering and Consuhants Inc. of 
USA in the area of Information Technology . 

(b) and (c). By the proposed Joint Ven
ture, SAIL shall be benefited inter-alia in 
terms of;-

(i) Earning substantial revenue from 
the profit share of the Joint 
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Venture Company. 

(ii) Earning of direct revenue from the 
.Joint Venture through providing of 
SAIL's manpower for execution of 
projects outside SAIL in India and 
abroad. Earning revenue as 
knowhowllicence for system 
developed by SAIL such as 
Materials Management System, 
that would be marketed outside 
India by the Joint Venture. 

(iii) Reducing substantially cost of 
implementation of major 
Information Technology Systems 
in SAIL plants such as Production 
Planning and qontrol. 

[Translation] 

Rural Electrification 

2668. DR. P.R. GANGWAR: 

Will the Minister of POWER be pleased to 
state the number of villages electrified in 
each state with the assistance of the Rural 
Electrification Corporation by the end of the 
Seventh Five Year Plan. year_wise and the 
expenditure incurred thereon? 

THE MINISTER OF STATE IN THE 
MINISTRY OF POWER (SHRI P V 
RANGAYYA NAIDU): The year-wise details 
of villages electrified in each State. with the 
assistance of Rural Electrification Corpora
tion, by the end of the Seventh Five Year 
plan are given in the attached Statement-I. 

State-wise and year-wise details of loan 
assistance disbursed by the Corporation for 
rural electrification programme, including vil
lage electrification are given in the attached 
Statement-II. 
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[English] 

paT FaellHies in inaccessible Areas 

2669. SHRI BAPU HARI CHAURE: Will 
the Minister of COMMONICATIONS be 
pleased to state: 

(a) whetherthe Government have made 
any efforts to provide postal and telegraph 
facilities in the inaccessible areas of the 
country; and 

(b) If so, the details thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF CUMMUNICATIONS (SHRI 
SUKH RAM: (a) and (b). Yes, Sir. The norms 
of opening post offices in inaccessible areas 
including hilly, tribal and desert areas have 
been Iiberalised vis-a-vis those for normal 
areas. During the Eighth Five Year Plan 
period, it is proposed to open 1500 elCtra 
departmental branch post offices in such 
areas, out of a total target of 3600. Of these 
274 extra departmental branch post offices 
have already been opened in 1992-93 and 
92 extra departmental branch post offices in 
1993-94 upto 25.10.93. 

Telegraph offices: The information is 
being collected and will be laid on the table 
of the House. 

[ Translation] 

Haj CommiHee Rules 

2670. SHRI MUMTAZANSARI: Will the 
Minister of EXTERNAL AFFAIRS be pleased 
to state: 

(a) whether the Govemment propose 
to simplify Hai committee rules further in 
view of the inconveniences caused to the 
Haj Pilgrims; 

(b) If so, thedetai!s thereof; and 

(c) If not, the resons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS (SHRI 
R.L BHATIA): No, Sir. 

(b) Does not arise. 

(c) Hai Committee Rules 1963 have 
been framed by the Government of India in 
exercise of powers conferred by Haj Com
mittee Act of 1959. They deal primarily with 
organisational and finacial matters relating 
to the Haj Committee rather than with ar
rangements for pilgrims going for Haj. The 
latter is regulated under guidelines issued 
annually by Haj. Government makes every 
effort to improve facilities for pilgrims on an 
on-going basis. 

Construction of Express Road 

2671. SHRI DILEEP BHAI SANGHANI: 
Will the Minister of SURFACE TRANSPORT 
be pleased to state: 

(a) whether the construction of express 
road from Ahmedabad (Guiarat) to Bombay 
via Baroda has not been completed within 
the stipulated time period; 

(b) if so, the reasons therefor; and 

(c) the time by which this work is likely 
to be completed? 

THE MINISTER OF STATE"OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRIJAGADISH TYTLER): (a) to (c). Con
struction of Ahmedabad-Vadodara section 
only which has been taken up is behind 
schedule owing to slow ~rformance of the 
contracting agencies. The work is likely to be 
completed by December,1995. 
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Indian Missions in indepenclei1t'States (v) Uzbekistan - Embassy of India. 
of erstwhile USSR Tashkent (conversion erstwhile 

Consulate into an Embassy). 

2672. SHRI VISHWANATH SHASTRI: 
Will the Ministerof EXTERNAL AFFAIRS be 
pleased to state: 

(a) the names of the countries and the 
places in the independent countries of the 
erstwhile USSR where Indian missions have 
been set up; 

(b) the number of diplomats and em
ployees working in each of these missions: 

(c) whether the Governme'nt have re
duced ttie strength of staff in the Indian 
mission in Moscow: and 

(d) if so. the details thereof and reasons 
therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS (SHRI 
R.L BHATIA): (a) the countries and the 
places where Indian Missions have been 
set-up in the independent countries of the 
erstwhile USSR including existing Missions 
are:-

(i) Russian Federation-Embassy of 
India. Moscow (Existing Mission): 
Consulate General of india. St 
Petersberg & Consulate General 
of India. Vladivostok (Newly 
opened Missions). 

(iii Belarus - Embassy of India. Minsk 
(Newly opened Mission) .. 

(iii) Ukraine - Embassy of India. Kiev 
(Newly opened MissioA) & 
Consulate General of India. 
Odessa {existing Mission). 

(iv) Kazakhstan - Embassy of India. 
Almaty (Newly opened Mission). 

(b) the total number of diplomats and 
employees working in each of these Mis
sions is: 

(i) EI Moscow - 106 

{iiI CGI St. Petersberg-13 

(iii) CGI Vladivostok-ll 

(iii) EL Minsk-20 

(v) EL Kiev-25 

(vi) CGI Odessa-OS 

(vii) EI Almaty-19 

(viii) EI Tashkent-25 

(c) Yes Sir. 

(d) Posts have been reduced in Embas
sy of India. Moscow. taking ,into account 
functional requirements of that Embassy 
and the. needs of newly opened Missions. 

Post and Telegraph Offices in Gujarat 
and Rajasthan 

2673. SHRIMATI BHAVNACHIKHALlA: 
Will the Minister of COMMUNICATIONS be 
pleased to state: 

(a) the _number of post and.lelegraph 
offices and telephone exchanges opened in 
Gujarat and Rajasthan during the Seventh 
Five Year PIan. district-wise: and 

(b) the target fixed for opening of post 
and telegraph offices and telephone ex
changes in the said States during the Eighth 
Five Year Plan? 

THE MINISTER OF STATE OF THE 
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MINISTRY OF COMMUNICATIONS(SHRI 
SUKH RAM): (a) The number of post and 
telegraph offices and telephone exchanges 
opened in Gujarat and Rajasthan during the 
Seventh Five Year Plan district-wise is given 
in the attached statements. 

(b) POST OFFICES: The details of 
targets fixed for the years 1992-93 and 
1993-94 and post offices opened so far are 
given in the attached statement-III. The 
State-wise targets are fixed on yearly basis 
under Annual plan. 

TELEGRAPH OFFICES: Number of 
telegraph offices proposed to be opened in 

Gujarat during the 8th Five Year Plan is 3. 
Number of telegraph offices proposed to be 
opened in Rajasthah during the 8th Five 
Year Plan is around 40. 

TELEPHONE EXCHANGES: Ba::;ed 
on the demand projections. it is proposed to 
add around 7.941akh and 4.18 lines of net 
switching capacity in Gujarat and Rajasthan 
respectively during the 8th Five Year Plan. 
Forecast of the number of telephone ex
changes to be set up during 8th plan period 
cannot be made due to sudden changes in 
technolgy and demand uncertainity. The 
location-wise expansion programme is 
planed on year to year basis depending 
upon the availability of resources. 
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[Eng/ish] 

Children Film Complex At Banglore 

2674. SHRIMATI CHANDRA PRABHA 
URS: Will the Minister of INFORMATION 
AND BROADCASTING be pleased to state: 

(a) whether the foundation stone has 
been laid for the Children's Film Complex at 
Banglore; 

(b) if so, by when and the total amount 
spent so far on its construction; . 

(c) the total amount required to com
plete the complex: and 

(d) by when it IS likely to be completed? 

THE MINISTER OF STATE OF THE 
M,INISTRY OF INFORMATION AND 
BROADCASTING (SHRI K.P. SINGH DEO): 
(a) and (b). Yes. Sir. The foundation stone 
was laid on 15.11.1985. A total amount of 
Rs. 6.04.675.75 has been spent so far on 
this project. 

(c) Detailed prolect report of the Com
plex has not yet been prepared. Estimated 
ependiture on the Complex can only be 
finalised after completion of the detailed 
project report. 

(d) The project is likely to be completed 
approximately 3 years after the approval of 
the competent authority. Meanwhile. nec
essary clearances of the concerned author
ities like the State Government of Karnataka, 
including the Forest Department and the 
Municipal Corporation of Banglore, are un
der process. 

Delhi Telephone Directory 

2675. SHRIMATI PRATIBHA 

DEVISINGH PATIL: Will the Minister ot 
COMMUNICATIONS be pleased to state: 

(a) the time by which the new telephone 
directory is likely to be released by the 
Mahanagar Telephone Nigam Ltd ; 

(b) whether fax number would also be 
included in the new directory; 

(c) if so, the details in this regard; and 

(d) if not, the reasons therefor? 

THE MINISTER OF STATE OF THE 
MINISTERY OF COMML,'NICATION (SHRI 
SUKH RAM): (a) Sir, the new telephone 
directory for Delhi (Main issue) is. expected 
to be released by MayiJune 1994. 

(b) No, Sir. 

(c) Does not arise in view of reply to part 
(b) above, 

(d) All India Fax directory is being is
sued seprately. 

Shipp1ng Sector 

2676. SHRI SARAT PATANAYAK: Will 
the Minister of SURFACE TRANSPORT be 
pleased to state: 

(a) whether the Insurance Tariff Advi
sory Committee has been entrusted with the 
task to examine the problems of Shipping 
Sector; and 

(b) if so, the details thereof? 

THE MINISTER OF STATE OF THE 
MINISTERY OF SURFACE TRANSPORT 
(SHRI JAGDISH TYTLER): (a) and (b). No, 
Sir. However, it is understood from Indian 
National Shipowner's Association that they 
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have submitted a Memorandum to Genera! 
Insurance Corporation with regard to their 
proposal for revision of the scheme of 
deductibles for Hull and Machinery Insur
ance of Indian ships. 

Vishakhapatnam Steel Plant 

2677. PROF. UMMAREDDY 
VENKATESWARLU: Will the Minister of 
steel be pleased to state: 

(a) whetherVishakhapatnam Steel Plant 

has submitted any proposals for increasing 
. profitability of its operations; and 

(b) if so, the d~tails thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF STEEL ISHRI SONTOSH 
MOHAN DEV):(a) and (b). Vishakhapatnam 
steel plant is incurring losses due to low 
capacity utilisation and high incidence of 
capital related charges. With a view to im
proving the profitability of the Company. 
Government have cleared the Restructur
ing Scheme as well as approved in principle 
additional investment of RS.150 crores for 

providing balancing facilities in the Steel 
Melt Shop and additional Turbo Generator 
of 67.5 MW capacity. 

National Highways 

2678. SHRI GUMAN MAL LODHA: Will 
the Minister of SURFACE TRANSPORT be 
pleased to state: 

(a) the length of National Highways 
running through eacn State with length cove 
ering desert section; and 

(b) the financial allocation made for 
repair and maintenance of sections cover
ing desert area, State-wise? 

THE MINISTER OF STATE OF THE 
MINISTERY OF SURFACE TRANSPORT 
(SHRI JAGDISH TYTLER): (a). A statement 
indicating the requisite details is annexed. 

(b) No separate provision is being made 
under the Central Sector Roads programme 
for the desert sections of National Highways 
which are taken care of under the overall 
allocation for National Highways. 
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Rural Telephone Communication 
System 

2679. DR. ASIM BALA: Will the Minister 
of COMMUNICATIONS be pleased to state: 

(a) the reasons for delay to implement 
the new telephone exchange system in rural 
areas; 

(b) whether the Government propose 
to withdraw the early rural communication 

policy; 

(c)if so, the details thereof; 

(d) the details of the time schedule to 
complete the rural modern telephone com
munication system: and 

(e) the number of Villages cov.ered by 
new telephone lines during the last two 
years? 

THE. MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS (SHRI 
SUKH RAM): (a) In general. there is no 
delay in implementing the new telephone 
exchange system in rural areas. However. 
in certain cases delays may occur due to 
technical non-feasibility and non-availability 
of resources. 

(b) No. Sir. 

(c) Question does not arise. 

(d) By the end of 8th Five Year Plan 
subject to Clvailability of resources. 

(e) As a first step. Government have 
decided to provide public telephone facility 
in panchayat villages. 21752 panchayat vil
lages were provided with telephone facility 
during 1 991-92 and 30072 panchayat villag
es were covered during 1992-S3. 

Pressler Amendment 

2680. SHRI LOKANATH 
CHOUDHURY: 

SHRI INDRAJIT GUPTA: 

Will the Minister of EXTERNAL AF
FAIRS be pleased to state: 

(a) whether the Government are awar~ 
of the recent move by the US State Depart
ment to bring in a new Foreign Assistance 
Act in order to drop the Pressler Amend
ment: and 

(b) if so. the details thereof and the 
reaction of the Government thereto? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS (SHRI 
R.L. BHAtiA): (a) Government are aware 
that the U.S State Department has suggest
ed a discussion draft to the US Congress on 
a new Foreighn Assistance Act which seeks 
to repeal the Pressler Arnendme", and make 
it more generiC in nature. 

(b) The discussion draft seeks to bd' 

US foreign aid to "non-nuclear .weal''''' 
States"which recleve. on or after the date of 
enactment of the International Security As
sistance Act of 1977. nuclear enrichment or 
reprocessing equipment, materials or tech
nology from any other country or recieves a 
nuclear explosive device or detonates nu
clear explosive device. It allows for exemp
tions "if the furnishing of such assistance is 
important to the national interests of the 
United States" and ''Will further }IS non
proliferation objectives". 

Government constantly monitor devel
opment such as these which impact upon 
India's security concerns. Government have 
already underlined its concern about the 
effect that the repeal of the Pressler Amend-
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ment would have on Indo-US relations if this 
leads to transfer of frontline weapon sys
tems from the US to Pakistan. Govemment 
constantlY monitor developments having a 
bearing on India's security and remain com
mitted to take necessary steps to safeguard 
India's national interest. 

T.V. Transmitters in Himachal Pradesh 

2681. MAJ. D.O. KHANORIA: Will 
the Ministerof INFORMATION AND BROAD
CASTING be pleased to state: 

(a) whether the Govrnment propose to 
set up lowlhigh power T.V. transmitters in 
districts Kangra and Chamba of Himachal 
Pradesh; 

(b) if so, the funds allocated therefor; 

(c) whether the Government have se
lected the sites for setting up these centres; 
and 

(d) if so, the details thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF • INFORMATION AND 
BROADCASTING (SHRI K.P. SINGH DEO): 
(a) and (b). Yes. Sir. Two Very Low Power 
TV Transmitters (VLPTs), one each at 
Palamapur and Baijnath in District Kangra: 
a Low Power TV Transmitter (LPT) at 
Dalhousie and two VLPTs. one each at 
Bharmour and Holi in district Chamba, are 
presently under implementation. Capital al
locations of about Rs. 110 lakhs tor the LPT 
at DalhOUSie. Rs. 70.811akh tor the VLPT at 
Palampur. and Rs. 77.6Slakhs for each for 
the VLPTs at Bharmour. Baijnath and Holi 
have been approved. A High Power TV 
Transmitter (HPT) is also envisaged to be 
set up at Dharamshala in districi Kangra. 
subject to approval of the scheme and avail
ability of resources. 

(c) and (d): Wherei. a building has 
been finalised forthe VLPT at Palampur, the 
same is being finalised for the HPT at 
Dharamshala. Action on survey is . being 
initiated for other location. 

[ Translation] 

Width of National Highways, Madhya 
Pradesh 

2682. DR. LAXMINARAYAN 
PANDEYA: Will the Minister of SURFACE 
TRANSPORT be pleased to state: 

(a) whether the Govemment of Madhya 
Pradesh had submitted a proposal to the 
Unic.n Government to the effect that the 
width of National Highways passinglhrough 
the city areas may be fixed and the same be 
maintained by the Union Government; and 

(b) if so, the details ofthe steps taken or 
proposed to be taken in this regard ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI JAGDISH TYTLER): (a) No. Sir. 

(b) Does not arise. 

[English) 

Development of Chingargunta Gold 
Mines 

2683. SHRI V. KRISHNA AAO: 
SHAt K.H. MUNlYAPPA: 
SHRI K.G. SHIVAPPA: 

WiH the Minister of MINES be pleased 
to stale: 

(a) whether there is a proposal to devel
op Chigargunta Gold Mines Phase-II; 
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. (b) whether any allocation of funds has 
been made by the Union Government for 
this purpose during 199~-94; and 

(c) if so, the details thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF MINES (SHRI BALRAM 
SINGH YADAV): (a) In the Annual Plan for 
1993-94 approved by the Planning Com
mission there is no such scheme. . 

(b) and (c). Does not arise. 

Strike by DOT Employees 

2684.SHRIC.P.MUDALAGIRIYAPPA: 
Will the Minister of COMMUNICATIONS be 
pleased to state: 

(a) whether the Department of Tele
communications (DOT) has received cer
tain demands from the Union of its employ
ees; 

(b) if so, the details thereof; 

(c) whether DOT employees are plan
ning to go on strike indefinately during the 
month of December 1993; 

(d) if so, the details thereof; and 

(e) the steps taken by the Govemment 
in this regard ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS (SHRI 
SUKH RAM): (a) Yes, Sir. 

(b) The demands of the unions rceived 
by' the Department are:-

(i) No. duality/multicipility of DOT 
structure. 

(ii) No fragmentation/privatisation of 
DOT selVices. 

(iii) Creation of independent Telecom 
Finance Corporation k> avoid the 
need of Corporation. 

(c) The proposed strike of the Unions 
has since been called off. 

(d) and (e). Question does not arise.' 

Bifurcation of AIRJDoordarshan' 

2685. SHRI GURUDAS KAMAT: 
SHRI MOHAN RAWALE: 

Will the Ministerof INFORMATION AND 
BROADCASTING be pleased to refer to the 
reply given to Unstarred Question No. 4479 
on March 29. 1993 and state: 

(a) the salient features of the recom
mendations of the Committee; 

(b) the reasons for which the Govern
ment have not taken any view on the recom
mendations contained in the report of the 
Committee constituted to go into the ques
tion of bifurcation of Doordarshan and AIR; 
and 

(c) by when the report ofthe Committee 
is likely to be examined and final decision 
taken on the recommendations contained in 
it? 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI K. P. SIN6H DEO): 
(a) The salient features of the recomm8f1da
tions of the ·Committee constituted under 
the Chairmanship of an Additional Secre
tary in the Ministry of Information and Broad
casting (Varadan Committee) were relating 
to vertical bifurCation of the Programme 
Cadre between All India Radio and 
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various aspects Qfthe selViCe8 and cadres (c), if not, the ~ ~t'1 
of all the Media Units inCluding AIR and 
oOordarshan.' With a view to having a 
comprehensive view, 'the recommenda
tiOns of the Varadan Committee were also 
referred to Agarwal Committee. The 
Agarwal Committee has recently submit
ted its report to the' Government on 
1.6.11.93. ' 

2686.DR.WlSHWANATHAMKAN1THI: 
WIt Hie ~r Of 'INFoRMATION ANO 
BROADCASTING be pleased to state: 

(a) whether any survey ~rding the 
viewing ,of programmes teleCast by the six 
channels of Doofdarshan has been c0n

ducted; 

(b) if so, the findings thereof; and 

_ '"(c'~ tW'Iher courSe of actiOn'ofthS 
GovenVnentkeapingthoseflndii1gs in view? 

THE MtNISTER OFoSTATE OF THE 
MINtST.RY OF "INFORMATfON AND 
B~(SHRIK.P.SlNGHP£O): 
(a) NO; Sir." .. 

(b),and (4 Do not ... 
. - . ','-", ," ., ..,.·.U ..... t .. I" In ......... .... ", .... . "". 

'2III!Ir. SHfiI 'HNuN PATHAtC:'WII_ 
MfnIIeer of1NfioAMA'ftON:AND 1If:KMD..' , ~"iIi. 1JJu"1o'1lliilr.' ,",. 

. " 

. THE MINISTE~ oF STA,tE OF THE. 
MINISTRY OF INFORMATION ANt) 
aRoADCASTING(SHRtK.P.SINGKOEO): . 
(a) to (c). Whereas there is no propo8li\l to 
set up"a High "POWer TV Ti"arismitter (HPT) 
for second channel at Ahet'i1dabad, a L~ , 
PoWer TV Transmitter (LPT) ts~to 

, be set up at Ahemdabad for relay Qf Metro 
(Entertainment). Chanhet progi-ammes. 

[ TtaIlSlation) 

Diesel Engine Pump Sets , ' 

2688. SHRI S.N. VEKARIA: Will· the 
Minister of STEEL be pleased to state: 

(8) vmether a request of the Govem
, ment of GLijaret and the entiepi1meureS of 
small scale industry of the State to open a I 
sta8I yard in Rajkot to manufacture diesel 
engine pump sets has beenpendingwilhthe 
Union GoVernment since last three years; 

(b) ,if so, the reasons for delay In this 
~;and-'" . , 

(c) the time b.y which their.demand is 
IIIt81y to be ~ 1· " 

,'THE ~INl$'fER OF STATE OF, THE 
MINISTlI¥ C)F ··stEfiL'· __ SQNrOSH' 

MOHAN JlEV): .00._ .' i. 1 ft_ ... · 
be)en ~for(JpJll1lnlJd .. 411".I'I!.; 
~ 01 Steel AuIhoriiy ,t!t I. '~. -. 

~.~" .,'" ',,' 
. . :; ... ,' - .~: ... "'~:".:' ~~;.¥."f::-· . 

~.;.~~~~~ ;.>""far';;~~j::::';l~:;;;, ' 
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. ··~the""tlfa·~ stOCl( the" Minister of COMMUNICATIONS be! 
yant'by sAIL at .Rajkot has not been found pleased to state: 
tc):a,:eCOnOmicaIIy viable .. 

. SAIL has two stoCkyards in the State 
Of .GUjarat, viz. one at Ahemdabad and 
~ at Baroda. which are catering to 
. tt1\8 .,.qu;rements of industries located in 
. ihifStaUn~fG,=,iarat. 

[6ngIish] . 

F.II. Radio StiIItion, eochln ,... -
2889. PROF: K. V. THoMAS: Win the 

Mit1ister of iNFORMATION AND SROAD
CASTING be pleased to state: 

(a> whether the Government have tak
en any steps for the modernisation of F .M. 
R8diO Station at Cochin; and 

. (1:1) if so, the details thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI K.P. SINGH 
pEO): Cal No, Sir, since It is' the most 
mOdernised. 

(b) Does not arise. 

[Tiai'l$latJOn) 

~ Exdtangea WIIh STD· 
Facility In BIhM' 

~. SHfll SIMON MARANOI: Will 

(a) whether almost aU ~he district head
quarters of fhe country h"ve been lin....ked 
with telecommunication facilities; 

(b) if not, the numbeqlf district head
quarters without telecommunication/STl). 
facilities, State-wise; 

(c) the number of tele~hone exchang
es in Sahibgunj, Deoghar, Dumke and 
Sanlhal Paragana district~ of Bihar'where 
STD facility is not available; and .' 

(d) the action. taken/proposed to be 
taken by the Governmenit in this regard 
during the la3t two years ? 

THE MINISTER OF STATE OF THE .. 
MINISTRY OF COMMUNICA nONS (SHRt :: 
SUKH RAM): (a) and (b). Yes, Sir. All ~ 
district headquarters in the country, ex- ' . 
cept two viz. PULWANA in JAMMU and 
KASHMIR and PANtKOIL I in ORISSA 
have been linked witn S.T.D. facility .. 

(c) S.T.1il. facility.,,(s not available in29 
telephone exchang'es in Sarnbg4Jnj, 
Doeghar, Dumka and ~nthal p~ragana 
districts of Bihar as per details given in the -. attached statement. 

(d) All the teiephone exchanges .are 
planned to be linked to the STD network 
during 8th fute year plane subject to the 
availability of resourses such as funds, 
land, building, equipment etc: ~ 
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FunctiOning of Telephon_ of M.P.s. 

2691. SHRI SURESHANAND SWAMI: 
Will the Minister of COMMUNICATIONS be 
pleased to state: 

(a) whether telephones installed for 
. Members of Parl!ament in their constituen
Cies are functioning properly; 

(b) if not, the number of telephones out 
of order at present and the reasons therefor; 
and 

(c) the steps taken or proposed to be 
taken by the Government in this regard? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS (SHRI 
-SUKH RAM): (a) to (c). The information is . 
being colleGted and will be laid on the Table 
of the House. 

{English} 

Tender Norms by DOT 

2692. SHRI RAM KAPSE: Will the' 
Minister of COMMUNICATIONS be 
pleased to state: 

(a) whether the Department of Tele
communications (DOT) has abolishe~ the 
existing range of tender norms and formu
lated a new set of tender procedures; a.gd 

.' 
(b) if so. the details thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS (SHRI 
SUKH RAM): (a) No, Sir., The tender pro
.cedure has only been revised. 

(b) In the revised tender procedure 
there will be an indication whether evalua
tion of the tl,tnder shall be on individual 

basis or as a package of the tendered 
items. Furtl)er, the tender shall be on firm 
price bassis and prices shall be taken 
inclusive of taxes and duties for the pur
pose of, r.anking. The likely percentage of 
quantity to be awarded to,the lowest·bidder 
shall also be indicated in the tender docu
ment.ln the revised tenderpocedure, there 
shall not be any consideration for post 
tender bids. 

[ Translation] 

Newspapers Published from Rajasthan 

2693. PROF. RASA SINGH RAWAT: 
Will the Minister of INF.ORMATION AND 
~ROADCASTING be pleased to state: 

(a) the language-wise total number and 
circulation of daily, weekly, fortnightly and 
monthly newspapers and periodicals being 
published from Rajasthan; 

(b) the year-wise amount of advertise
ments given to these newspapers during 

,the last three years; and 

(c) the policy adopted by the Govern
ment regarding offer of publishing 
advrtisements and also the regulation of 
newspapers and periodicals? 

THE MINISTER OF STATE OF THE 
MINISTRY OF THE INFORMATION AND 

. BROADCASTING(SHRIK.P.SINGHDEO): 
(a) The information is given in the attached 
statement-I. .. 

(b~ The information is given in the at
tached statement-II. 

(c) Advertisements !:ire issued'to news
papers which are on the approved panel of 
DAVP as per publicity rquirements and bud
getaryprovisions. Forempanelment, a news-
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paper/periodical has to apply in the pre
sctibed media questionnaire from providing 
details asked for relating to circulation, con
tinued publication, print area etc. On receipt 
of the required details. these are examined 
and placed before the Empanelment Com
mittee for its consideration. The newspa
pers which fulfil the criteria are aPProved 

and taken on DAVP's panel for issue of 
Government advertisements. 

Publication of newspaperslper-iodicals 
is regulated in terms of the various provosoins 
of the Press and Registration of Books Act, 
'867, as amended from time to time. 
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[English) 

Central Roed Fund Allocation for 
OrIssa 

2694. SHRI ANADICHARA!'I DAS: Will 
the Minister of ~~RFACE TRANSPORT be 
pleased to state: 

(a) the amoont allocated for Orissa out 
of the Central Road Fund during each of the· 
last three years; 

(b) the amount sanctioned for different 
projects and the amount aCtually released 
during the above period; 

(c) the n~me of the pending projects in 
respect of which the Government of Orissa 
has sought· Central Assistance out of the 
Central Road Fund; and . 

(d) the amuont proposed to be released 
during 1993-94'Out of Central Road Fund? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT . . 
(SHRI JAGDISH TYTLER): (a) The amount 
allocated for Orissa out of the CenJral Road 
Fund during the last three years is as under:-

Year 

1990-91 

1991-92 

1992-93 

Amount allocated 
(Rs.in lakhs) 

30.00 

7.0 

(b) The allocations under Central Road· 
Fund are made to the State as a whole and 
not project-wise; 

(c) and (d). Out of 31 proposals, only 
one proposaJ re!atingtoconstrution ofBrictge '. 

over river Mahanadi near Poudh, costing 
As. 1109.38 lakhs has been sanctioned 

. under Central Road Fund keeping in view 
the likely accruals available upto 31.3.1995 
as per Old· Resolution; State-wise distribu
tion of funds is made by the end of the 
financial year. 

Repairs of National Highways, 
Maharashtra. 

2695. 5HRI PANDURANG PUNLIK 
FUNDKAR: Will the Minister of SURFACE 
TRANSPORT be pleased to state:-

(a) the number of National Highways 
which passes through Maharashtra; 

(b) whether the National Highways in 
the State have not been repaired for long; 
and 

(c) the steps taken·or proposed to be 
taken forthe repairof Bombay-Goa National 
Highway? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI JAGDISH TYTLER):(a) Eleven. 

(b) and (c). No, Sir. Maintenance Of 
National Highways including Bornbay-Goa 
National Highway, is a continuing proce~ 
and every effort is made to keep the National 
Highways in traffIC worthy condition within 
the available resources. 

Returned Letter Offices in Karala. 

2696. SHRIV.S.VIJAYARAGHAVAN: 
Will the Mjnister of COMMUNICATIONS be 
pleased to state: 

(a) whether the Government propose 
to set up Ret~rned Letter Offices in Kerela; 
and 



403 Written AnswellS DECEMBER:20,1993 Written AnswellS 404 

(b) _ if so, the details with locations 
thereof? 

THE MINISTER OF STATE OF·THE 
MINISTRY OF COfl,1MUNICATIONS (SHRI 
SUKH RAM): (a) A Returned Letter Office 
(RLO) is already functioning at Trivandrum 
in Kerala Circle. There is no proposal to set 
up any more RLOs in that circle. 

(b) Does not arise. 

Po_r Generation Capacity of NTPC 

2697. SHRIMATI SURYAKANTA 
PATIL: Will the Minister of POWER be 
pleased to state: 

(a) the present power generation 
capacity of the National Thermal Power 
Corporation with details of future expan
sion plan of the Corporation; 

(b) whatever .any foreign collabora
ti,?n, is being sought for in this regard; 

(c) if so, the deta!ls thereof; and 

(d) the'lime,by which all the ongoing 
NTPC projects are expected to be com
pleted and the funds required for the pur
pose? 

THE MINISTER OF STATE OF THE 
MINISTRY OF POWER (SHRI P.V. 
RANGAYYA NAIDU): (a) and (b). The 
present generation capacity of National 
Thermal Power Corporation's Stations is 
18054 MWs. TTU details of projects under 
implementation along with expected date 
·of commissioning and funds required are 
given in the attacheil statements. 

(c) No Sir. 

(d)"Ooes not arise. 
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f Translation] 

Re_rvation in Promotion 

2698. SHRI AAMVILAS PASWAN: Will 
the Minister of COMMUNICATIONS be 
pleased to state: 

(a) whether reservation in promotion 
has been given to certain officers and em
ployees in Department of Communications 
in Delhi; 

(b) if so, the percenta!J9 thereot; 

(c) whether the employees belonging to 
the Scheduled Castes and Scheduled Tribes 
are being deprived of the reservation bene
fit; and 

(d) if so, the reasons therefor? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS (SHRI 
SUKH RAM): (a) Yes Sir, reservation in 
promotion wherever applicable is given to 
the Scheduled Caste and Scheduled Tribe 
employees. 

(b) Scheduled Castes 15% and Sched-
uled Tribes7.5%. . 

(c) No Sir. 

(d) Not applicable 

River Training Projects at Hooghly 

2699. SHRISANATKUMARMANDAL: 
Willthe MinisterQf SURFACE TRANSPORT 
be pleased to state: 

(a) whether a section of engineers of 
the Calcutta Port Trust has questioned the 
prudence of the introduction of foreign 

(Dutch) technology iii river training projects 
at Hooghly; 

(b) if so, the details -thereof; and 

(c) the reaction of the Government 
thereto? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRt JAGDISH TYTLER): (a) No Sir. 

(b) and (c). Do not arise. 

Power Projects by IFe 

2700. SHRI S.B.SIDNAL: Wilt the 
Minister of POWER be pleased to state: 

(a) whether the International Financial 
Corporation (IFC) has committed recently 
for financial participation in some _ower 
projects in the country; 

(b) if so, the details thereof; and 

(c) the time by which these projects are 
likely to ~ implemented? 

THE MINISTER OF STATE OF THE 
MINISTRY OF POWER (SHRI P.V. 
RANGAYYA NAIDU):(a) and (b). Interna
tional Finance Corporation has expressed 
its interest in financial participation in sever
al Private Power Projects in the country, 
including in the Jegurupadu Gas Based· 
power project; Details of the participation· 
could be known when the negotiations with 
IFC and t~ private entrepreneurs are con
cluded. 

(c) As the negotiations are still in 
progress it is not possible to give any time 
frame for these projects at present. 
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lJJJ9radatlon~' Post Offif?8sln A.P. .._ 

2701. DR. K.V.R. CHOWDARY: Will 
the Minister; of COMMUNICATIONS be 
pleased to ~iate: 

(a)whether the Government have any 
plan to upgrade. some branch and sub-post 
offices in Andhra Pradesh during 1993-94; 
and ' 

(b) if so, the district~wise details there-
of? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS (SHRI 
SUKH RAM)~.(a) No, Sir. 

(b) Does not arise. 

Mischievous Calls 

2702. SHRI RAM NAIK: Will the Min
ister of COMMUNICATIONS be pleased to 
state: 

(a) whether MTNL Bombay has re
ceived any complaints regarding indecent 
conversation particularly with women re
ceivers by mischievous callers during night; 

(b) if so, the number of such complaints 
recei~d during each of the last two years; 

(c) the action taken/proposed by the 
MTNL to locate such mischievous callers; 

(d) the necessary procedure to be 
followed by the complainants while lodging 
such complaints; 

.. 

THE MINISTER OF STATE OFlHE 
MINISTRY OF COMMUNICATIONS (SHRI 
SUKH RAM): <a) to (f). The information is 
being collected and will be laid on the Table 
of the House. 

National Highway No. 17 

2703. SHRI MULLAPALL Y 
RAMCHANDRAN: Will the Minister of SUR
FACE TRANSPORT be pleased to' state: 

(a) whether the Govemment of Kerala 
has submitted any proposal for a diversion 
on N.H. No. 17 between Chowa and Napal 
in Cannanore district ofKerala; 

(b) if so, when this proposal was sub
mitted by the State Govemment; 

(c) the response of the Union Govern
ment thereto; 

< d) whether any study/survey has been 
conducted to assess the feasibility and cost 
of the project; and 

(e) if so, the details thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI jAGDISH TYTLER): (a) Yes, Sir. 

(b) In April,1990. 

(c) to <e). The State Government w8:s 
requested to submit a modified proposal, 
which is still awaited. 

Private Borrowing by MTNL 

2704. SHRI R. SURENDER REDDY:. 
(e) whether the MTNL has given wide ::;.. Will the Minister of COMMUNICATIONS be 

publicity to such procedure; and pleased to state: 

. (f) if so, the details. thereof? (a) whether Mahanagar Telephone 
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Nigam Limited has been permitted to raise 
funds through market borrowings during the 
current financial year; and . 

(b) if so, the details thereof indicating 
the amount to be raised, the manner in 
which it is proposed to be raised and the rate 
of interest etc. ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS (SHRI 
SUKH RAM): (a) Yes, Sir. 

steps taken for the rehabilitation of children 
repatriated from West Asian countries; and 

(b) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS (SHRI 
R.L BHATIA): (a) and (b). The matter con
tinues to be under investigation. 

Indo-Belarus Cooperation 

2706. SHRI MANORANJAN BHAKTA: 
(b) MTNL was permitted to raise funds Will the Minister of EXTERNAL AFFAI RS be 

by issue of Bonds during the financial year • pleased to state: 
1993-94 detailed as under:-

For DOT Rs. 1600 Crores. 

For MTNL Rs. 0193 Crores. 

Total Rs. 1793 Crores. 

Out of the above Rs:860 crores was 
raised in two tranches as followes:-

Rs. 30 crores at 18% p.a. coupon rate 
interest between 1.4.93. to 21.8.93. 

Rs. 830 crores at 17% p.a. coupon rate 
of interest between 22.8.1993 to 1.12.93. 

Negotiations are in progress with vari
ous Banks/Institutions for allotment of Bonds 
for balance amount. 

Rehabilitation of Repatriated Children 

2705. SHRI MOHANRAWALE:Willthe 
MinisterofEXTERNALAFFAIRS b8 pleased 
to refer to the reply given to. Unstarred 
Question No.6743 on April 26, 1993 and 
state: 

(a) whether the Government have since 
collected the information in regard to the 

(a) whether India and Belarus have 
agreed to cooperate with each other in 
tackling crimes in general with speCial refer
ence to terrorism; and 

(b) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS (SHRI 
R.L. BHATIA): (a) Yes Sir. 

(b) _ The Declaration on principles aRd 
Directions of Cooperation between India 
and Belarus, inter-alia. provides for both 
sides to cooperate with each other against 
crimes in general; particularly terrorism. tak
ing of hostage. crimes against civil aviation 
security. illicit international traffic of narcotic 
drugs and in cultural and historical objects. 

[ Translation] 

Telephone Exchanges In Uttar Pradesh 

2707. DR. LAL BAHADUR RAWAL: 
Will the Minister of COMMUNICATIONS be 
pleasE!d to state: 

(a) whether the work regarding setting 
up of telephone exchanges in the rural areas 
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of Uttar Pradesh is behind the schedule with 
regard to its target for the year 1992-9~ and 
1993-94; 

(b) if so, the details thereof; and 

(c) the reasons therefor and the steps 
being taken to complete this work at the 
eaniest? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS (SHRI 
SUKH RAM): (a) No Sii-. 

(b) and (c). Question does not anse. As' 
against target of 41 fixed tor 1992-93, 97 
pew excnanges were opened II. rural aredS" 
Targe. of 34 exchanges iixed tor 1993-94 is 
likely to oe achieved by 31st March, 84 as 
per schedu!e subject te the availability ot 
funds. 

[English] 

Neyveli Power Grid 

2708. SHRI R. DrlANUSKODI 
ATHITHAN: Will the Minister of POWER be 
pleased to state: 

(a) the total quantum of power generat
ed at the Neyveli Power Grid System in 
Tamil Nadu at present; and 

(b) the quantum at power supplied te 
Tamil Nadu and Karnataka tram ttle grid " 
separately? 

THE·MINISTER OF STATE OF THE 
MINISTRY OF POWER (SHRI P.V. 
RANGA YYA NAIDU): (a) During the period 
April, 1993 November. 1993, the energy 
generation at Neyveli Thermal Power Sta
tion was 5855 million units. 

(b) Details of entitlement vis-a-vis ac
tual -drdwal of pewer by Tami; Nadu and 
'Kamataka from the Central Sector stations 
in Southern Regio!") (viz; Ramagundam 
STPS, Madras APS. and N..eyveli TPS-II 
energy from which is pooled) during AprH-
1993 rilovember, 1993 are as under:-

" (Figures in MU Net) 
~-- .. ---------

Er.title Actual 
ment Urawal 

-ramil Nadu 4580 4600 

KarnataKa 2718 2054 

I..'S6 of t;kcrait 

2709. SHRI LALIT ORAON: Will the 
Minister of POWER be pleaseCi to state: 

(a) the month and date-wise detaiis 
showing rhe names ot places and the pur
pose tor which aircrafUnelicoplers ot Na
tionai Tharmal Power Corporation or mner 
uneCir takings of the Department of Power 
were used by the Minister of Power Ouring 
thepenoCifromJune,1991 to March, 1993; 

(b) the total expenditure incurreCi on the 
above nights; and 

(c) the justification for using the aircraft: 
as such? 

THE MINISTER OF STA"'rE IN THE 
MINISTRY OF POWER (SHRI P.V. 
RANGAYYA NAIDU): (a) to (c). The r~qui
site information" is given in the attached 
Statement. 
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[ Translation] 

Theft of Bank Drafts in Delhi 

2110. SHRI HARi KEWAL PRASAD: 
Will the Minister of COMMUNICATIONS be 
pleased to state: 

(a) the number of cases of theft of bank 
drafts sent by registered post that come to 
light in the Delhi Postal Circle during 1992-
93; 

(b) whether the Government have re
ceived complaints about the theft of bank 
draft worth rupees two lakhs from the Karol 
Bagh Post Office and bank draft worth sev
erallakhs of rupees from the S.R.T. Nagar 
Post Office; 

(c) if so, the details thereof; and 

(d) the action taken or proposed to be 
taken by the Govemment against persons 

, responsible therefor? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS (SHRI 
SUKH RAM): (a) During 1992-93, 11 o cases 
of loss of postal articles allegedly coritaining 
bank drafts have been reported. in Delhi 
Circle. 

(b) and (c). As regards complaint of loss 
of registered letter containing bank draft 
worth Rs. 2 lakhs 'from Karol Bagh Post 
Office, information is being collected and will 
be lai~ on the table of the House. Seven 
complaints'about loss of Regd. letters con
taining drafts for the total value of Rs. 95,0001 
- at SRT Nagar Post Office have also been 
received. 1 

'(d) Cases of loss of registered letters 
containing bank drafts have been reported 
to CBI for investigation. 

. [English] 

Assistance to Palestinian People 

2711. SHRI SRIBALLAV PANIGRAHI: 
Will the Minister of EXTERNAL AFFAIRS be 
pleased to state: 

(a) whether, Govemment propose to 
extend material and technical assistance to 
the Palestinian people; 

(b) if so, the details thereof; 

(c) whether the Govemment have tak
en' any decision to impart training to the 
people of Gaza-Gericho in small and medi
um scale industries to enhance their em
ployment opportunities; and 

(d) if so, the details thereof? 

THE MINISTER OF STATE 'iN THE 
MiNISTRY OF EXTERNAL AFFAIRS (SHRI 
R.L. BHATIA): (a) Yes, Sir. 

(b) India has been extending material 
and technical assistance to the Palestinian 
people. India is a regular contributor to the 
United Nation Relief and Works Agency 

,8udget. This year's contribution was Rs. 
2.~5Iakhs. India-has also offered 15 place
ments for training of Palestinian para-med
ical staff. In addition to 8 seats under Gen
eral and Cultural Scholarship Schemes and 
22 places under Self-Financing Scheme for 
1993-94. India has pledged a sum of USS 
million in kind for Palestinians in "the occu
pied territories. 

(c~ Yes, Sir. 

(d) Jndia has offered to conduct a fea
sibility study to set up a Technical Training 
Center in small and medium-scale indus
tries in Gaza/Gericho for imparting training: 
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to enchance technical skills and employ
ment potential of the Palestinian~ in Gazal 
Jericho. 

Traffic Density on National 
Highways 5 and 9 

2712. SHRI SOBHANADREESWARA 
RAO VADDE: Will the Minister of SURFACE 
TRANSPORT be pleased to state: 

(a) whether the traffic density on 
Vijayawada-Eluru. Vijayawada
Chilay.aluripeta on National Highway 5 and 
Vijayawada-Nauligama on National High
way 9 is very high; 

(b) if so, whether there is any proposal 
to widen the present 2-lanes roads into 4-
lanes roads; 

(c) if so, the estimated cost of the 
projects; and 

(d) the time by which the projects are 
likely to be started and' the lime frame fixed 
for their completion. 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRIJAGDISHTYTLER): (a) and (b). Yes, 
Sir. Widening to four lanes is being contem
plated in the reaches Km.3.40 to Km13.00 
between ~ij"ayawadaWlnd ~uru and 
Km.355.00 to Km. 434.15 between 
Chilakaluripeta and Vijayawada both on 
National Highway NO.5 .aQG.J<~ ;2~2.00 to 
Km. 265.00 between Nannifiama and 
Vijayawada on National Highway No.9 

(c) and (d). Silice the projects are in 
preliminary sta~s and are yet to be sanc
tioned. it is too early to indicate their costs 
and dates for their commenCement and 

completion. 
National Highways in Andhra Pradesh 

2713. SHRI J.CHOKKA RAO: Will the 
minister of SURFACE TRANSPORT be 
pleased to state: 

(a) the places where four-lane roads 
are being laid on National Highways passing 
through Andhra Pradesh at present; 

(b) the time schedule forthe completion 
""together with the mount earmarked there
fore during the current year; and 

(c) the total cost of construction in
volved in the completion of lhese projects? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI JAGDISH TYTLER): (a) Four laning 
work is in progress on Km.358/00 to 3951 
875 of Vijayawada-Visakhapatnam section 
and km. 0/00 to 2/837 of Visakhapatnarr.
Bhubaneswar section of National Highway 
NO.5. 

(b) The work is targetted to be cOlJlplet
ed by J~nuary. 1997. An allotment of 
RS.12.00 crore has so far been made for 
extemally aided National Highway Projects 
including this work in Andhra Pradesh dur
ing the current financial year. 

(c) The Likely cost of construction is 
estimated to be Rs.83.333 crore. 

[ Translation] 

Melting Furnaces of BALCO 

2714.. SHRI KHELAN RAM JANGDE: 
Will the Minister of MINES be pleased 'to 
state: 

(a) whether the technolgy being used in 
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the meHing fumaces of the Bharat Alumini
um Company Umiteo(BALCO) plantat.Korba 

• had become obsolete and the guidelines of 
the tender given for its modernisation work 
were not clear; 

(b) if so, the reasons therefor; and 

(c) the corrective steps proposed to be 
taken by the Government in this regard? 

THE MINISTER OF STATE OF THE 
MINISTRY OF MINES (SHAI BALAAM 
SINGH YADAV): (a) The technology being 
used by the melting fumaces of Bharal 
Aluminium Company Limited (BALCO),s 
Foundry Shops ar Korba has not become 
obsolete. However, the technology adopted 
by the company for the smelter cells is old 
but not obsolete. The Company has decided 
to incorporate certain incremental techno
logi«al improvments for which the work has 
been awarded aijer following normal ten
dering procedures and with the approval of 

~ . the Competent Authority, 

(b)and (c). Do not arise. 

[English] 

Training Programme by NHPC 

2715. SHRI UDDHAB BARMAN: Will 
the Minister of POWER be rleased to the 
state: . 

(a) whether the NHPC Limited has un
dertaken any training programme under 
Transfer of TechnolOgy(TOT) with any for
eign country; 

(b) it so, the details thereot in~icating 
the name of the countries; 

(c) the number of man-months assigned 
to each country; 

(d) the number of man-months covered 
by SC/ST officials under TOT with each 
country; 

(e) whetherthis fulfils the criterion of·the 
circular by the Department of Personnel 
O.M. No 1/9/69-Estt. (SCT) dated Novem
ber15; 1971; and 

. (f) if not, the steps taken by the Govern
ment to bring the SC/ST officials upto the 
required level? 

THE MINISTER OF STATE IN THE 
MINISTRY OF POWER (SHRI P.V. 
RANGAYYA NAIDU):(a)to (c). The NHPC 
has el)tered in to bilateral agreements with 
the foreign consortia executing Dulhasti, Uri 
and Chamera Stage I Hydel projects, which 
inter-alia provide for training of NHJ;>C 
personnnel under Transfer of Technology 
(TOT) programme. The man-months pro
vided under the TOT programmes relating 
to these three projects are 200, 290 and750 
respectively. Officers have been sent to 
France,Sweden,Norway, Finland, U.K.and 
Canada under these programmes so far. 

(d) The number of man-months utilised 
for training SC/ST officers abroad under 

- TOT is 4in case of Dulhasti project, 20 in 
case of Uri Project and 28.8 in case of 
Chamera Project. 

(e)and (f). The criteria laid down by the 
Department of PerSonnel in its circular dat
ed 15-11-1971 does not indicate any specif
. ic quota fortraining of SCIST officers abroad. 
The broad quidelines are however kept in 
view by NHPC at the time of nomination 
officers for trainihg abroad. The training 

" 
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under the TOT programmes is of a 
specialisaed nature and efforts are made to 
cover as many officers possible depending 
on the nature of training and the expertise 
required. . . 

Funds for Kerala from Central 
Road Fund 

2716. SHRI KODIKUNILSURESH: Will 
the minister of SURFACE TRANSPORT be 
pleased to state: 

(a) whetherthe Union Government have 
given special assistance to Kerala from the 
Central Road Fund for the reconstruction 
and maintenance of roads during each of 
the last three years; 

(b) if so, the total amount released 
during the above period;a!"d 

(c) if not, the reason therefor? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRIJAGADISHTYTLER):(a)to(c).Keep
ing in view the likely free balance of Central 
Road Fund (CRF) accruals ending 
March,1 995 as per old resolution, two of the 
ten schemes received from the Govern
ment of Kerala have been approved. An 
amount of Rs.210.00 lakhs has been re
leased to the State Government during the 
last three Years. 

Survey of GSI for Copper 

2717. SHRI GOPI NATH GAJAPATHI: 
Will the Minister of MINES be pleased to 

state: 

(a) whetherthe Government have made 
any country-wide survey to fiJ,d out the 
copper deposits; 

(b) if so, the details of the areas sur
veyed by the Geological Survey of India and 
other organisations of the Government; 

(c) the copper depOSits found in those 
areas; and 

(d) the action prepared to exploit the 
same? 

THE MINISTER OF STATE OF THE 
MINISTRY OF MINES (SHRI BALRAM 
SINGH YADAV):(a) Yes sir. 

(b) and (c). Geological Survey of India 
has carried out surveys for copper in various 
parts of the country. Details of the State
wise and area-wise reserves of copper in 
the country are given in the attached state-
metfi. -

(d) Economically viable copperdepos
its are being mined b¥: 

(i) Hindustan copper Ltd. (HCL) in 
Bihar, Rajasthan and Madhya 

. Pradesh; 

(ii) Hutti Gold Mines Limited in 
Kamataka; 

• 
(iii) Sikkim Mining Corporation in 

Sikkim and 

(iv) Gujarat Mineral Development 
Corporation In Gujarat. 
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Bungling in Allotment of TV Serials 

2718. SHRI AVTAR SINGH SHADANA: 
Will the Minister of INFORMATION AND 
BROADCAST~!)IQ"be pleased to state: 

(a) Whether. (he final report of the CBI 
in connection with bungling in the selection 
of serials for Doordarshan has been re
ceived; and 

(b) if so, the details ot the recommenda
tion and finding of the CSI and the action 
taken thereon by the Govemment? 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING(SHRI K.P. SINGH DEO): 
(a) and (b). The final report of the CSI in 
respect of alleged irregularities in the ap
proval of proposals under New Sponsored 
Scheme of Doordarshan, 1990 has been 
received. All Doordarshan officials have been 
exonerated by the CSI. The recommenaa
tions of the CSI have been accepted by the 
Government. 

Price Rise of Steel 

2719. SHRI SYED SHAHABUDDIN: 
Will the Minister of STEEL be pleased to 
state: 

(a) whether there has been any rise in 
the prices of steel in the country during the 

current ~I' as compar~ to that the last 
o ye~; 

IP) if so. the price of standard steel on 
1 st Al>ril, 1 st July and 1 st October of 1992 
and 1993; 

(c) whether the steel produced by var
ious unitS of SAlLas well as by private mills. 
sold in the country and/or export~ at uni
fonn price; and 

(d) whether this price is fixed by the 
steel Industry after mutual consulation be
tween private and p~blic sector and the 
Government and takes into account the elF 
cost of imported steel and the duty imposed 
thereon? 

THE MINISTER OF STATE OF THE 
MINISTRY OF STEEL (SHRI SONTOSH 
MOHAN DEV): (a) and (b). Open Mal1<et 
prices of steel vary from time to time and 
place to place. Ex-works prices of represen
tative items of steel of Steel Authority of 
India Umited as on 1st April,lst July, and 1st 
October of 1992 and 1993 are given in the 
attached statement. 

(c) No, Sir. 

. (d) After{je-regulation of pricing of steel 
w.eJ. 16.1.92, Government has no control 
over pricing of steel. The prices of steel are 
fixed by steel producers depending upon its 
cost of production, market conditions, land
ed cost of imports and other commercial 
considerations. 
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Minorities in Pakistan and Bangladesh 

2720. SHRI ANAND RATNA 
MAURYA: 

SHRI CHANDRAJEET 
YADAV: 

SHRI SRIKANTA JENA: 
SHRI JEEWAN SHARMA: 
SHRI DILEEPBHAI 

SANGHANI: 
MAJ. GEN. (RETD.) BHUWAN 

CHANDRA KHANDURI: 
SHRI J. CHOKKA RAO: 

Will the Minister of EXTERNAL AF
FAIRS be pleased to state: 

(a) whether the Government are aware 
of the recent reports regarding sufferings of 
minorities including Hindus in Pakistan and 
Bangladesh; 

(I?) if so. the facts thereof and the 
reaction of the Government thereto; 

(c) whether the Govemment have tak
en any diplomatic initiative in this regard; 
and 

(d) if sO,the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS (SHRI 
R .. L. BHATIA): (a) Yes, Sir. 

(b) to (d). As a part of overreaction to 
demolition of Babri Mosque in December 
1992, a number of incidents such as de
struction of the places of worship of ~nor
ities and attacks on them were reported. 
Such incidents have increased the sense of 
insecurity among the minorities in 
Bangladesh. As a protest against Govern
ment of Bangladesh's failure in apprehend
ing culprits who attacked the Janmashtmi 
procession in Dhaka, the Hindus in 

Bangladesh celebrated Durga Puja this year 
without the usual pomp and st)ow. 

The protection of its minority citizens is 
the responsibility of the Govemment of 
Bangladesh. From time to time, however, 
we have conveyed our concern to the Gov
emment of Bangladesh and hoped that the 
· interests of minorities will be safeguarded. 

Govemment have expressed its con
cern regarding organised acts of vandal
ism, arson and violence directed at the 
minOrity commuriities in Pakistan inctuding 
the Hindus. It is the duty of the Govemment 
or Pakistan to protect the rights of all its 
citizens, including of those belonging to the 
minority communities. 

[ Translation] 

National Telecom Policy 

2721. SHRI SURENDRA PAL PATHAK: 
Will the Minister of COMMUNICATIONS be 
pleased to state: 

(a> whether the Government are plan
ning to bifurcate the Department of Tele
communications into Corporation; 

(b) if so, whether the Govemment pro
pOse to formulate a National Telecom Policy 
therefor; and 

(c) if not, the reasons for not forming 
this policy prior to the proposed 
reorganisation of the Department? 

THE MINISTER OF STATE OF THE, 
· MINISTRY OF COMMUNICATIO.NS (SHRI 
SUKH RAM): (a) to (c). The National Telecom 

· policy is still under consideration and is 
being formulated keeping in vil!'W various 
aspects including the future reofganisation 
of the Department. 
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[English] 

Underground Nucl_r Test by China 

2722. SHRI SHRAVAN KUMAR 
. PATEL: Will the Minister of the EXTERNAL 
AFFAIRS be pleased to state: 

. (a) whether China conducted any un
derground nuclear test recently; 

(b) if so, the details thereof and the 
reaction of the GCivemment thereto; and 

(c) whether the Government are taking 
appropriate steps to meetthe new challeng
es in the area of national defence? 

THE MINISTER 'OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS (SHRI 
R.L. BHATIA): (a) Yes Sir. 

(b) and (c). According to information 
available with us the Chinese nuclear test 
was conducted on October 5, 1993 at 7.30 
am 1ST at the top Nos testing area in China. 
Government keep under constant review all 
developments having a bearing on India's 
security and take appropriate measures to 
safeguard national security. India has con
sistently advocated and comprehensive ban 
on the testing of nuclear weapons. It re
mains our earnest hope that all states, 
nuclear -weapon states and non-nuclear 
weapon states alike, will together conclude 
such a ban at the earti~st. . 

Commi~ to Screen Advertisements 
on Ooordarshan 

2723 .• SHRI K.~AMAMURTHEE. 
TINDIVANAM: Will the Minister of INFOR
MAT~ONANDBFJOADcAs.TING be pleased 
to state: 

(a) whether tt\e . Government propose . 

to set up a Committee to screen the adver
tisements received by the Doordarshan in 
order to the- verify the genuineness of 
advertisements and the prOducts before 
showing them on Doordarshan; 

(b) if so, by when the Committee is likely 
to be set up; and 

(c) if not, other measures the Govern
ment propose to take in this regard? 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI K.P. SINGH DEO): 
(a) No, Sir. 

(b) Does not arise .. 

(c) The present system is considered 
adequate. 

US Investment 

2724. SHRI BOLLA BULLI 
RAMAIAH: 

SHRI D. VENKATESWARA 
RAO: 

Will the Minister of EXTERNAL AF
FAIRS be pleased to state: 

(a) whether the Government have for
mulated any investment promotion strategy 
to highlight the comP<irative advantliges of 
investment in India; 

(b) if so, the details there of; 

(c) whether the Government have im
plemented this strategy in the US; 

(d) if so, the details thereof; and 

(e) the total investment by US in India 
after the liberalisation of the economic policy 
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and the areas of investment? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS (SHRI 
SALMAN KHURSHEEO): (a) and (b). Yes, 
Sir. Ministryof Extemal Affairs has formulat
ed and is implementing a comprehensive 
investmlilnt promotion strategy aimed at 
promoting foreign investment into India. 

, 
Within the broad framework ofthis strat-

egy, several steps have been taken to dis~ 
seminate information aboUllndia's new eco
nomic policies and highlight the compara
tive advantages of investment into India. 

organized on investment issues with sever
al visiting highlevel business delegations. 
Such delegations have also been given 
assistance in meeting with relevant institu
tions and Ministries. 

5. Importance has also been given to 
developing suitable publicity material aimed 
at projecting India as an attractive invest
ment destination. Publicity kits comprising 
brochures. a floppy diskette entitled "Doing 
Business with l':Idia" and video presenta
tions have been regularly prepared and 
updated. Govemment has worked closely 
with BJ?ex Chambers and with business and 
industry in preparing these materials aimed 
at projecting the liberalized economic poli-

1. Several promotional events have _ cies. 
been organized both abroad as well as In 

India to project the country as an altemative 
investment destination to intemational cor
porate and business audiences. These 
promotional events have been addressed 
by Ministers and senior Govemment offi
cials as well as representatives of business 
and industry. 

2. In addition, bilateral visits of Govem
ment delegations to important countries are 
used to address targetted business audi
ences and inform them of our liberalized 
economic policies. 

3. Govemment is working with apex 
industry organizations in its efforts to attract 
foreign investment. Overseas visits of Indi
an business delegations are in 
particular,being used to project India. Our 
apex Chambers have. in collaboration with 
theIr overseas counterparts add with the 
active participation of Indian Embassies 
abroad. organized several promotional 
events on the opportunities for investment in 
India. 

4. Intensive Interactions have been 

6. India's Embassies abroad have ac
corded high priority to projecting India's 
economic and commercial interests add in 
particular, to attracting foreign investment 
into India. As, part of this effort, Heads of 
Missions and other officers have developed 
a wide range of contacts with local business 
communities as well as NRI businessmen 
and are constantly trying to motivate them to 
investing in I~dia. 

7. Govemment propos~ to continue 
with these various steps to take them further 
in disseminating information about our eco
nomic reform programme amongst foreign 
investors. In particular, It is intended to lay 
increasing emphasis on a sector-specific 
approach in our investment promotion ef
forts. Govemment and our Embassies 
abroad are trying to and 'will continue to 
utilize every available opportunity to project 
1ndia as an investment destination. 

(c) and (d). Yes, Sir. The details are as 
given above. The various steps indicated 
above have been undertaken by our' Em
bassies as well as Consulated over several 
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,cities and centres of .economic importance 
in the United'States. Special importance 
has been given to certain areas perceived 
as particularly promising for the purpose of 
attracting American investment such as 
computer software, automotive components 
and food processing. 

(e) Total investment proposals from 
the US cleared by the Govemment after 
liberalization ofthe economic policy is around 
Rs.4,500 crores to date. The investment 
proposals have been Inter alia, in the areas 
of power, petroleum, electronics, food pro
cessing,machine tools and financial servic
es. 

[ Trans/ation] 

Mal-Treatment to Indian Workers 

2725.SHRI RAM PUJAN PATEL Will 
the Minister of EXTERNAL AFFAIRS be 
pleased to state: 

(a) whether the Government have im
posed/propose to Impose any ban on indi
ans going for jobs to Gulf countries; 

(b) if so, the reasons therefor; and 

(C) if not. the steps proposed to be taken 
by the Government in regard to complaints 
of maltreatment with Indian workers by the 
employers in these countries? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS (SHRI 
R.L. BHATIA): (a) No, Sir. 

(b) Does not arise. 

(c) The Government of India through 
Indian Missions abroad maintains regular 
contact with foreign Governments to ensure 
the welfare and to improve conditions of 

Indian workers in the respective countries. 
The Indian Missions at first try to resolve the 
differences between the aggrieved worker 
and the employer to arrive at a mutually 
acceptable solution. Wherever necessary 
cases are taken up with the concerned 

. authorities of the foreign Government to 
persuade the employers to redress the griev
ances of Indian workers. Where no alterna
tive employment or any solution i'3 possible 
despite best efforts of the Mission all assis
tance is given to facilitate repatriation of the 
aggrieved worker. 

[Eng/ish] 

Employment Offices for Seamen 

2726. DR.KARTIKESWARPATRA: 
Will the Minister of SURFACE TRANSPORT 
be pleased to state: 

(<I) the criteria fixed for regulating the 
availability of seamen for foreign going ships 
and home trade ships; 

(b) whether the Seamen's Employment 
Officers are restricted to Bombay and 
Calcutta only; 

(c) if so. the reasons therefor; 

(d) the number of seamen registered at 
the above two employment offices as on 
December 31.1992 and the number of per
sons to whom job had been made available 
and; 

(e) the steps taken or proposed to be 
taken to set up such employment offices in 
other parts of the country? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI JAGDISH TYTLER): (a) The Govt. 
regulate the supply of seaman for foreign 
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going and HOme Trade Ships by rotation 
according to the date of last discharge from' 
the ship keeping in view the Merchant Ship
ping (Seamen's Employment Office) 
Rules,1986. 

(b) and (c). As almost all shipping com
panies are having their offices Situated at 
Bombay and Calcutta. the Employment Of
. fices are, therefore, situated at Bombay and 
Calcutta. Following judgment of the Madras 
High Court, a seamen Employment office' 
has been opened at Madras with effect from 
feb., 93 

(d) The position of seamen registered 
and no. of jobs available as on 31.12.92isas . 
under: 

No of Seamen No of jobs 
registered available 

as on 31.12.92 

Bombay 18,587- 6330 

Calcutta 7,903 1800 

(e) Most of the.ln,dian Shipping com
panies as welt as the local agents of foreign 
shipowners operate from Bombay and' 

Calcutta~ How&ver, a Seamen's Employ
ment Office at has' been opened in Ma-· 
dras. 

Power Generation Cost 

2727. SHRI ANIL BASU: Will the 
Minister of POWER be pleased to state: 

(a) the investment required for instal
lation as well as generation of one MW 
generation capacity separately in case of 
thermal as well as hydro-electric device 
during 1980,1985 and 1990; and 

(b) the investment required'at present 
for generation of same quantity of power 
both in public sector as well as in a jOint 
venture unit separately? 

THE MINISTER OF STATE IN THE 
MINIST~Y OF POWER (SHRI 
P.V.RANGAYYA NAIDU): (a) The invest
ment required for installation as well as 
generation of thermal power plants will 
depend upon the size and location of the 
unit/sfation, source and quality of fuel etc. 
The range 'of cost/MW for the thermal and 
hydro power projects during 1980,1985 
and 1990 was as under: 

Range of cost of installationlMW 
(Rs.in crores) 

Year Thermal 
Coal based Gas based Gas based Hydro 

open cycle com,bined cycle 

1980 0.~-0.59 0,40 

1965 0,42-0,77 0.22-0.69 0.68-0.79 0.70 

1990 ,-:"0,-" .80 0.48-0.62 0.93-1.06 0.90 
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(b) The present costlMW for thermal 
projects for both public sector and Joint 
Venture Units varies from As. 2.90 crores 
to Rs. 3.70 crores, while in the case of 
hydro projects for both public sector and 
Joint Venture Units comes to above Rs. 3 
crores to Rs. 3.5 crores approximately, 
depending upon the quantum of works 
invOlved. 

[ Translation] 

Post and Telegraph Offices and 
Telephone Exchanges in Madhya 

Pradesh 

2728. DR. RAMKRISHNA 
KUSMARIA: Will the MinisterofCOMMUNI
CATIONS be pleased to state: 

(a) the number of post and telegraph 
offices and telephone exchanges opened in 
Madhya Pradesh during the Seventh Five 
Year plan district-wise; 

(b) the number of post and telegrapli 
offices and telephone exchanges proposed 
to be opened in the state, during the Eighth 
Five Year plan district-wise; . 

(c) whether there is any scheme to 
provide the said facilities towns and villages 
in the State where the same are not avail
able; and 

(d) if so, the details thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS (SHRI 
SUKH RAM): (a) District-wise details of the 
number of post officel?,telegraph offices an 
telephone exchanges open in Madhya 
pradesh during the Seventh Five Year are 
given in the attached statement I and II 
respectively. 

(b) District-wise details of post offices 
opened in the first two years of the 8th Five 
year plan i.e. 1992-93 and 1993-94 as on 
date are given at Annex-I. Targets for 
opening post offices are fixed Circle-wise 
taking into consideration various factots 
especially the availability of resources, from 
year to year. 

As regards telegraph offices, there is 
no proposal to open independent telegraph 
offices. during the Eighth Five Year plan 
period for all district headquarters in Madhya 
Prapesh have been provided with indepen
dent telegraph offices. 

I!, respect of telephone exchanges it is 
proposed to add around 4.03 lakhs net 
switching capacity in Madhya Pradesh dur
ing the Eighth Five year plan based on the 
demand projections. Forecast of the num
ber of telephone exchange to be set up 
during Eighth plan period cannot be made 
due to sudden change in Technology and 
demand uncertainty. 

(c) and (d). Post Offices will be opened 
subject to fulfilment of prescribed norms, 
allotmentto targets and availability of funds. 
In ~ral areas priority will be given to villages 
which are Gram Panchayats Head Quar
ters. 

It has been decided to extend telegraph 
facility on phonocom basis through long 
distance public telephones (LDPTs) to rural 
areas. The number of such LOPTS targeted 
for the Eighth Five Year plan is 29,450. 

The location-wise expansion 
programme of telephone exchanges is 
planned on year to year basis depending 
upon the availability of resources. 
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[English] 
New Passport Offices 

2729. SHRI SHANKERSINH 
VAGHELA: 

SHRI AMAR ROYPRADHAN: 
SHRI CHANDRESH PATEL: 

Will the Minister of EXTERNAL AF
FAIRS be pleased to state: 

(a) whether the Govemmen! propose 
to open new Passport Offices in the country 
particularly in Gujarat during the Eighth plan 
period; 

(b) if so, the details thereof and the 
steps being taken in this regard; 

(c) if not. the reasons therefor: 

·(d) whether the Govemment have re
ceived any requests from the Members of 
Parliament in this regard during each of the 
last two years; and 

(e) if so, the number thereof and the 
action taken thereon? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS (SHRI 
R.L BHATIA): (a)to(e). The opening of new 
passport offices is based on various param
eters including workload and resources avail-

SI.No. Name of the unit 

A. Public sector 

1. Sponge Iron India ltd.(SIIL) 

able. The opening of new Passport Offices 
does notes itself improve the service until 
the necessary infrastructure and personnel 
are available. The Government is, there
fore, concentrating on clearing the backlog 
of pending applications. trying to cut down 
on delays in issuing passports and stream
lining and simplifying procedures. 6 requests 
have been received from Members of 
Prliament in 1992 and 12 in 1993. 

Sponge Iron Plants 

2730. DR. KRUPASINDHU SHOI: 
Will the Minister of STEEL be pleased to 
state: 

(a) the names of sponge iron plants in 
the public sector and the plants set up as 
joint ventures alongwith locations thereof; 

(b)the number of such plants function
ing in the private sector; 

(c) whether all the plants in the public 
sector and joint venture plants have started 
commercial production; and 

(d) if so. the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF STEEL (SHRI SONTOSH 
MOHAN DEV): (a) There are 3 sponge iron 
units set up in the public sector/joint venture 
as per details given below:-

Location 

Kothagudem. 

Distt.Khammam. 

Hyderabad 

(Andhra pradesh) 
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B. Joint Ventures 

1. Orissa sponge iron ltd(OSIL) Palaspanga, 

Distt.Keonjhar, 

Orissa state. 

2. Bihar sponge iron Ltd.(BSIL) . Chandil 

(b) As per information available with 
th~ Government, a total of 8 sponge iron 
plants are -under production in the private 
sector (excluding the jOint ventures re-

1. Sponge iron India Ltd.(SIIL) 

Distt.Singhbhum, 

Bihar State. 

terred to above). 

(c) and (d). The productiofl reported 
by the three public seCtorljoint venture 
sponge iron plants is as under:-

(in lakh tonnes) 

1992-93 1993-94 
(upto Oct.) 

0.49 0.26 

2. Orissa Sponge iron Ltd.(OSIL) 0.94 0.60 

3. Bihar Sponge iron Ltd.(BSIL) 1.18 0.64 

Letter of US Secretary of State on 
Kashmir 

2731. SHRI RABI RAY: Will the Minister 
of EXTERNAL AFFAIRS be plE!.asedtostate: 

(a) Whether the US Secretary of State 
has written any letter to the Prime Minister 
on Kashmir affairs; and 

(b) if so, the details thereof? 

THE MINISTER OF STATE IN THE 

MINISTRY OF EXTERNAL AFFAI.RS 
(SHRI SALMAN KHURHEED): (a) and (b). 
Following the conclusion of stand-off at the 
Hazratbal shrine, US Secretary of State 
Warren Christopher has written a letter to 
Prime Minister expressing the view that 
the successful conclusion of the stand-off 
at Hazratbal without bloodshed or damage 
to the shrine is due to the Prime Minister's 
steadfast determination to resolve the Sieg8 
through negotiations and not by violence. 
The US Secretary of State ha&expressed 
the opinion that the peaceful end of the 
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siege creates opportunities for all parties 
in Jammu and Kashmir to reduce tensions 
and work towards resolving issues in a 
constructive spirit. He is hopeful that pro
ductive relations between USA and India 
will continue to improve. 

[ Translation] 

DOordarshan coverage in Bihar 

2732. SHRI RAM LAKHAN SINGH 
YADAV: 

SHRI MOHAMMAD ALI 
ASHRAF FATMI: 

Will the Ministerof INFORMATION AND 
BROADCASTING be pleased to state: 

(a> whether the Government have re
ceived any representation to bring the entire 
Bihar State under the Doordarshan cover
age; 

(b) if so, the m~in points of the repre
sentation; and 

(c) the details of the suggestions which 
have been accepted by the Govemment? 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI K.P. SINGH DEO) 
(a) to (c). No, Sir. However, representations 
have been received from time to time, from 
various quarters tor strengthening TVservice 
in Bihar. With the commissioning of the TV· 
transmitters presently under implementa
tion/envisaged to be set up, approximately 
95.4% population of Bihar is expected to be 
brought under TV service. However, it is 
Govemment's endeavour to bring the entire 
country under TV coverage. 

A list of T.V.transmitters under imple
mentation in the State of Bihar is given in the 

attached statement. 

T.V. Transmitters Presently Under 
Implimentation in Bihar 

High Power Transmitters 

1. Jamshedpur 

2. Gaya 

Low Power Transmitters 

1. Aurangabad 

2. Godda 

3. Gumla 

4. Hazaribagh 

5. Lohardaga 

6. Newada 

7. Supoul 

8. Raxaul 

9. Noamundy 

10. Kodarma 

11. Phoolparas 

12. Saraikella 

Vel)' tow Power Transmitters .. 

1. Simdiga 

[English] 

Telephone Connections 

2733. SHRI CHHITUB)"fAI GAMIT: Will 
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the Minister of COMMUNICATIONS be 
pleased to state: 

(a) the latest position of the waiting list 
for telephone connections in the general 
category exchange-wise of the Gujarat 
Teleco!'fl Circle particularly in the Surat, 
Rajkot, Junagadh, Baroda, Amreli, Bharuch, 
Ahmedabed Bhavnagar and Jamnagar as 
on date; 

(b) whether the Gujarat Telecom Circle 
is planning to reduce the waiting list period 
to two years; and 

SURFACE TRANSPORT be pleased to 
state: 

(a) the criteria fixed for the allocation of 
funds to the States for the maintenance of 
National Highways; 

(b) the amouont allocated for the pur
pose durinig each of the last three years, 
State-wise; 

(c) whether many states have com
plaints regarding the allocation of funds; 

(d) if so, the facts and reasons therefor; 
(c) if so, the details of the planned and 

schemes in this regard? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS (SHRI 
SUKH RAM): (a) The informating is being 
updated and will be laid on the table of the 
House. 

(b) Yes, Sir. 

(c) 8th Five year plan of Depat1ment of 
Teiecommunications envisages waiting list 
period not exceed two years in large tele
phone systems and telephone practically on 
demand in ruralltribal areas. DuringBth Five 
Year plan it is proposed to add around 7.94 
lakh lines of netswitching capacity in Gujarat. 

[ Translation] 

Maintenance of National Highways 

2734. SHRI DHARMANNA 
MONDAYVA SADUL: Will· the Minister of 

(e) the steps proposed to be taken for 
their redressal of their grievances? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI' JAGDISH TYTLER): (a) Require
ment of funds for maintenance of National 
Highways as per norms is worked.out every 
year at currently applicable rates. However, 
the actual allocations are made on pro-rata 
basis withi in the funds actually made avail
able. 

(b) A statement showing state-wise 
allocation of funds for the purpose Eluting 
last three years is annexed. 

(c) to (e). Due to overall paucity of 
funds, the actual allocation of maintenance 
and repair funds for National Highways re
ceived every year is of the order of 55 t060% 
of the requirement as per norms. Unless the 
allocations get enhanced the situation is 
likely to remain the same. 
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[Eng/ish] 

Construction of Bridges in Bihar and 
West Bengal 

2735. SHRI BIR SINGH MAHATO: 
Will the MinisteF of SURFACE TRANS
PORT be pleased to state: 

(a) the number of bridges constructed 
on National Highways in Bihar and West 
Bengal during 1992-93: 

(b) the number of bridges being re
paired in these states at present: and 

1990-91 

Bihar 10.08 

West Bengal 129.68 

[Eng/ish] 

Sponsorship for Doordarshan 
Programmes 

2736. SHRI S.M. LAWAN BASHA: 
SHRI PRAKASH V. PATIL: 

Will the minister of INFORMATION AND 
BROADCASTING be pleased to state: 

(a) whether Doordarshan propose to 
review the system of sponsorship for its 
programmes: 

(b) if so, the details ofthe proposal; and 

(c) the pther plans on the anvil to in
crease revenue for Dooi\larshan particular
ly the steps proposed to be taken to check 

(c) the amount spent on the repairs of 
the bridges on the National Highways in 
these States during each of the last three 
years? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI JAGDISH TYTLER): (a) 2 Nos. 

(b) 6 Nos 

(c) The amount spent on repair of 
bridges on National Highways in Bihar and 
West Bengal during the last 3 years is as 
under:-

1991-92 1992-93 

(Rs. in /akhs) 

27.75 63.87 

116.72 91.37 

the loss of revenue due to Siphoning of 
advertisement through sponsorship by non
"Governmental media? 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI K.P. SINGH DEO): 
(a) There is no such proposal at present. 

(b) Does not arise. 

(c) The commercial revenue of 
Doordarshan has been rising over the years. 
Nevertheless, certain incentives such as 
enhanced Free. Commercial time and com
mercial breaks in the middle of sponsored 
programmes, have recently been allowed to 
increase the attractiveness of the 
Doordarshan programmes for the 
advertisers. 
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selection Of SCIST Students In Film 
and T.V. Institute 

2737. SHRI MANIKRAO HODLYA 
GAVIT: Will the Minister of INFORMATION 
AND BROADCASTING be pleased to state: 

(a) whether the stipulated procedures 
and rules have been followed for the admis
sibility of Scheduled Castes and Schedule 
tribes students for selection in various cours
es in the Film and Television Institute of 
India; and 

(b) if so, the details in the regard? 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI K.P. $INGH DEO): 
(a) Yes, Sir. 

(b) Out of 10 seats in each course, 2 
seats are reserved for students from Afro
Asian Countries. In the remaining 8 seats for 
Indian Students,2 seats ere reserved for 
Scheduled Caste/Scheduled tribes candi
dates, provided they secure the minimum 
qualifying marks prescribed for admission. 
The merit lists for general candidates and 
the Schedules Caste/Scheduled tribes stu
dEints are drawn separately giving relax
ation for the latter category, in regard to 
minimum cut off percentage of marks. 

[ Trans/ation] 

Doordarshan Programmes on Youths 

2738. SHRI RAM BADAN: Will the Min
isterof INFORMATION AND BROADCAST
ING be pleased to state: 

(a) whether the Govemment propose 
to telecast any programme on Doordarshan 
to educate the 'youth; 

(b) if so, the channels on which the 
said programmes is to be telecast; 

(c) whether T.V. sets are Ii~ely to be 
provided for public viewing in every village 
to llducate rural youth; and 

(d) if so, the details thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION ANQ 
BROADCASTING (SHRI K.P. SINGH 
DEO): (a) and (b). Doordarshan is already 
telecasting educational programmes for 
youth on the primary channel. 

(c) Provision of community viewing TV 
sets for educational and other purposes is 
the primary responsibility of State Govern
ments, 

(d) Does not arise. 

[English] 

Development of Mining Sector 

2739. SHRI HARISH NARAYAN 
PRABHU ZANTYE: Will the Minister of 
MINES be pleased to state: 

(a) whether the Govemment have re
viewed recently the performance of Mining 
Sector, Public Sector Undertakings and 
Policies under implementation for develop
ment of mining activities; 

(b) if so, the main findings thereof and 
the details of policy/administrative action 
taken as corrective measures; 

(c) the extent of foreign investment! 
attracted so far in the Mining sector year 
wise for the past three years and the likely 
impact thereof; and 
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(d) the s~ific measures being taken 
or proposed to be taken for technological 
upgradation of Mining sectQr units during 
Eighth Five Year plan? 

THE MINISTER OF STATE OF THE 
MINISTRY OF MINES (SHRI.BALRAM 
SINGH YAOAV): (a) to (d). Review of the 
Mining Sector in general, and the public 
Sector Undertakings of the Ministry in par
ticular, r,. done from time to time. New 
Mine·ral· policy in conformity with the 
liberalised economic environment was for
mulated and placed before the House on 
5.3.1993. LiberaHsed terms for foreign col
laboration contained there in are expected 
to be conducive to technological upgradation 
in this Sector. Full impact of these mea
sures is expected to show after consequen
tial amendments to the Mines and Minerals 
(Regulation and Development) Act.1957 
have been made. 

[English] 

.External Publicity 

2740. SHRI BALRAJ PASSI: 
SHfll CHETAN P.S. 

CHAUHAN: 

Will the Minister of EXTERNAL AF-

FAIRS be pleased to state: 

(a) the expenditure incurred by the 
Government for publicity in foreign coun
tries regarding Indian Point of Views on 
various issues confronting the cuntry during . 
each of the last two years; and 

(b) the results achieved by the Govern
ment in this regard during this penod? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS (SHRI 
SALMAN KHURSHEED): (a) • 

Year 

1991-92 

1992-93 

Missions/Posts 
(Expenditure:) 
"(Rs. in crores) 

3.84 

4.12 

(b) Publicity is an ongoing and contin
uous process. Government's efforts in this 
area have been largely successful in blunt
ing adverse criticism and false and motivat
edpropaganda carried out by certain quar
ters. ;. Tile policies and viewpoint of the 
Government are regularly publicised abroad 
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[English] 

Automafic Telephone Exchanges in . 
U.P. 

2741. SHRI RAJVEER SINGH: Will the 
Ministerof COMMUNICATIONS be pleased 
to state: 

(a) the total number of automatic tele
phone exchanges set up in Uttar Pradesh by 
the Government during 1992-93 and the 
locations thereof; 

(b) whether all the exchanges are work
ing according to their full capacity; 

(C) if not, the reasons therefor; 

(d) whether the Govemment propose 
to set up more such exchanges in the state; 

(e) if so, the location thereof and the 
time by which these are likely to start func
tioning: and 

(f) the details of the amount likely to be 
involved therein? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS (SHRI 
SUKH RAM): (a) A total of 99 automatic 
telephone exchanges were set up in Uttar 
Pradesh (at New locations) during 92-93. 
The locations are given in the attached 
statement-I. 

(b) No Sir. 

(c) EXisting demands have been met 
and there is no waiting list. • 

Cd) Yes Sir. 

(e) 34 exchanges (at New locations) 
are proposed to be set up during 1993-94 as 

per list given in the attached statement-II 

(f) About 7.5 crores. 

(English) 

Delhi-Luc~?ow National Highway 
. l 

2742. SHRI SANTOSH KUMAR 
GANGWAR: Will the Minister of SURFACE 
TRANSPORT be pleased to state: 

(a) whether there is any proposal to 
widen the National Highway No. 24 (Delhi
Lucknow); 

(b) if so, the details thereof, including 
the amount earmarked therefor; 

(c) whether there is any proposal to . 
construct a bypass on the said Highway 
near Bareilly; and 

(d) if so, the time by which final approval 
is likely to be accorded to this project? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI JAGDISH TYTLER): (a) and (b). The 
Eighth Five year plan provides for widening 
existing two lane to four lane for a length of 
21 Km. in Ghaziabad·Hapur Section of Na
tional Highway No.24 at an estimated cost of 
Rs.2S crores. 

. (c) and (d). Yes, Sir. However, it is too 
early to indicate the time frame by which final 
approval would be given for its construction 
as the work is still at the stage of Survey and 
Investigation. 
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[Eng/ish] 

Persons,.of Indian Origin 

2743. SHRI MOHAMMAD ALI 
ASHRAF FATMI: 

SMRI ARJUN SINGH YADAV: 

Will the Minister of EXTERNAL AF
FAIRS be pleased to state: 

(a) the number of.people of Indian origin 
who were victims of various crimes/atroci
ties viz. murder, loot and burning of property 
etc. in other countries during 1990-91 ,1991-
92 and 1992-93 country-wise; and 

(b) the number of people out of them 
who had to come to India, the number of 
people who have gone back to those re
spective countries and the number of peo
ple left India? 

THE MINI~TER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS (SHRI 
R.L BHATIA): (a) and (b). The information 
is being collected and will be placed on the 
Table of the House. 

[Eng/ish] 

LPT Into HPT at Hassan in 
Karnataka 

2744. SHRI H.D. DEVEGOWDA: Will . 
the Minister of INFORMATION AND 
BROADCASTING be pleased tOostate: 

(a) whether the Government propose 
to convert the Low power T. V. Transmitter 
into High Pow.erT.V. Transmitter atH ... n 
in Kamataka during 1994-95; and 

(b) if so, the details thereof? 

'THE MINISTER OF STATE OF THE 

MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI K.P. SINGH 
DEO): (a) There is no proposal, at present, 
to upgrade/replace the existing Low power 
TV Transmitter at Hassan by a High Power 
TV Transmitter.· 

(b) Does not arise. 

[English] 

Post Offices in Bihar 

2745. SHRI SURYA NARAYAN 
SINGH: Will the Minister of COMMUNICA
TIONS be pleased to state: 

(a) ,,!,hether a large number of repre
sentation/proposals have been received 
by the Government for opening new post 
offices and for upgradation of the existing 
post offices as Sub Post Offices and for 
opening of Telegraph Offices in the 
Begusarai and Khagaria districts of Bihar; 

(b) if so, the details thereof; 

(c) the numberofthe Post Offices/Sub 
Post qffices and Telegraph offices opened 
in the above districts during 1992-93 and 
·1993-94, so far; 

(d) the number of villages or gram 
panchayats where post office/Sub Post 
Office and telegraph facility is not avail
able; and 

... 
(e) the time by which the above facility 

is I!kely to be provided there? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS ($HRI 
SUKH RAM): (a) and (b). The Govemment 
have received 9 proposals each from 
Begusarla and Khagrla distticts for opening 
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of extra departm\!ntal branch post offices 
and one propo~r apgradation of extra 
departmental branch post office to depart
mental sub post office in Begusarai district. 
No Proposals have been received for open-

ing telegraph offices. 

(c) Details of post offices and telegraph 
offices opened in tne above districts in 1992-
93 and 1993-94 so far are as follows:-· 

District 1992-93 1993-94 

EDBO 

1. Begusarai 2 

2. Khagaria 3 

(d) The number of Gram Panchayats in 
these· two districts where post office and 
telegraph facilities are not available are 49 
and 160 respectively. 

(e) Extra departmental branch post of
fices are opened in gram panchayat head
quarters on a priority basis subject to trie 
availability of funds and fulfilment of depart
mental norms .. 

By the end of 8th five year plan. tele
graph faciiity is likely to be provided to all 
gram panchayats in these distriCts. 

LPTIHPTs in Himachal Pradesh 

2746. SHRI KRISHAN DUTT 
SULTANPURI: Will the Minister of INFOR
MATIONAND BRO;iIDCASTtNGbe pleased 
to state: 

T.O. EDBO T.O 

5 5 

5 2 9 

(a) thenumberof Low Power Transmit
tars being installed in Himachal Pradesh; 

(b) the details in this regard; and 

. (c) the time by which work is likely to be 
started in respect of T.V. transmitters al
ready sanctioned? 

THE .MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTlNG (SHAt K.P, SIN(3H 
DEO): (a) and· (b). The requisite details are 
given in the attached statement. 

(c) The transmitter projects are at 
various stages of implementation and are 
expected to be commissioned into service 
.in phases. subject to availability of re
sources and other infrastrctural facilities 
for the purpose. 

STATEMENT 
I 

TV Transmitter Projects Under ImplementlltionlEnvisageci to be .at up in 
Himachal Pradesh . 

S.No Project Location 

1. HPT Shimla 

"2. LPT Sunllemagar 
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S.No p_roject Location 

3. LPT Sujanpur 

4. LPT RampQr 

5. . LPT Dalhousie 

6. VLPT Ahju Fort 

7. VLPT Palampur 

8. VLPT Dalash 

9. VLPT Kharapathar 

10. VLPT Shivbadar 

11. VLPT Bharathi 

12. VLPT Jogindernagarl Chalerbhu 

13. VLPT Jahalma 

14. VLPT Baijnath/Majneran 

15. VLPT Bharmour 

16. VLPT Sarkaghat 

17. VLPT Diar 

18. VLPT DaslanilDasni 

19. VLPT .Holi 

20. VLPT Parwanoo 

21. VLPT Bandla 

HPT- HIGH POWE;RTRANSMITTER 

LPT- LOW POWER TRANSMITTER 

VLPT-VERY LOW POWER TRA~SMITTER 
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[English] 

Indian Families in South Africa 

2747. SHRI V. SREENIVASA 
PRASAD: 

SHRI TARA CHAND 
KHANDELWAL: 

Will the Minister of EXTERNAL AF
FAIRS be pleased to state: 

(a) whether the attention ofthe Govern
ment has been drawn to the press news
item Captioned "SA-Indian families face 
eviction threat" as reported in the Economic 
Times dated November B. 1993; 

(b) if so. the facts of the matter reported 
therein: and 

(c) the steps proposed to be taken by 
the Government to provide safety to India 
families thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS (SHRI 
SALMAN KHURSHEE~): (a) Yes, Sir. 

(b) According to the reports received 
some BOO housing units in the Cato Nanor 

. area had been earmarked for the lower 
income group among South African Indians 
in Natal. On November 1, these houses 
were forcibly occupied by black squatters 
living nearby, which led to tension between 
the South African Indians and black commu
nities in Natal. However, Dr. Nelson Mandela, 
President of the African National Congress, 
went on public record to say that it was 
wrong on the part of these squatters to taxe 
over houses earmarked for Indians and 
called upon them to vacate the same. 

(c) All involved in the matter are South 
African citizens and it is for the authorities of 

that country to take appropriate steps to 
remedy the situation. 

Rupnarayanpur Power Project 

274B. SHRI PlUSH TIRKEY: Will the 
Minister of POWER be pleased to state: 

(a) the details of the land acquired ·by 
National Thermal Power Corporation for its 
Rupnarayanpur power project in West Ben
gal; 

(b) the number of displaced persons! 
families; 

(c) whether a job has bE''''n proviued to 
every displaced family; 

(d) if so, the details thereof; 

(e) if not, the reasons therefor; 

(f) the number of the cases oj claims for 
compensation/jobs pending with the NTPC 
for final decision at present; and 

(g) the details of action takenlbeing 
taken by N.T.P.C. in this regard? 

THE MINISTER OF STATE IN THE 
MINISTRY OF POWER (SHR.I P.V. 
R;ANGAYYANAIDU): (a) The NalionalTher-

. mal Power Corporation (NTPC) has not 
acquired land at Rupnarayanpur in West 
Bengal for implementation of any power 
project. 

(b) to (g). Do not arise. '. 

[ Translation) , 

Supply of Defective Equipment 

2749. SHRI CHEDI PASWAN: Will 
the Minister of MINES be pleased to state: 
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(a) whetherthe.equipment supplied by 
the indigenous firm. Co-operative Mining 
Marketing Corporation was defective; 

(b) if so, the details thereof; and 

(c) the efforts made by the Govemment 
to assess the technical efficiency of this 
organisation and the corrective steps taken 
to improve its performance? 

THE MINISTER OF STATE OF THE 
MINISTRY OF MINES (SHRI BALRAM 
SINGH YADAV): (a) None of the public 
Sector Enterprises and the subordinate of
fices under the Ministry of Mines have pro
cured any eqUipment from M/s. Co-opera
tive Mining Marketing Corporation. 

(b) and (c). Do not arise. 

Violence and Sex in Films 

[English] 

2750. SHRI BAPU HARI CHAURE: 
SHRI RAMACHANDRA 

VEERAPPA: 

Will the Ministeroi INFORMATION AND 
BROA,?CASTING be pleased to state.: 

(a) whether Government are aware 
that in many cases the title/name of a film 
itself indicates involvement of sex and vio
lence in the lilm; and 

(b) the measures proposed to be taken 
by the Government to curb the depiction of 
violence, sex and obscene language in films? 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI K.P. StNGH DEO): 

(a) and (b). Complaints about exhibition of 
certified films with vulgar. double meaning 
and obscene titles etc. are received from 
time to time. However, all films intended for 
public exhibition in India are required to be 
examined by the Central Board of Film 
Certification in accordance with the provi
sions of the Cinematograph Act. 1952 and 
the Guidelines issued thereunder. One of 
the Guidelines requires the Board to 
scrutinise the titles of the films to ensure that 
they are not provocative. vulgar, offensive 
or violative of any of the other Guidelines. 
Further. according to these Guidelines. while 
examining films. the Board shall inter-alia 
ensure that-

(i) anti-social activities such as 
violence are not glorified or 
justified; 

(ii) pointless or avoidable scenes of 
violence. cruelty and horror. 
scenes of violence primarily 
intended to provide entertainment 
and such scenes as may have 
the effect of desensitising or 
dehumanising people are not 
shown; and 

(iii) human sensibilities are not 
offended by vulgarity. obscenity 
or depravity. Any part of the film 
which violates anyone or mor", 
of the Guidelines is deleted before 
a certificate is grante<:l. Where 
a film is considered not suitable 
for exhibition to non-ad~ts. it is 
granted 'A' certificate. If the 
objectionable impact cannot be 
removed by deletions. the film is 
refused a certificate. 

Instructions have also been issued to 
the Regional Officers of the Board to ensure 
that the Guiqelines are scrupulously fol
lowed. particularly relating to sex and vio
lence. 
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[ Translation] 

Doordarshan Kendra In VaraMsi 

2751. SHRI R~ESH KUMAR: 
SHRIMATI SHEELA 

GAUTAM: 

Will the Minister of INFORMATION 
AND BROADCASTING be pleased to state: 

(a) w!lether the Govemment propose 
to set up a Doordarshan Kendra at Varanasi 
in Uttar Pradesh; 

(b) if so, the details thereof; and 

(c) if not, the reasons therefor? 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI K.P. SINGH DEO): 
(a) and (b). Yes, Sir. A Programme Gener
ation Facility Centre is envisaged to be set 
up in Varanasi, .subject to availability of 
resources for the purpose. 

(c) Does not .arise. 

Cooperation .. mong Developing 
. Countries . 

2752. SHRI MUMTAZ ANSARI: Will 
the Minister of EXTERNAL AFFAIRS be 
pleased to state: 

(a) the efforts made by the Govemment 
to promote cooperation among developing 
countries and the achievements made in 
this regard during the last three years; 

(b) whether the Government propose 
to play any specific role in regard to the c0-

operation in the spheres of agriculture, jn. 

dusby and railways among deveIopIngcoun
tries; and 

(c) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAI RS (SHRI 
SALMAN KHURSHEED): (a) to (c). Govem
ment have stepped up efforts to promote 
coopetation with developing countries in 
keeping with the increased national empha
sis 'On economic goals and the viabilitY and 
the urgency assumed by such cooper,tion 
in the context of developments in the global 
economy in recent years. 

The focus of such cooperation has 
been in the areas of technology transfer, 
capacity building in agriculture, industry and 
service, human resource developmeni, in
frastructure development, as well as voca
tional training for employme~t generation. 

Foremost among our instruments and 
technical cooperation for economicforcoun
tries of the South has been our ITEC (Indian 
Technical and Economic Cooperation) 
programme covering developing countries 
in Afric~, Latin America and Asia. 

'fl:le programm~ includes the following 
elements (a) deputation of Indian experts 
abroad (b) setting' tip of pilot projects in 
partner C9.l.lntries (c) undertaking feasibility 
studies· ai1tt eXtension of consultancy ser
vices as well as (d) providing training in short 
term -bourses for nominees from partner 
countries in Indian Institutions. The activities 
under ITEC have registered a marked, in
crease in recent years. For instance, be
tween 1991-92.and 1992-93. the number of 
nominees whb underwept training In Indian 
civilian institutions increased from 870 to 
1038. Following the ext8nslon of ITEC <;ov

erage to addItioftal countries including the 
Central AsIan RepublIcs and Russia, the 
number of countries covered now number 
over· 1 00. Special emphasIa has betn laid 
on treinlnG programmes, pIIQt Pratects, dep-
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utatlon of experts, feasibility/consultancy 
service in the fields of agriculture, industry 
and railways. The Govemment also extends 

. relief assistance, as and when decided to 
countries suffering from natural calamities. 

The Govemment have also pursued 
trade and economic cooperation with devel
oping countries in the context of fora or 
arrangements such as Sooth Asian Associ
ation for Regional Cooperation (SAARC), 
G-77, Generalised System pf Trade Prefer
ence (GSTP), Special Commonwealth Afri
can Assistance Plan (SCAAP), G-15, 

. Colombo Plan, Africa Fund, Commonwealth. 
UN and its agencies and other appropriate' 
intemational organisations. 

A major Initiative for South-South Co
operation was taken with the setting up of 
the 'Summit Level Group for South-South 
Consultation and Cooperation' the G-15 
which has had three annual summits so far 
and the fourth is scheduled in New Delhi in 
1994. The two-pronged strategy of the G-15 
in concretising South-South Cooperation 
encompasses the execution of specific 
projects in critical areas as well as promoting 
interaction among the entrepreneurial com
munity through the G-15 Business Forum. 
India is the coordinator for projects on Solar 
Energy Applications, Gene Banks, Voca
tional Training Centre for Africa and Com
puter Training Centre in India. 

The Government also furthers 
economices cooperation with deveJoping 
coun~s through exchanges of high level 
visits, signing of bilateral Economic and 
Technical Cooperation Agreements, facili
tating exchanges of business ~tions 
and the holding of Joint Business Council 
Meetings, joint ventures and financial ar
rangements necessary for export of Indian 
goods and technology. Government has 
been playing a· specific role in promoting 

600peration in the sectors of agriculture, 
industry and railways in the context of its 
ITEC and other economic commercial and 
technical·cooperation programmes. 

[Eng/ish] 

Basic Ameniti_ in Post Officea of 
Guiarat: 

2753. SHRI N.J. RATHVA: Will the 
MinisterofCOMMUNICATIONS be pleased 
to state: 

(a) the total number of sub-post offices 
in Chhota Udaipur, Gujarat and the loca
tions thereof; 

(b) the number of post offices aut of 
them where basic amenities such as water, 
electricity, etc. are not available; 

(c) whether the Govemment have re
ceived representation for providing the ba
sic amenities in these sub-post offices; 

(d) if so, the details thereof; and 

(e) the time by which these facilities are 
likely to be provided to all the sub-post 
offices? . 

THE MINISTE;R OF STATE OF THE 
MINISTRY OF COMMUNICATIONS (SHRI 
SUKH RAM): (a) and (b). Thereare~sub
post offices in Chhota Udaipur, Gujarat, 
which are located at Navapura and Railway 
Station of Chhota Udaipur. Basic amenities 
are available at both the post offices. 

(c) No Sir. 

(d) and (e). Do not arise in view of (c) 

above. 
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Royalty Rates of Minerals 

2754. SHRI VIJAY NAVAL PATIL: Will 
the Minister of MINES be pleased to state: 

(a) whether the iron and manganese 
producing States are demanding revision of 
royalty rates of these minerals; 

(b) if so, the reaction of the Government 
thereto; and the action proposed to be taken 
thereon; and 

(c) the last revision done in royalty of 
these minerals? 

THE MINISTER OF STATE OF THE 
MINISTRY OF MINES (SHRI BALRAM 
SINGH YADAV): (a) to (c). Rates of royalty 
on minerals other than coal. lignite. sand for 
stowing and minor minerals were last re
vised on 17.2.1992. As per the provision of 
the Mines and Minerals (Regulation and 
Development) Act, .1957. the next revision in 
these rates can take place after a minimum 
period of 3 years. 

HPTsIIPTs In Karnataka 

2755. SHRIMA TI CHANDRA PRABHA 
URS: Will the Minister of INFORMATION 
AND BROADCASTING be pleased to state: 

(a) the total number of High Power 
:rransmitters, Low Power Transmitters and 
Doorda,rshan Kendras sanctioned during 
1993-94 in Karnataka; 

(b) the places where these facilities are 
likely to be set up in the State and the 
amount earmarked therefor for 1993-94; 

(c) whether the Government have tak
en steps to get the required land and other 
infrastructural facilities from the Kamataka 
Government for the setting up of these 

Kendras; and 

(d) if so, the time by which these facil
ities are likely to be set up and commis
sioned? 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI K.P. SINGH DEO): 
(a) and (b). Schemes for setting up of 6 Low 
Power TV Transmitters (LPTs). one each at 
Kumta, Bhatkal. Harpanahalli, Basava 
Kalyan, Sagar, Hungundd, and a Very Low 
Power TV Transmitter (VLPT) at Sakleshpur 
have been approved under Annual Plan 
1993-94. For this purpose, a Capital outlay 
of about Rs.11 0 lakhs for each LPT and Rs. 
77.65 lakhs for the VLPT has been ear
marked in respect of the aforesaid projects. 

(c) Yes, Sir. Action has already been 
initiated in this regard. 

(d) The normal lead time for completion 
of the Low PowerNery Low Power Trans
mitter projects is about 2 years. 

[ Translation] 

Post Offices in Hilly Areas of U.P. 

2756. SHRI BRIJ BHUSHAN' 
SHARAN SINGH: 

SHRI SATYA DEO SINGH: 

Will the Minister of COMMUNICA
TIONS be pleased to state: 

(a) whether there is shortage of post 
offices in the hilly areas of Uttar Pradesh; 

(b) if so, whether the Government pro
pose to open more post offices in the hilly 
areas of the State; and 

(c) if so, the locations thereof? 
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THE MINISTER OF STATE OF THE tal branch post offices have already been 
MINISTRY OF COMMUNICATIONS (SHRI opened and 2 more are proposed to be 
SUKH RAM): (a) and (b). Post offices are opened in the hilly areas of Uttar Pradesh. 
being progressively opened in hilly areas 
subject to justification as par relaxed norms 
prescribed for such areas and availability of 
resources. In 1993-94, 11 extra departmen-

(c) Details of post offices opened in 
1993-94 are given in the attached state-
men!. 
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[English] 

Fiscal Relief to Shipping Corporation 

2757. SHRI SARAT PA TT ANA YAK: Will 
the Minister of SURFACE TRANSPORT be 
pleased to state: 

(a) whether the Indian Shipping Corpo
ration has sought further fiscal relief; 

(b) if so, whether any memor.andum 
has been submitted by the Indian Ship 
Owners Association to the Union '~,cvern
ment in this regard; and 

(c) if so, the response of t,..') Govern
ment thereto? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI JAGDISH TYTLER): (a) to (C). Indian 
National Shipowner's AsSOCiation has sub
mitted a note which includes proposals re
lating to fiscal incentives for the devel~p
ment of Shipping Industry. These proposals 
are under examination. 

Innovations in Processing of Passport 
Applications 

2758. PROF. UMMAREDDY 
VENKATESWARLU: Will the Minister of 
EXTERNAL AFfAIRS be pleaSed to state: 

(a) the additional revenue earned by 
the Government since the enhancement of 
passport fee; 

(b) the innovations introduced in pre
cessing of passports applications since the 
hike in passport fees; and 

(c) the further steps proposed to be 

taken in this regard? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS (SHRI 
R.L. BHATIA): (a) The information is being 
collected and will be laid on the Table of the 
House. 

(b) and (c). Government have taken a 
number of steps to streamline the process
ing of passport applications. These include 
augmentation of staff strength; increase in 
the supply of passport booklets; introduc
tion of an incentive scheme; upgradation of 
office facilities and a constant review of 
systems and procedures in order to in
crease productivity and reduce delay through 
appropriate measures as and when neces
sary. 

Telephone Connections to Panchayats 
in Himachal Pradesh 

2759. MAJOR D.D.KHANORIA: Will 
the Minister of COMMUNICATIONS be 
pleased .to state: 

(a) whether the Government propose 
to provide telephone connections to village 
panchayats in Himachal Pradesh during the 
current year; and 

(b) if so. the details thereof. district
wise? 

THE MINISTER OF STATE ~F THE 
MINISTRY OF COMMUNICATIONS (SHRI 
SlJKH RAM): (a) and (b). Yes Sir. A target 
of covering 250 Panchayat villages of 
Himachal Pradesh with telephone facility 
has been fixed during the year 1993-94. The 
details are aiven in the attached statement. 
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[ Translation] 

Road Tax Act 

2760. DR. LAXMINARAYAN 
PANDEYA: Will the Minister of SURFACE 
TRANSPORT be pleased to state: 

(a) whether the Government of Madhya 
Pradesh has sent any proposal to the Union 
Government for making amendmeni in the 
Road Tax Act, 1985; and 

(b) if so, the action taken in this regard? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI JAGDISH TYTLER): (a) No, Sir. 

(b) Does not arise. 

[English] 

Shallow Mining at K.G.F. 

2761. SHRI K.H. MUNIYAPPA: 
SHRI V. KRISHNA RAO: 
SHRI K.G. SHIVAPPA: 

Will the Minister of MINES be pleased 
to state: 

(a) whether a mining expert body has 
represented to the Government for shallow 
mining at Kolar Gold Fields; and 

(b) if so, the reaction otthe Government 
thereto? 

THE MINISTER OF STATE OF THE 
MINISTRY OF MINES (SHRI BALAAM 
SINGH YADAV): (a) and (b). No such repre
sentation has been made. However, a 
scheme for Development of shallow gold 
prospects at K.G.F. was sanctioned in the 
year 19~1-92 and is under Implementation. 

Cargo Handling Systems 

2762. SHRI GURUDAS KAMAT: Will 
the Minister of SURFACE TRANSPORT be 
pleased to state: 

(a) Whether there is any proposal to set 
up new terminals and mechanical Cargo 
handling system in domestic ports; 

(b) if so, whether offers have been 
received from foreign companies in this 
regard: and 

(cl if so, the response of the Govern
ment thereto? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI JAGDISH TYTLER): (a) Yes, Sir. It is 
proposed 1.0 develop a new coal handling 
terminal at Ennore near Madras and provide 
mechanical coal handling facilities at Paradip. 

(b) Offers for consultancy for detailed 
engineering and supervision have been re
ceived by Madras and Paradip ports. 

(c) Formal proposals from these' ports 
for appointment of consultants have not yet 
been received. 

[ Translation] 

News From Doordarshan Kendra . 
Jaipur 

2764. SHRI GUMAN MAL LODHA: Will 
the Ministerof INFORMATION ANO BROAD
CASTING be pleased to state: 

(a) whetherDoordarshan Kendra, Jaipur 
had broadcast false news about flushing out 
ofterrorists from the Hazratbal Mosque in its 
evening news bulletin in second week of 
November; 
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(b) if so, whether any enquiry has since 
been made in this regard; 

(c) if so, the outcome thereof and the 
action taken in this regard; !lnd 

(d) the steps proposed to be taken to 
check recurrence of such lapse in future? 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI K.P. SINGH DEO): 
(a) and (b). Yes, Sir. 

(c) and (d). Inquiry revealed that the 
Kendra had based its story on agency report 
from PTI-Bhasha. Instructions have been 
rejterated for verification of such news re
ports before they arecamed on Doordarshan. 

(English] 

Policy on Metro Channel 

2765. SHRIMATI GEETA 
MUKHERJEE: Will the Minister of INFOR
MATION AND BROADCASTING be pleased 
to state: 

(a) whether the Government have 
evolved a clear-cut policy on the functioning 
of the Metro Channel of the Doordarshan; 

(b) if so, the details thereof; and 

(c) the steps taken to implement the 
same? 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATIO~ AND 
BROAOCASTING(SHRI K.P. SINGHDEO): 
(a> to (c). The Government is undertaking ~ 
complete review of the satellite channels, 
include interim arrangements. 

Indian Council of World Affairs· 

2766. SHRI SHANTARAM 
POTDUKHE: Will the minister of EXTER
NAL AFFAIRS be pleased to state: 

(a) whether the Government have tak
en any steps to revamp and revitalise the 
functioning of Indian Council of World Affairs 
during the last two years; and 

(b) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNALAFFAIRS (SHRI 
SALMAN KHURSHEED): (a) and (b). After 
extensive consultations the Government 
have decided to constitute a high-powered 
committee to oversee the affairs of the 
Indian Council of World Affairs in order to 
revamp and revitalise its functioning. How
ever, as the Council is an autonomous body. 
the Government has no .control over its 
affairs. Any such committee can only be 
established with its approval. Presently, the 
Government is trying to persuade the gov
erning body of the Indian Council of the 
World Affairs to pass a resolution requesting 
the Government to set up this high-powered 
committee .. 

Road Betw_n Bangalore and 
Nelamangala, Kamataka 

2767. SHRI C.P. MUDALAGIRIYAPPA: 
Will the Ministerof SURFACE TRANSPORT 
be pleased to state: 

(a) whether the road between Banga-· 
lore and Nelamangala in Kamataka is acci
dent prone; 

(b) whether the wor!< of doubling of this 
road has already been started; 

(c) If so, the estimated costthefeof; and 
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(d) the time by which the work is likely 
to be completed? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 

. (SHRI JAGDISH TYTLER): (a) No, Sir. 

(b) This section has already been wid
ened to four-lane. 

(c) and (d). Do not arise. 

Power Sector in Kerala 

2768. PROF. K.V. THOMAS: 
SHRI THAYIL JOHN 

ANJALOSE: 

Will the Minister of POWER be pleased 
to state: 

(a) whether the Union Govemment have 
enhanced the total outlay for power sector in 
Kerala for 1993-94; and 

(b) if so, the. details thereof indicating 
the schemes to be implemented for expan
sion and modernisation of power sector in 
the State during the above period? 

THE MINISTER OF STATE IN THE 
MINISTRY OF POWER (SHRt. 
P.V.RANGAYYA NAIDU): (a) No, Sir. 

(b) No proposals have been received 
from the State Govemment of Kerala for 
expansion and modernisation of power 
projeCts during 1993-94. 

Pre-screening of Telephone Bills 

2769. SHRI RAM KAPSE: Will the Min-
I ister of COMMI.)NICATIONS be pleased to 
I state: 

(a) whether the Madras Telephones 

has recently introduced a system of pre
screening of bills under which if the bill of a 
subscriber is disproportionately high, it would 
be immediately scrutinized for any error, 
before being dispatched; 

(b) whether similar system is proposed 
to be introduced at other places; and. 

(c) if so, when and the places selected 
for the purpose? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS (SHRI 
SUKH RAM): (a) Yes Sir. 

(b) and (c). Yell Sir. Instructions have 
been issued to all the units in Jan. '93 to 
check the clerical as well as technical accu
racy of meter data in the bill before its 
dispatch. The system is under the process 
of implementation. 

LPT at Mahe 

2770. SHRI V.S. VIJAYARAGHAVAN: 
Will the Minister of INFORMATION AND 
BROADCASTING be pleased to state: 

(a) whether the Government propose 
to set up a Low Power T.V. Transmitter in 
Mahe; and 

(b) if so, the details thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI K.P. SINGH DEO): 
(a) No, Sir. 

(b) Does not arise. 

New Telecom Policy 

2771. DR. GUNAVANT RAMBHAU 
SARODE: Will the Minister of COMMUNI- _ 

·.io 
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CATIONS "be pleased to state: 

(a) whether the Goyernment have 
finalised the new Telecom policy; 

(b) if so, the main features thereof; and 

(c) if not, the reasons "for delay and the 
time by which it is likely to be finalised? 

THE MINISTER- OF STATE OF THE 
MIN"ISTRY OF COMMUNICATIONS (SHRI 
SUKH RAM): (a) to (c). The Telecom Policy 
has not been finalised yet as it has to take 
into account the views of various Ministries! 
Departments of the Government of India 
and the Staff Unions and issues relating to 
Reorganisation of the Department. Howev
er, it is expected to be finalised shortly. 

Manufacture of Air-to-air Missiles in 
Pakistan 

2772. SHRI SJl(NA T KUMAR MANDAL: 
Will the Ministerof EXTERNAL AFFAIRS be 
pleased to state: 

(a) wheth~r Pakistan has launched any 
programme to manufacture air-to-air mis
siles to be fixed on French Made Alouette 
helicopters; and 

(b) if so, the details "thereof and the 
" reaction of the Government thereto? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS (SHRI 
R.L. BHATIA): (a) and (b). Government 
have _ seep media reports to this effect. 
Gove"fTlent c9flstantly mon"itor all develop
ments having a bearing on India's security 
and take all necessary measures to safe-
guard!!. " 

. 
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Indo-France Agreement for Exploration 
of Minerals 

2773. SHRI S.B. SIDNAL: Will the Min
ister of MINES be pleased to state: 

(a) whether India and France have 
reached an agreement for mineral explora
tio~ and development; and 

(b) if s.o, the details thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF MINES (SHRI BALRAM 
SINGH YADAV): (a) Yes, Sir. A protocol 
was signed ~etween India and France on 
27.7.93 at the end of the 7th Meeting of the 
Indo-French Working Group on Mineral 
Exploration and Development held in Delhi. 

(b) The Protocol envisages assistance 
from France in the areas of copper, gold, 
lead and zinc exploration and development 
at selected sites; building up a data base 
mana~ement system for minerals, metals 
and their trade; building up data base for 
multi-metal exploration in some green stol'1e 
belts of South India and in the natural haz
ards assessment. In addition to training of 
personnel and supply of equipments, the 
protocol also envisages possibilities of tak
ing up joint venture projects and joint 
consultancy in India and France and also "in 
third countries. 

Power Generation in Andhra Pradesh 

2774. DR. K.V.R. CHOWDARY: Will 
the Minister of POWER be pleased to state: 

(a) the details of the amount provided 
by the Union Government for power gener
ation in different energy sectors of Andhra 
Pradesh during 1993-94; and 

(b) the proposed scheme for provision 
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of funds for the State for these .projects 
during the remaining financial years of the 
Eighth Pian? 

THE MINISTER OF STATE IN THE 
MINISTRY OF POWER (SHRI P.V. 
RANGAYYA NAIDU): (a) and (b). The ap
proved outlayforthe Power Sector of Andhra 

Sr. No. Project 

1. Penna Ahobilam HEP 

2. Upper Sileru HEP 

3. Guntur Canal HEP 

4. - . Srisailam LBPH HEP 

Pradesh for the Year 1993-94 is Rs. 550.03 
crores. The approved outlay for the Eighth 
Plan for'power sector in the State is Rs. 
3040.62. crores. 

The following Power Projects are envis
aged to yield benefits in the State of Andhra 
Pradesh in the 8th Plan:-

Capacity 

20.00 

120.00 

8.60 

300.00 

5. Rayalaseema TPP (Mudda.nu~) 420.00 

6. Vijayaw~da-III TPP 

7. Singur HEP 

Diversion of National Highway-17 

2775. SHRI MULLAPPALL Y 
RAMCHANDRAN: Will the Minister of S!JR
FACE TRANSPORT be pleased to state: 

(a) whether the union Government ha~e··. 
received any proposal from the Govern
ment of Kerala for a diversion on National 
Highway 17 at Quilandy; and 

(b) if so, the response of the Govern
ment thereto? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI JAGDISH TYTLER): (a) and (b). Yes, 
Sir. However, the State Government." was 
requested for a phased programme for im-

420.00 

15.00 

provement of the entire stretch of NH 17 in 
Kerala 'which is still awaited. 

Rice Mills in Andhra Pradesh 

2776. SHRI R. SURENDER REDDY: 
. Will the l14inister of FOOD PROCESSING 

INDUSTRIES be pleased to state: 

(a) whether there is any proposal to set 
up more rice mills in Andhra Pradesh; 

" 
(b) if so, the number of such proposals 

and locations identified therefor; and 

(c) the time by which these rice mills are 
likely to be set up? 

THE MINISTER OF STATE OF THE 



555 Written Answers DEC~PER 20, 1993 Written Answers 556 

MINISTRY OF FOOD PROCESSING IN
DUSTRIES (SHRI TARUN GOGOI): (a) No, 
Sir. The Government does not have any 
proposal to set up rice mills. 

(b) and (c). Do not arise. 

Modernisation of G.S.I. 

2777. SHRI MANORANJAN BHAKTA: 
Will the Minister of MINES be pleased to 
state: 

(a) whether there is any proposal for 
modernisation and expansion of the Geo
logical Survey of India; and 

(b) if so, details thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF MINES (SHRI BALRAM 
SINGH YADAV): (a) and (b). Geological 
Survey of India (GSI) is continually 
modernising and uPwading its activities 
under Plan schemes. These include induc
tion of sophisticated equipment and instru
ments and upgradation of expertise. Em
phasiS is also being laid on core activities like 
mineral exploration, seismotectonic stud
ies, environmenta. jmpact analysis, marine 
and air-borne geophysical survey, 
specialised thematic studies, computeri
sation of geoscientific database, laboratory 
studies and training. 

[ Translation] 

Post Offic_ in rented Buildings in 
Delhi 

2778. SHRI HARI KEWAL PRASAD: 
• Will the Mi"isterorCOMMUNICATIONS be 

pleased to state: 

(a) the ~'of post offices in Delhi 
Postal Circle functioning in rented houses; 

(b) the number of post offices vacated 
from the rented houses during the last thr!"8 
years and the amount of compensation paid 
by the department to the house owners; 

(c) whether any irregularity has been 
noticed in vacating the post offices in Patel 
Nagar; 

(d) if so·, the details thereof; and 

(e) the action taken or proposed to be 
taken by the Government against persons 
found responsible "therefor? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS (SHRI 
SUKH RAM): (a) and (b). The total number 
of Post Offices in Delhi Postal Circle func-

o tioning in rented houses is 297. Twelve (12) 
Post Offices have been vacated from rented 
building during the last three years. Com
pensation amounting to Rs. 41,317.17 (Rs. 
forty one thousand, three hundred seven
teen and paise seventeen only) was paid in 
one case only. The case is that of Patel 
Nagar where compensation was paid in 
compliance with High Court orders: 

(c) No Sir. 

(d) and (e). Question does not arise in 
view of (c) above. 

[English] 

'Sorrowing Powers of SESs 

2779. SHRI J. CHOKKA RAO: Will the 
Minister of ,POWER be pleased to state: 

(a) the present borrowing powers of 
different State Electricity Boards; and 

(b) the limit fixed by the Union Govern
ment on the borrowing powers of SEBs? 
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THE MINISTER OF STATE IN THE 
MINISTRY OF POWER (SHRI P.V. 
RANGAYVA NAIDU): (a) and (b). Underthe 
provisions of Section 65 of Electricity (Sup
ply) Act.1948, the Board may from time to 
time. with th~ previous sanction of the State 
Govt. and subjectto the provision of the Act,. 
and to such ·conditions. as may be pre
scribed in that behalf, borrow any sum re
quired for the purpose of the Act. 

NameofSEB 

1. Andhra Pradesh 

2. Bihar 

3. Gujarat 

4. Haryana 

5. Himachal Pradesh 

6. Karnataka 

7. Kerala 

8. Madhya Pradesh 

9. Maharashtra 

10. Orissa 

11. Punjab 

12. Rajasthan 

13. Tamil Nadu 

14. Uttar Pradesh 

15. West Bengal 

16. Assam 

17. Meghalaya 

The maximum amount which1he Board 
may at any time have on loan shall ~e ten 
crores of rupees, unless 1he State Govern
ment, with the approval of State Legislative 
Assembly. fixes a higher maximum amount. 

The borrowing powers of different State 
Electricity Boards as per accoul1ts of year 
1991-92 is given below:-

Rs. in crores 

2600.0<? 

N.A. 

2000.00 

800.00 

N.A. 

600.00 

500.00 

3500.00 

3000.00 

800.00 

1000.00 

1000.00 

2400.00 

2500.00 

N.A. 

620.00 

N.A. 
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Power Generation in N.E. States 

2780. SHRI UDDHAB BARMAN: 
SHRI DWARAKA NATH DAS: 

Will the Minister of POWER be pleased 
to state: 

(a) the total power generated in each 
State of the N.E. region, separately during 
each of the last three years and upto No
vember 30 during 1993 against the installed 
capacity; 

(b) the actual requirement of power in 

the above States; and 

(c)· the steps taken or proposed to be 
taken by the Union Govemment tei bridge 
the gap between requirement and produc
tion of power in the above States? 

THE MINISTER OF STATE IN THE 
MINISTRY OF POWER (SHRI P.V. 
RANGAYYA NAIDU): (a) Details of power 
generated. along with generating capacity 
in each State of N.E .... egion from 1990-91 to 
1993-94 (upto November. 1993) are given 
below:-
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Generation shown above includes Cen
tral Sector generation but does not include 
generation from small unit~ which are not 
monitored by CEA. 

(b) During April-November, 1993 the 
State-wise energy requirement in North
eastern region is given below: 

April 1993-November 1993 
-, --_. _._----------

Name of the state 

Arunachal Pradesh 

- Assam 

Manipur 

Meghalaya 

Mizoram 

Nagaland 

Tripura, 

North-Eastern Region 

(c) It is proposed to add 1458.9 MW 
comprising 668.9 MW hydro and 790.0 MW 
thermal capacity in North-Eastem Region' 
during the 8th Plan period. Various other. 
measure being taken to improve the avail
ability of power in the North Eastern region 
include expediting commissioning of new 
generating capacity. improving the perfor
mance of existing power stations, reduction 
in Transmission and Distribution losses, 
implementation of demand management 
and energy c~nservation measures etc. 

Quarters For Staff of A.I,R., Vijayawada 

2781. SHRI SHOBHANADREESWARA 
RAO VADDE: Will the Minister of INFOR
MATIONAI':oID BROADCASTING be pleased 
to state: 

Requirement (MU) 

100.8 

.1613.7' 

191.4 

185.4 

75.8 

99.0 

179.9 

2446.0 

. (a) whether the Government have ac
quired necessary site for construction of 
residential quarters for the staff working in 
All India Radio s,tation at Vijayawada; 

(b) if so, whether plans and proposals 
for construction of residential quarters at 
Vijayawada ha've been finalised; and 

(c) if so, by when the work is likely to 
commence? 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI K.P. SINGH DEO): 
(a) Yes, Sir. 

(b) and (c). Plans for constructing addi
tional residential quarters at All India Radio, 
Vijayawada are under process. 
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Illegal Excavation and Smuggling of 
Precious Stone 

2782. SHRI SRIBALLAV PANIGRAHI: 
Will the Minister of MINES be pleased to 
state: 

(a) the number of cases of illegal exca
vation and smuggling of precious and semi 
precious stones which have come to the 
notice of the Union Government in the dis
tricts of Kalahandi, Sambhalpur and Bolangir 
of Orissa during the last three years; and 

(b) the steps the Government have 
taken to contain such illegal excavation and 
smuggling activities? 

THE MINISTER OF STATE OF THE 
MINISTRY OF MINES (SHRI BALRAM 
SINGH YADAV): (a) Government of Orissa 
has informed that during last three years 
fourteen cases have been filed against 23 
persons apprehended while smuggling out 
gem-bearing assorted stones. 

(b) For checking the clandestine and 
illegal working of precious and semi-pre
cious stones, the Government of Orissa 
have taken the following measures since 
1990. 

(i) Potential gem bearing areas have 
been identified by a crash 
exploration programme. These 
areas are being leased out to 
Orissa Mining' Corporation. a 
State Government Undertaking, 
for mining on its own or through 

• joint ventures. 

(ii) Orissa Minerals (Prevention of 
Theft, smuggling and other Un
lawful Activities) Act. 1990 has 
been enacted to deal with offend
ers engaged In illegal working;· 

trade, sale and possession of 
Gemstones. 

(iii) Special Police Forces are deployed 
in the sensitive areas for 
conducting raids on suspected 
offenders or dealers. 

(iv) District Level Co-ordination 
Committees comprising of the 
District Collector. local MP and 
MLAs. Superintendent of Police. 
District Forest Officer, Joint 
Director of Mines as members 
have been set up in Gemstone 
bearing districts for reviewing 
enforcement measures and 
coordinating action for preventing 
illegal' excavation. 

Expenditure on Information 
Wings in U.S. 

2783. "SHRI SYED SHAHABUDDIN: 
Will the Ministerof EXTERNAL AFFAIRS be 
pleased to state the average annual expen
diture of Political and Information wings of 
the Embassy of India in Washington and the 
loformation Units in various Consulates in 
the U.S. put together? 

THE MINISTER OF STATE IN THE 
MINISTRY OFEXTERNALAFFAIRS (SHRI 
R.L. BHATIA): The average annual expen
diture for the period 1990-93 of Political and 
information wings of the Embassy of India. 
Washington is:-

Political Wing-Rs.294.28 (Lakhs) .. 
Information Wing-Rs. 113.72 (Lakhs) 

The average annual expenditure forthe 
period 1990-93 of the information Units in 
the various Consulates in the U.S. is Rs. 
39.66 (Lakhs) .. 
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ADB's Assistance for Power Projects 

2784. SHRI LALIT ORAON: Will the 
Minister of POWER be pleased to state: 

(a) whether Asian Development bank 
- has given loan to some power projects in 

different States for improvement in the pow
er supply system: 

(b) if so, the details thereof and the 
amount of loan made available to each 
project; and 

• (c) the present status of these projects 
and the time by'which the work to be done 
by this loan is likely to be completed? 

THE MINISTER OF STATE IN THE 
MINISTRY OF POWER (SHRI P.V. 
RANGAYYANAIDU):(a)to(c).Aloanoftwo 
hundred & fifty million U.S. dollars has been 
made available by the ASian Development 
Bank for the improvement in the Power 
System in the States of Karnataka, 
Maharashtra and Orissa. 

The loan is available to the above power 
utilities for following categories of Projects:-

(i) Renovation and Modernisation of 
power stations and environmental 
of improvements. 

(ii) Installation of capacitor for system 
loss reduction and improvement 
in Voltage Profiles. 

(iii) Urban Distribution, rehabilitation 
and reinforcement. 

(iv) Transmission reinforcement. 

Bids for 29 Nos. out of 69 packages for 
Kamataka Electricity Board, 8 out of 58 
packages for Maharashtra State Electric?ity 
Board and 28 out of 1 08 packages for Orissa 

State Electricity Board have been opened 
on 31."10.1993. 

Conference on Human Rights 

2785. SHRI SHRAVAN KUMAR PATEL: 
Will the Ministerot EXTERNAL AFFAIRS be 
pleased to state: 

(a) whether the Government have par
ticipated in the Conference on Human Rights 
convened by Switzerland and International 
Red Cross held in Geneva in September . 
1993: 

(b) the issues discussed and the out
come of the conference; and 

(c) the role played by the Government 
therein? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS (SHRI 
SALMAN KHURSHEED): (a) Yes, Sir. The 
Government of India '"::we partiCipated in 
the International Conference for the Protec
tion of War Victims, held in Geneva from 30 
August -1 September, 1993, convened by 
the Government of Switzerland and the 
International Committee of the Red Cross. 
(ICRC). 

(b) The Conference discussed several 
relevant issue concerning protection of war 
victims. 

Pursuant to the deliberations, the Inter
national Conference adopted by consensus 
a Declaration on September 1 ,1993 dealing 
with: 

(1) Promotion gf the Geneva 
Conference of 1949 and the 
Protocols thereto; 

(2) Dissemination of International 
Humanitarian law; 
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(3) Promotion of respect for Intema
tional Humanitarian Law; 

(4) Impartiality and neutrality of' 
Humanitarian Assistance; 

(5) PURishment of grave breaches of 
International Humanitarian Law; 

(6) Promotion of respect for emblems 
of Red Cross and Red Crescent. 

(c) The Indian delegation tully support
ed the objectives of the Declaration and 
during deliberations made an active and 
positive contribution towards the consensus 
achieved. 

Merchant Navy Academy 

2786. DR. KARTIKESWAR PATRA: Will 
the Minister of SURFACE TRANSPORT be 
pleased to state: 

(a) the name of the place where shore
based Merchant Navy Academy is proposed 
to be set up; 

(b) the details of training courses pro
posed to be taken up by it. and the criteria to 
be adopted in the selection of candidates: 

(c) whether there is any proposal to set 
up a Rating Training Institution in Orissa: 
and 

(d) If so, the details thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI JAGDISH TYTLER): (a) A shore 
based Merchant Navy Academy has been 
set up at Nerul, Karave in New Bombay. 

(b) Training in this Academyfor Naviga
tion Cadets is imparted through 2 Year 
course who are selected on the basis of a 
competitive examination on an All-India 

basis. 

(c) and (d). A Rating Training Institution 
viz .. Orissa Maritime Academy has already 
been set up in Bhubaneswar. 

Ship Breaking Yard at Alang 

2787. SHRI SHANKERSINH 
VAGHELA: Will the Minister of STEEL be 
pleased to state: 

(a) whether the Ship Breaking Yard at 
Alang is proposed to be closed; and 

(b) if s,? the reasons therefor? 

THE MINISTER OF STATE OF THE 
MINISTRY OF STEEL (SHRI SOt·nOSH 
MOHAN [,EV): (a) It is reported by the 
Government of Gujarat that there is no 
proposal to close the ship breaking Yard at 
Alang. 

(b) Does not arise. 

[ Translation) 

Post Offices in U.P. 

2788. DR. LAL BAHADUR RAWAL: 
SHRI RAJENDRA 

AGNIHOTRI: 
SHRI RAJVEER SINGH: 
SHRI BRIJ BHUSHAN 

SHARAN SINGH: 
SHRI SATYA DEO SINGH: 
SHRI ASHT BHWA PRASAQ 

SHUKAL: .. 

Will the Minister of COMMUNICA
TIONS be pleased to state: 

(a) the number of PQSt offices opened in 
: =-Uttar Pradesh during 1992-93 and 1993-94, 

so far, district-wise and category-wise; 
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(b) whether the Government propose 
to open more new post offices in the State; 
and 

(c) if so. the details with locations there-
of? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS (SHRI 

SUKH RAM): (a) to IC). The nurriberof post 
offices category-wise and district-wise 
opened in Uttar Pradesh during 1992-93 
and 1993-94 is shown in the attached State
ments I and II. In addition to the 72 post 
offices opened during the year 1993-94. 
another 34 post offices are proposed to be 
sanctioned during this ye.ar. Their locations 
have not yet been finalised. 
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[English] 

Telephone Bills 

2789. DR. KRUPASINDHU BHOI: Will 
the Minister of COMMUNICATIONS be 
pleased ·to state: 

(a) the amount of telephone bills out
standing against each State as on October, 
1993: 

(b) whether the telephone bills are 
mounting; and 

(c) if so, the steps taken to realise the 
telephone bills? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS (SHRI 
SUKH RAM): (a) to (c). The information has 
been called for from the units and the same 
will be placed on the Table of the House. 

[ Translation] 

Air Station, Bhavnagar 

2790. SHRI CHHITUBHAI GAMIT: Will 
the Minister of INFORMATION AND BROAD
C,ASTING be pleased to "t .. t ... · 

(a) whether the Government propose 
to set up a high power AIR Station ~t 

Bhavnagarin ~~sotostartVividh 
Bharati Commercial service therefrom; 

(b) if so, the details thereof and the 
allocation made therefor; 

(c} the power of this Station; and 

(d) if so, the details thereof and the time 
by which it is likely to be set up? • 

THE MINISTER OF STATE OF THE 

MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI K. P. SINGH DEO): 
(a) No, Sir. 

(b) to (d). Does not arise. 

[English] 

Economic Grouping of Indian Ocean 
Rim Countries 

2Nl. SHRI DHARMANNA 
MONDAYYA SADU[: 

SHRI SANAT KUMAR 
MANDAL: 

Will the Minister of EXTERNAL AF
FAIRS be pleased to state: 

(a) whether the foreign Ministerof South 
Africa during his visit to the country put 
forward any proposal for the creation of an 
economic grouping of Indian Ocean Rim 
coumries; and 

(b) if so, the salient features thereof and 
the respon<..q,,:'>t the Government thereto? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS (SHRI 
SALMAN K~URSHEED): (a) and (b). South 
Africa's Foreign Minister Mr. R.F. Botha 
during his recent visit to New Delhi (Novem
ber 21-22, 1993) expressed the view that 
countries of Indian Ocean including India, 
Pakistan, South Africa, the Gulf and East 
African States should explore possibilities of 
intensified economic cooperation.' 

Government of India is taking an active 
interest in this suggestion. 

Licence Fee for Telephone Li_ 

2792. SHRI RAM NAIK: Will the Minis-
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ter of COMMUNICATIONS be pleased to 
state: 

(a) whether the Department of Tele
communications (DOT) has decided to 
charge an an~ual licence fee from 
Mahanagar Telephone Nigam Limited 
(MTNl) for telephone lines; 

(b) if so, the details thereof; 

(c) the estimated amount of licence 
fee paid by the MTNL Bombay in this 
regard during 1992-93; and 

(d) the steps taken/proposed to be 
taken by the Government to augment the 
development fund of MTNL,"Bombay? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS (SHRI 
SUKH RAM): (a) and (b). A token licence 
fee of Rs. 101/- p.a. is charged by DOT 
from MTNl comprising both Bombay and 
Delhi llnits. 

(c) Rs. 101/- was paid towards token 
licence fee for both Bombay and Delhi 
units of MTNl. 

(d) Developmental activities of MTNL 
including MTNL Bombay are funded through 
following resources:-

(i) Intemal Resources. 

(ii) Extra budgetary resources such as 
bonds and loans etc. 

(Hi) Lease financing. 

AHocMian of Amount From CRF 

2793. SHAI BIR SINGH MAHATO: Win 
the Minister of SURFACE TRANSPORT be 
pleased to state: 

(a) the amount of assistance given to 
West Bengal from the Central Road Fund 
during'each of the last three years; 

(b) the name of the National Highways 
for which the above assistance was given: 
and 

(c) the name of projects that are likely to 
be undertaken in West Bengal during 1993-
94 and financial assistance made available? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI JAGDISH TYTlER): (a) the amount 
anocated to West Bengal under Central 
Road Fund during the last three years is as 
under:-

(Rs. in lakhs) 

Year Allocation 

1990-91 5.00 

1991-92 34.00 

1992-93 40.00 

(b) The above allocations were meant 
for State roads and not for any National 
Highways in West Bengal. 

(c) Proposals are awaited from State 
Govemment and financial assistance dur
ing 1993-94 will depend upon the accruals 
available and the budget allocation. 

.. 
Conatruction·of Roads 

2794. SHR).s.M. LAWAN BASHA: Win 
the Minister of SURFACE TRANSPORT be 
pleased to state: 

(a) whether there is any proposal to 
build roads under the ton system; 
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.. (b) Whether any proposals have been 
approved for construction of roads under 
this scheme in Andhra' Pradesh; and 

(c) if so, the details thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI JAGDISH TYTlER): (a) and (b). No, 
Sir. 

(c) Does not arise. 

C-onstruction of' Bridges 

2795. SHRI ANAND RATNAMAURYA: 
Will the Minister of SU RFACE TRANSPORT 
be pleased to state the criteria laid down for 
providing financial assistance for the con
struction of bridges over National High
ways? 

THE MrNlsTEfI OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI JAGDISH TYTLER): Development 
and maintenance of National Highways in
cluding Bridges thereon are the responsibil
ity of Central ~ovemment and are fully 
funded by therri. 

Sabotage at DVC 

2796. SHRI SURENDERA PAL 
PATHAK: 

SHRI R.SURENDER REDDY: 

Will the Minister of POWER be pleased 
to state: 

(a) whether there was an attempt to 
sabotage the Damodar VaHey Corporation 
transmission system and blowing oft trans
mission lines at Bokaro-Bahri Line during 
October. 1993; 

(b) if so, the detaHs thereof indicating 

the nature of sabotage, areas affected, 
extent of damages and loss of power.etc.; 

(c) Whether any enquiry has been con
ducted in this regard; 

(d) if so,' the findings thereof; and 

( e) the measures taken to preventsabo
tage at DVC tower in future? 

THE MINISTER OF STATE IN THE 
MINI~TRY OF POWER (SHRI·P.V 
RANGAYYA NAIDU): (a) and (b). A tower of 
the 132KV Bokaro Thermal Power Station 
Bahri transmission line of the Damodar val
ley Corporation (DVC) located at Village 
Rohania (Police Station Phari). District 
Hazaribagh, Bihar was damaged on 
30.10.1993. Three legs of the tower were 
blasted and one partially cut resulting in 
dislocation of evacuation of power supply. 
Damage oftowerltransmission line affected 
both generation loss, DVC has to bear reha
bi,litation cost of damaged towersltransmis
sicn line to revitalise its system. 

(c) and (d). The matter is underenquiryl 
investigation by Police. 

(e) First Information Report on the inci
dent has been lodged by the DVC with the 
local Police Station. District Officials and 
higher law and order authorities have also 
been alerted by the DVC ,'SO that recurrence 
of such acts could be avoided. A high level 
meeting at Dhanbad was convened by Sec
retary (Home), Govemment of Bihar on 
3.11 .1993 and it was decided that special 
security arrangements would be made and 
ave would bearihe CQSt·of,Rs,t .kh each 
for Dhanbad and Bokaro District for a month 
to enable lhepofce 8QthorIties to undertake 
expensive patrolling along the DVe's trans-
mission lines. ,",:. ' 
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SideIHte FaclHty for Money Orders 

2797. MAJ. GEN. (RETD.) BHUWAN 
CHANDRA KHANDI,JRI: Will the minister of 
COMMUNICATIONS be pleased to state: 

(a) whether the Govemment f>ropose 
to utilise satellite- facilities for quick and 
effective delivery of money orders; 

(b) if so, the details thereof; 

(c) whether any priority will be given to 
remote and hillY areas in this regard; and 

(d) if so, the details thereof? 

THE MINISTER OF STATE OFtHE 
MINISTRY OF COMMUNICATIONS (SHRI 
SUKH RAM): (a) and (b). Yes, sir. The 
Department is planning to use satellite com
munication channel forthe expeditious trans
mission of money order. advises. 

In the phase-I of the Electronic money 
"transfer project, it is planned to install micro
earth stations in 75 Po;t Offices which will 
serve as receipt and dispatch centers for 
money orders. The locations are chosen in 
such a way as to give expeditious link to 
other post offices sit~iited in far-flung and 
remote areas of. the country. 

(c) and (d). Yes, Sir. The 75 stations 
would cover remote and hilly areas also. 

, 
[ Translation] 

Telephone-Connections'ln Bihar from 
M.PsQuota 

2798.SHRISURYANARAYANSINGH: 
Wmthe Minister of COMMUNICATIONS be 
pleased to state: 

(a) the number of telephone connec-

tions sanctioned and released category
wise in Sihar during the current year out of 
the quota fixed for the Members of Parlia
ment as per their recommendations; 

(b) the number of telephone connec
tions yet to be released particularly in 
Begusarai district; and 

(c) the time by which these are likely to 
be released? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS (SHRI 
SUKH RAM): (a) Of the 595 telephone 
connections sanctioned, 463 connections 
have been released, all under N-OYT (Gen) 
Category .. 

(b) 132 telephone connections are yet 
to be released, out of.which 8 telephone 
connections pertain to Begusarai District. 

(c) Out ofthe 132 connections yetto be 
released, 61 parties have not registered for 
telephone -connections. These will be _re
leased after registrations are made. The 
remaining 71 telephone Connections which 
are pending due to non-feasibility will be 
released in 1994 as soon as they become 
feasible. 17 connections are likely to be
come feasible by March 1994. 

(English] 

Cooperation with Chine in 
Telecommunications 

-, 
2799. SHRI V. SREENIVASA 

PRASAD: 
SHRI G. OEVARAYA NAIK:
SHRI TARACHAND 

KHANOELWAL: 

Will the MinisterofCOMMUNICATIONS 
be-pleased to state: 
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(a) whether a high level Chinese dele
gation visited India and held talks with Chair
man. Telecom Commission on cooperation 
between the two countries in the field of 
telecommunications recently; 

(b) if so. the details ot the talks held and 
outcome thereof; and 

(c) the follow up action proposed to be 
taken by the Government in this regard? 

THE MINISTER OF STATE OF THE 
MINISTRY0F:COMMUNICATIONS (SHRI 
SUKH RAM): (a) Yes, Sir. 

(b) Discussions were of general nature. 
Both sides expressed the need for closer 
cooperation between the two countries in 
the fi~ of Telecom. 

(c) India would participate in the Chi
nese Telecom Exhibition and send a trade 
delegation during 1994. 

Reservation Policy 

2800. SHRI PIUS TIRKEY: 
SHRI LAUT ORAON: 

Will the Minister of SURFACE TRANS
PORT be pleased to state: 

(a) the details of grievances submitted 
to MOSTIIRCC by the SCIST, IRCC Em
ployees Welfare Associations; 

(b) the action taken by IRCClMOST in 
this regard; 

(c)whetherthesegrieYances havebeen 
redressed; 

(d) if not, the reasons therefor; and 

(e) the number of SCsISTs employees 

who were given benefit of reservation policy 
of the Govemment in Group A and B posts 
during the last three years? 

THE MINISTER OF qTATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI JAGDISH TYTLER): (a) The griev
ances relate to filling up ot backlog vacan
cies tor SC/ST, service and promotion mat
ters. 

(b) to (d). Representations received in 
the Ministry are referred to IACC for appro
priate action in accordance with rules. While 
some of the grievances have been redressed 
by IRCC. others have been referred to a 
High Le\181 Committee specifically constitut
ed for the purpose. 

(e) Five SC/ST employees were given 
benefit of reservation policy of the Govern
ment in Group A and B posts during the last 
three years. 

[ Translation] 

2801.SHRIMUMTAZANSARI:WiHthe 
MinisterofCOMMUNICATIONS bepleased 
to state: 

(a) the details of damage cauSed to 
Communications network in the recentmas
siva earthquake in Maha~htra; and 

(b) the steps taken by the Govemment 
to nwive the damaged Communication lines 
In the State? 

; 
THE MINISTER OF STATE OF THE 
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MINISTRY OF COMMUNICATIONS (SHRI (i) Exchange EquipmentfTelegraphs 
SUKH .RAM): (a) Equipment damages:- NIL 

----- .-------- -- .-._-------_ .. -
Exchange Equipped 

capacity 

--_----------------_ .. 

1. Killari 240 

2. Ujani 88 

3. Jowali 88 

4. Makhan! 88 

5. Lohora 88 

6. Venagur 88 

_____ ._--.. _-
(iii) Damage to th~ building (Rented). 

Severe cracks have developed to the 
exchange buildings (rented) at following 
places:-

1. Venagur 2. Narangwadi 3. Ujani 4. 
Jewali 5. Lohara 6. Killari 7. Makhani 8. 
Latur. 

(b) (i) Killari and Makhani exchanges are 
sh1fted in instahut. 

(ii) Communication provided through 

(ii) Damage to outdoor plant:-

._------
No. of No. of 
Tele. Subs.App. 
lines damaged 

affected 

97 97 

5 5 

30 30 

12 12 

12 12 

27 27 

MARR to earthquake effected 
villages. 

(iii) The IMMARSAT terminals are 
installed at Killari and Latur. 

(iv) STD facility commissioned at Killari 
and Omerga. 

(v) The telephone lines and Subs. 
instrument restored and replaced 
as follows: 

(a) Killari: 37 (b) Ujani: 4 (c) Jewali: 17 
(d) Makhani: 7 (e) Lohara: 4 (f) Venagur: 
12 .. 
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[English] 

Telecom Centers in Gujarat 

2802. SHRI N.J. RATHVA: Will the 
Ministerof COMMUNICATIONS be pleased 
to state: 

(a) the number of existing telecom cen
ters at present" in Gujarat with their lOca
tions; and 

(b) the details of such centers planned 
to be opened in the State during 1993-94? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS (SHRI 
SUKH RAM): (a) 31 Telecom. Centers· are 
existing at present in Gujarat. Details of their 
!ocations are given in the atta~hed state
ment-l. 

(b) Details of the Telecom. Centers 
proposed to be opened during 1993-94 are 
given in ihe attached statement-II. 

Satellite Channels of Doordarshan 

"2803. SHRIMAT! CHANDRA PRABHA 
URS: Will the Minister of INFORMATION 
AND BROADCASTING be pleased to state: 

(a) whether the Government has an
nounced to introduced five Satellite Chan
nels of Doordarshan from 2nd October, 
1993 without the use of dish antennas; 

(b) if so, the details thereof and whether 
this assurance has been implemented 
throughout the country; and 

(c) if not, the reasons therefor? 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 

BROADCASTING (SHRI K.P. SINGH DEO): 
(a) No, Sir. 

(b) and (c). Do not arise. 

Joint Ventures in Deep Sea Fishing 

2804. PROF. UMMAREDDY 
VENKATESWARLU: Will the Minister of 
FOOD PROCESSING INDUSTRIES be 
pleased to state: 

(a) the details of joint ventures in deep 
sea fishing cleared on September, 1993; 

(b) the number of applications for jOint 
ventures in deep sea fishing sector pending 
at present including applications from Indian 
companies; 

(c) the reasons for delay in clearing Of 
these applications;· and 

(d) the time by which all the applications 
are likely to be cleared? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD PROCESSING IN
DUSTRIES (SHRI TARUN GOGOI): (a) 
The information is given in the attached 
statement. 

(b) 6 applications for joint ventures in 
deep sea fishing are pending at pre~nt. 

(c) The applications need to be evaluat
ed by a number of appraising agencies from 
vaPous angles like Policy and guidelines, 
foreign exchange inflow and outflow, profit
ability, environmental impact etc. Com
ments of these agencies are examined at 
various levels, after collecting additional 
information from the applicant, if necessary , 
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before a decision is laken at appropriate 
level. This process takes some time. Efforts 
are always made to expedite disposal of 
such applications. 

(d) The pending applications are at 
various stages being processed and deci
sions would be t"ken at the 
earliest. 

STATEMENT 

Jt. Venture Proposals for Deep Sea Fishing Cleared Upto September. 1993. 

Sr. No. Name of the Indian Company No. of Vessels involved. 

1. 

1. 

2. 

3. 

4. 

2. 

MIs. Fishing Fa~con Ltd .. Hyderabad 

Mis. Oceania Mercnantiise Ltd .. Hyderabad 

MIs. Target Marine & Engineers Ltd.·New Delhi 

MIs. Leo Suizin.::l Ltd .. New Delhi 

5. MIs. Shivganga Fisheries Ltd., New Delhi 

6. 

7 

8 

9. 

10. 

Mis. New Era Agro-Chemical (I) Ltd. Madras 

Mis. Leela Sea foods Pvt. Ltd. Viza 

Mis. Indtish Ltd. New Delhi 

MIs. Inko FistJeries Pvt. Ltd. Hyderabad 

Mis. Indamar Fisheries Pvt. Ltd. New Delhi 

11. MIs. Oriental High Sea Fisheries Ltd. Vizag 

12. MIs. Bouy-Dae (I) Fisheries Pvt. Ltd. N. D. 

13. MIs. Marine Resources International. N.D. 

14. MIs. Ron Maritime Ltd., Cochin 

15. 

16. 

17. 

Mis. Ting Tai India Ltd. Viza 

Mis. Sri Kumaran Fisherie's Pvt. Ltd. Madras 

Mis. Fortune Oceanic Products Ltd. New Deihl 

18. Mis. Satyendra Agriculture Ltd. Hyderabad 

1"9. MIs. Greenwave Marine Harvest Ltd. Hyderabad 

20 .. Mls.Sarb Consultate Marine Products 
Pvt. Ltd. New Delhi 

3. 

2 

3 

2 

5 

3 

4 

62 

2 

3 

2 

2 

4 

10 

5 

115 
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. Unutilised Land and Buildings of 
. BGML . 

2805. SHRI K. H. MUNIYAPPA: 
SHRI V. KRISHNA RAO: 
SHRI K. G. SHIVAPPA: 

Will the Minister of MINES be pleased 
to state: 

(a) whether machinery worth millions of 
rupees, a vast area of land and a number of 
buildings owned by Bharat Gold Mines lim
ited (BGML) are lying un utilised for the last 
several years; 

(b) if so, the details thereof and the 
reasons therefor; 

(c) the total value of Ithe above said 
properties; 

(d) whether the Government have any 
plan to utilise those properties; and 

(e) if so, the details thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF MINES (SHRI BALRAM 
SINGH YADAV): (a) and (b). At the end of 
March, 1993, Bharat Gold Mines Ltd. was 
holding equipmentslmachineries worth Rs. 
9. 731akhs in its KolarGold Field stores. The 
Company's operations have been declining . 
and certain buildings have become surplus. 
Six industrial buildings and 378 workmen 
houses are also vacant at present. The 
company is also in possession of surplus 
land measuring about 8740 acres. 

(c) The Company has not assessed the 
market value of land and buildings but as on 
31.3.93, book value of land and buHdings 
were Rs. 61.42 lakhs and Rs. 589.98lakhs 
respectively. 

(d) and (e). Bharat Gold Mines Ltd. has 

been declared a sick company by the Board 
for Industrial and Financial Reconstruction 
(BIFR) under the provisions of the Sick 
Industrial Companies (Special Provisions) 
Act, 1985. B.I.F.R. has appointed Industrial 
Credit and Investment Corporation of India 
(ICICI) as an operating agency to examine 
the viability and prepare a scheme for reviv~ 
aVrehabilitation of the Company, which is 
also likely to c;:over utilisation of Company's 
surplus assets. 

Letter $orting Machine In Maharashtra 

2806. SHRI RAM KAPSE: Will the Min
ister of COMMUNICATIONS be pleased to 
State: 

<a) whether Maharashtra Circle Postal 
Department is modemislng itself and has 
introduced automatic lettersorting machines 
and mUltipurpose PC based counter ma
chines to process mail speedily; 

(b) whether the programme is likely to 
be implemented in phased manner; and 

(c) if so, the details thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS (SHRI 
SUKHRAM): (a) to (c). Yessir.Aspartofthe 
modemisation programme for post offices 
all over the country, the Department of 
Posts installed two letter sorting machines 
with 30 bar coding desks in Bombay in April 
1993. During 1992-93, 90 multi purpose 
counters Were ordered to be installed in 
various Post Offices in Maharashtra for 
booking of Registered letters, Book Pack
ets, Insufed fetters, Value Payable articles, 
speed Post, Money Orders and Parcels. 
During theflnanclal year t993-94 It Is planned 
to install 90 more multi purpose COdnter 

.machines in Maharashtra. 



613 Written Answers AGRAHAYANA 29,1915 (SAKA) Written Answers 614 

Cechin Port 

2807. SHRl KODIKKUNNIL SURESH: 
Will the Ministerof SURFACE;TRANSPORT 
be pleased to state: 

(a) whether the Cochin port is facing 
serious crisis; 

(b) if so, the reasons therefor; and 

(c) the steps taken/proposed to be tak
en for the expansion and modemisation of 
the port? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI JAGDISH TVTLER): (a) No, Sir. The 
traffic. handled by the port during past three 
years'has been showing a rising trend. 

(b) Does not arise. 

(c) An outlay of Rs. 117croreshasbeen 
made during 8th Plan (1991-1997) for 
modemisation and expansion programmes 
of the Port. 

Optic Fibre Network 

2808. DR. GUNWANT RAMBHAU 
SARODE: Will the Minister of COMMUNI
CATIONS be' pleased to state: 

. (a) whether the Govemment propose 
to utilise the optic fibre network of the Rail
ways and Communications network of var- . 
ious electricity boards to increase rural con
nections with ~ view to tap the immense 
potential in rural areas for telecom facility; 

(b) if so, the details thereof; 

(c) whether any proposal of joint-ven
ture with a foreign company is underconsid
eratio" of Govemment in this regard; and 

(d) if so, the time by whic~~ the final 
decision is likely to be taken in the matter? 

THE MINISTER OF STATE OF THE 
MINIS'!RY OF .COMMUNICATIONS (SHRI 
SUKH RAM): (a) Yes, Sir. proposal has 
been received from Railways only which is 
under consideration. 

(b) Optical fibre network in Nagpur
Durg, Nagpur-Itarsi, Nagpur-Bhusaval and 
Churchgate (Bombay)-Virar sections have 
been indiCated by Railways in their 
proposal. 

(c) ~nd (d). Yes Sir. A jOint venture for 
manufacture of optical cable has been ap
proved by Ministry of Industry on the basis 
of recommendations by Department of Tele
communications. 

1elephone Exchanges in Andhra 
Pradesh 

2801;. DR: K.V.R ... CHOWDARY: Will 
the Minister of COMMUNICATIONS be 
pleased to state: 

(a) whether the Govemment propose 
to expand and modemise the telephone 
exchanges in Andhra Pradesh with S.T.D 
facility; and 

(b) if so, the steps taken or proposed to 
be taken in this regard, district-wise? 

THE MINISTER OF STATE OF'THE 
MINISTRY OF COMMUNICATIOJlSs.(SHRI 
SUKH RAM): (a) Yes Sir. 

(b) The modemisation programme-dur
ing the 8th Five Year Plan envisage: 

-.fi::"'. 

1. Replacement of all MAX-III ex
changes; 
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Milk Food prOduction 

616 

2. 

3. 

_t. ~ 

Replacemenl of all Une Finder 
Type MAX-II exchanges; 

Replacement of all life expired 
telecommunication equipment 
most of electro-mechanical 
nature: and 

4. Provision of STD to all exchanges. 

Development plans for each of the 
districts in Andhra Pradesh are being drawn 
accordingly. 

Privatisation of Haldia Port Operations 

2810. SHRI SANAT KUMAR 
MANDAL: Will the Min'ister of SURFACE 
TRANSPORT be pleased to state: 

(a) whetherforeign consultants appoint
ed by the Overseas Economic Co-operation 
Fund of Japan and Asian Development Bank 
visite'" Haldia recently to explore the scope 
of privatisation of port operations; 

(b) if so, the rationale behind the move 
of privatisation; and 

(c) the stage at which the matter stands 
at present? 

THE MINISTER OF STATE OF THE 
MINISTRY QF SURFACE TRANSPORT 
(SHRI JAGDISH TYTLER): (a) and (b). Yes 
Sir. The consultants visited Haldia as a 
follow up of a seminar held on privatisation 
possibilities in ports. Two officials from Over
seas Economic Co-operation Fund of Japan 
visited Haldia Dock Complex to review sta
tus of 3 projects proposed to be financed 
ellrtier by OECF. 

(c) No decisions has so far been taken 
10 respect of Haldia. 

2811. SHRIANILBASU:WilltheMinis
ter of FOOD PROCESSING INDUSTRIES 
be pleased to state: 

(a) whether the Govemment have al
lowed some foreign companies in the Sector 
of Milk Food Production: and 

(b) the name of such companies, the 
products to be produced and investment 
made so far by these companies? 

THE MINISTER OF STATE OF THE 
MINISTRY OF FOOD PROCESSING IN
DUSTRIES (SHRI TARUN GOGOI): (a) and 
(b). The investment by foreign companies 
and foreign collaboration is permissible in 
the sector of milk food production. Although, 
no proposal has been received from any 
foreign company in the sector of milk food 
production, two proposals of Indian compa
nies for foreign financial and technology 
collaboration have been approved. 

Multinational Companies 

2812. SHRI MANORANJAN BHAKTA: 
Will the Minister of FOOD PROCESSING 
INDUSTRIES be pleased to state: 

(8) whether he has visited various coun
tries recently; 

(b) if so, the objectives thereof and the 
achievements made during these visits, 
country-wise; 

(cl whether he held any discussions 
with multinational companies for their oper
ation in Indian Exclusive Economic Zone; 
and 

(d) if so, the details thereof? 
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THE MINISTER OF STATE OF THE 
MINISTRY OF FOOD PROCESSING IN
DUSTRIES (SHRI TARUN GOGOI): (a) to. 
(d). During the visit of the Hon,ble Minister 
for Food Processing Industries to United 
Kingdom and France during June 1993. He 
attended several meetings including those 
organised by Indian Missions and during the 
discussions with industrialists representing 
food industry, various aspects of our 
Iiberalised economic policies were reiterat
ed. With a view to attract investment, Indian 
Liberalisation policies were explained' and 
business delegations were invited in India. 
No separate discussions with the multina
tionalcompanies fortheiroperation in Indian 
Exclusive Economic Zone was held. 

T.V. Serials.Sanctioned Under 
Commissioned Category 

2813. SHRI KASHIRAM RANA: Will the 
Minister of INFORMATION AND BROAD
CASTING be pleased to state: 

(a) whether the Doordarshan have al
lotted certain serials under commissioned 
category to some producers; 

(b) if so, the details thereof indicating 
the names of such serials and amount of 
advances paid to the producers by the Gov
ernment; 

(c) whether there have been some cas
es of misappropriation of advances received 
by the producers for these serials; 

(d) if s~, the details thereof; 

(e) whether some controversial serials 
have also been sanctioned in violation of 
procedures/rules; 

(f) if so, the names of such serials and 
the reasons therefor; 

(g) whether any inquiry has been con
ducted in regard to parts (c) and (e). above: 
and . 

(h) if so, the outcome thereof and if not, 
the reasons therefor? 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI K.P. SINGH DEO): 
(a) Commissioning of T.V. serials is an on
going process. Proposals are received and 
processed by various Doordarshan Kendras 
and also by the Directorate of Doordarshan. 

(b) Such details are not kept centrally in 
a compiled form. 

(c) No, Sir. 

(d) Does not arise. 

(e) No Sir. 

(f) to (h). Do not arise. 

Titles With Publication Division 

2814. SHRI SYED SHAHABUDDIN: 
Will the Minister of INFORMATION AND 
BROADCASTING be pleased to state: 

(a) the titles of non-periodical publica
tion presently in stock in the Publications 
Division with the date of Publication, the size 
ofthe edition, the number of copies sold and 
the number of copies in stock, language-
wise; .. 

(b) the expenditure on such publica
tions during 1992-93 and the budget for 
1993-94; and 

(c) the number of titles published in
cluding new editions of old publications. 
during April-September 1993? 
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THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI K.P. SINGH DEO): 
(a) Publications Division is the largest pub
lishing organisation of the Govemment and 
has published nearly 7,000 non-periodicals, 
inclusive of re-prints, since its inception. 
With the passage of time the record is 
weeded out and hence it is not practicable to 
give desired information relating to size of 
the edition, copies sold etc. 

(b) Publications Division has ,incurred 
an expenditure to the tune of Rs. 207.07 
lakhs during the year 1992-93 on all publica
tions, including Joumals. A budgetary provi
sion of Rs. 2081akhs has been made for the 
year 1993-94 for this purpose. The Divis.ion 
do not maintain separate accoupts for non- ' 
periodical and periodical publications. 

(c) 54 titles were relessed for publiction 
'during April-September, 1993. 

DELS 

1990-91 32936 

1991-92 42790 

1992-93 594';'3 

1993-94 20773 
(upto 10/93), 

(b)"'e informalon is being compiled. 
The same will laid on the Table of the House 
as soon as it is available. 

Khetri Copper Plant 

2816. SHRI SIMON MARANDI: Will • 
the Minister of MINES be pleased to.state: 

(a) whether the labourers working in 

Telephone Exchanges in Kamataka 

2215. SHRI RAMACHANDRA 
VEERAPPA: Will the Minister of COMMU
NICATIONS be pleased to state: 

(a) the details of achievements in the 
development of Telecom N~twork iii 
Kamataka during the last three years year
wise and also during the cL!rrent year so far; 
and 

(b) the names of telephone exchanges 
where STD facility has been provided so far 
and the name. of exchanges where this 
facility is proposed to be provided during the 
remaining period of 1993-94 and also during 
1994-95? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS (SHRI 
SUKH RAM): (a) Year-wise achievement is 
given below: 

Panchayat Phones 

3373 (as, on 31.3.91) 

1066 

1207 

536 

Khetri Copper Project have been agitating 
for the last one month; 

. (b) if so, the demands of the 1abourers 
and the reaction of the Govemmentthere to; 
and 

(c) the steps proposed to be taken fOr 
effective working Of the Khetri Copper 
Project? 



621 Written Answers AGRAHAYANA 29, 1915 (SAKA) Written Answers 622 

THE MINISTER OF STATE OF THE 
MINISTRY OF MINES (SHRI BALRAM 
SINGH YADAV): (a) to (c). Three 
unrecognised Trade Unions at Khetri Cop
per Complex (KCC) of Hindustan Copper 
Limited have been agitating .mainly for pay
ment of enhanced bonus to the employees. 
The company is not in a position to accede 
to the above demand due to acute financial 
crisis. The Company, in ·consultation with 
the recognised Trade Un!ons of all the Units, 
agreed to make payment of Rs 16001- ex
gratia in lieu of bonus to all the employees 
who are covered under the payment of 
Bonus Act and Rs. 1500/- in the form of . 
special incentive to all the employees below 
the Board level who are not covered under 
the Payment of Bonus Act. The Company 
has adopted various economy measures to 
reduce losses on account of steep fall in 
LME price of copper and other adverse 
circumstances. 

Branch Post Offic6. at Dungure 

2817. SHRI ARJUN CHARAN SETHI: 
Will the Minister of COMMUNICATIONS be 
pleased tp state: 

(a) whether the Branch Post Office at 
Dungure in Bhadrak Postal Division in Orissa 
Circle has been upgraded; and 

(b) if not, the reasons therefor and the 
reaction of the Government thereto? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS (SHRI 
SUKH RAM): (a) No, Sir. 

(b) A proposal for upgrading Dungure 
extra departmental branch poet office has 
been recently received. Its upgradation wiH 
be ordered subject to fulfdment of depIut
mental nonns and availability of funds. 

Indo-Us Joint Venture . 

2818. PROF. SAVITt04RI 
LAKSHMANAN: Will the Minister of STEEL 
be pleased to state: 

(a) whether· the GovernlTlent have 
signed any Memorandum of Unde!Standing 
recently for formation of joint venture com
pany between India and United States; and 

(b) if so, the salient features thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF STEEL (SHRI SONTOSH 
MOHAN DEV): (a) and (b). SAIL proposed 
to float a Joint Venture Company with MIs. 

. USX Engineers & Consultant (UEC) , a com
pany incorporated in USA. A Memorandum 
of Understanding has been reached be

'tween SAIL and UEC for floating of a Joint 
Venture Company for carrying out Informa~ 
tlon Technology Services in India and 
abroad. The proposed Company win have 
an authorised share capitafof Rs. 100 lakhs 
with propOsed equity participation between 
SAIL and UEC in the ratio of 40:60. 

Kashmir ...... and NPT 

2819. SHRI PAWAN KUMAR BANSAL: 
Will~ minister of EXTERNAL AFFAIRS be 
pleased to state: 

(a) whether there is a move by Pakistan 
to link Kashmir problem with the issue of 
non-proliferation 

(b) if so, whether this has the 'backing 
and support of"the U.S.; and 

(c) the response of the Govemment 
andthestepsinitlatedtocheckandneutralise 
the U.S. pressure? 

THE MINISTER OF STATE IN THE 
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MINISTRY OF EXTERNAL."FFAIRS (SHRI 
R.L BHATIA): (a) and (b). Government have 
seen statements by Pakistani leaders. to the 
effect that Pak nuclear programme was 
linked with the Kashmir issue. The US Ad
ministration have .also expressed similar 
views. 

(c) Gpvernment are of the. view that 
non-proliferation does not lend itself to a 
regional solution but has global dimensions. 
This view has been conve~d to all con
cerned. Government have alSo had three 
rounds of bilateral discussions with the US 
Government on disarmament, non-prolifer. 
ation and regional security with a.view to 
enhancing understanding .of each other's 
point of view on these issues. 

Government have also conveyed to the 
US Government on several occasions and 
at various levels its commitment to resolve 
its differences with Pakistan bilaterally and 
peacefully through negotiations. 

Modemisatien of Bokaro Steel Plant 

2820. SHRI GEORGE FffiNANDES: 
Will the Minister of STEEL be pleased to 
state: 

(a) whether there is any programme for 
modernisation of Bokaro Steel Plant; 

(b) if so, the details thereof -and the 
expenditure to be incurred thereon; and 

(c) the companies/agencies entrvsted 
with the job? 

THE MINISTER OF STATE OF THE 
MlNlSTRY OF STEEL (SHRI SQNTOSH 
MOHAN DEV): (a) Yes. Sir. 

(b) Government have accorded ap
proval to the Modernisation of Sokaro Steel 

Plant (Stage I) at an estimated cost of Rs. 
1625.79 crores in July 1993. The project is 
scheduled to be completed by July 1997. 

The modernisation programme envis
ages:-

(i) Reconstruction of existing Steel 
MeRing Shop No.2 to increase the 
liquid steel Capacity from 1 .84 
million tones per annum to 2.25 
million tones per annum; 

(ii) Installation of 2 Nos. double stand 
slab Casters; 

(iii) Partial upgradation of 2000 mm 
Hot Strip Mill; and 

(iv) Related service facilities. 

(c) M/s. MECON are the consultants 
for the modernisation project. Steel Au
thority of India Limited have shortlisted 
parties as prime bidders for the global 
packages, orders are yet to be placed for 
the main packages. 

Vapour Absorption Machines 

2821. SHRI BIJOY KRISHNA 
I;iANDIQUE: Will the Ministerof POWER be 
pleased to state: . 

(a) whether the Government propose 
to introduce Vapour Absorption Machines 
(VAM) to be used in cooling systems in order 
to conserve power; and 

(b) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF POWER (SHRI P.V 
RANGAYYA NAIDU): (a) and (b). Vapour 
Absorption System is an established and 
proven technology. There is no technologi
cal constraint in its adoption by the Indian 
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Industry and this technology can be used 
wherever justified on techno-economic con
sideration. 

Post Offices 

2822. SHRI PRABHU DAYAL 
KATHERIA: Will the Minist<;r of COMMUNI
CATIONS be pleased to state the number of 
post offices functioning in the country at 

present and the details thereof. State-wise? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS (SHRI 
SUKH RAM): As on 31.3.93 there were 
1 .52,037 post offices functioning in the coun
try including 27.692 sub post offices. Their 
details statewide. are gwen in the attached 
statement 
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Talks of Kashmir Issue 

2823. SHRI GEORGE FERNANDES: 
Wilfthe Minister of EXTERNALAFFAIRS be 
pleased to state: 

(a) whether the Pnmc Minister of Neth
erlands held any talks on Kashmir issue with 
the Indian leaders durinq his recent visit to 
India; and 

(b) if so, the outcome thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS (SHRI 
R.L BHATIA): (a) and (b). The Kashmir 
issue wps' touched upon during the meet

ings of the Dutch Prime Minister with Indian 
leaders. The Dutch side indicated their view 
that the Kashmir is.sue was a political matter 
to be resolved bilaterally between India and 
Pakistan. They urged greater access for 
non Governmental human rights 
organisations to Kashmir. The Indian side 
explained the nature of the dialogue taking 
place between such organisations and the 
Indian Government on this question. 

Mining Lease on Crome 

2824. DR. KARTIKESWAR PATRA: 
Will the Minister of MINES be pleased to 

state: 

(a) whether the Government have de
cided for equitable distribution of mining 
lease on charge crome in different State 

particularly in Orissa: 

(b) il so, the details thereof and the 

steps taken in this regard: 

(cl the percentage of crame reserve in 
Orissa as compared to other States; 

(d) the incentives proposed to be given 

for encouraging thc charge crome industry 
in Orissa: and 

(C) the steps proposed to be taken to 
check the closure of industrial units in this 
sector in Orissa? 

THE MINISTER OF STATE OF THE 
MINISTRY OF MINES (SHRI BALRAM 
SINGH yADAV): (a) and (b). No such gen
eral decision has been taken. However. 

while conveying Central Government's ap
proval for one such proposal of renewal of 
mining lease of .chromite pertaining to the 
State of Orissa. the State Government was 
asked to keep in view the installed capacity. 
average annual requirement Vis-a-Vis total 

requirement of are taking into account the 
project life of 60 years. The State Govern
ment was also asked to look into proven 
depOSits in the existing lease and give prior
ity to those having leases containing lowest 
chromite are deposits. 

(c) The total recoverable reserves of 
Chromite in the country as on 1.4.1990 
estimated at B8.35 million tonnes of whicn 
Orissa accounts for 86.39 million tonnes. 
which constitutes 97.78% of the recover

able reserves. 

(d) and (e). The information is being 
colle.cted and will be placed on the Table'of 

the House. 

[ Translation) 

Indian Embassy in South MQca 

2825. SHRIMAil BHAVNACHIKHALlA: 

Willth~ Ministerof EXTERNAL AFFAIRS be 
pleased.to state: 

~ _._ .... ".. - .. -
., "(·~).,ft;hethertheGovemmenthavesince 
,Q_pe~p..lndian Embassy in South Africa; 

and 
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(b) if so, the details thereof and the 
numberofofficerslemployees working there 
at present? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNALAFFAIRS(SHRI. 
R.L. BHATIA): <a) No, Madam. 

(b) Question does not arise. 

[English] 

Purchlleing of Material In Oriua 
Telecom Circle 

2826. SHRIANADI CHARAN DAS: Will 
the Minister of COMMUNICATIONS be 
pleased to state: 

<a) whether any case of purchasing of 
materials at higher costs in Orissa Telecom 
Circle has been unearthed during the cur
rent Year; 

(b) if so, the details thereof; and. 

<c) the action taken or proposed to be 
taken by the Govemment against persons 
found responsible therefor? 

THE MINISTER OF STATE OF THE 
. MINISTRY OF COMMUNICATIONS (SHRI 

SUKH RAM)~ <a) Yes Sir. 

(b) Switch Board Cables, Joint protec
tiOn Shells, and PVC Insulated Twin GI Wire 
were pWChasad without following the laid 
down procedure. 

(c) Di&cipIinary action has .... adybeen 
initiated against the officers involved. 

2827. SHRIMATI SURYAKANTA 

PATIL: Will the MInister of COMMUNICA
TIONS be pleased to state: 

(a) the number of exchanges proposed 
to be converted into electronic/automatic 
exchanges in Maharashtra during 1994-95; 
and 

<b) the district-wise details thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS (SHRI 
SUKH RAM): (a) 205. 

(b) DetaUs are given in the attached 
statement. 

STATEMENT 

Number of Telephone Exchanges 
PropoMd to be Converted in to . 

Electronic Exchanges in llaharashtra 
During11M-95 

Ahmednagar 30' 

Akola 10 

Amravati 4 

Aurangabad 3 

·Baed 4 

. Shandara 2 

Suldhana 10 

Chandrapur 4 

Dhula 15 

Jalgaon 20 
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Jalna 5 

Kolhapur 3 

Latur 2 

• Nanded 10 

Nasik 10 

Osmanabad 

Parbhani 6 

Pune 20 

Ratnagiri 6 

Sangli 15 

Satara 

Sindhudurg 3 

Thane 4 

Wardha 4 

Yeotmal 8 

M.T.N.L Bombay 5 

(Translation] 

Milk Plant in Madhya Pradesh 

2828. SHRI VISHWESHWAR 
BHAGAT: 

SHRI KHELAN RAM 
JANGDE: 

Will the Minister of FOOD PROCESS" 
ING INDUSTRIES be pleased to state: 

(a) whether the Government propose 
to set up a milk plant prodUCing baby food 

etc., especially in Madhya Pradesh; 

(b) if so, the details thereof and the total 
capital likely to be invested thereon; and 

(c) the time by which the work is likely to 
be started? 

THE MINISTER OF STATE OF THE 
MINISTRY OF FOOD PROCESSING IN
DUSTRIES (SHRI TARUN GOGOI): (a) to 
(c). Central Government does' not directly 
set up food processing industries. Conse
quent upon delicencing of manufacture of 
milk products in July, 1991 , severallndustri
al Entrepreneurs Memoranda have been 
filed tor manufacture of various milk" prod
ucts. 10 such Industrial Entrepreneurs Mem
oranda indicate intentions to l'"!1anufacture 
baby food in Madhya Pradesh at an estimat
ed capital investment of Rs. 60 crores. 
Generally. implementation of projects take 
two to three years. 

Land Sinking 

2829. SHRI PRABHU DAYAL 
KATHERIA: Wjll the Minister of MINES be 
pleased to state: 

(a) whether the land is sinking in various 
States, particularly in the hilly areas of the 
country; 

(b) if so, whether the Govemment have 
conducted any survey in this regard; and 

(C) if so. the findings thereof and the 
steps being taken by the GovemQ1ent in this 
regard? • 

THE MINISTER OF STATE OF THE 
MINISTRY OF MINES (SHRI SALRAM 
SINGH YADAV): (a) Isolated incidence of 
sinking of ground due to various causes are 
reported at a few localities from different 
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parts of the country especially in hilly ter
rains. 

(b) and (c). Major landslides particularly 
in Himalaya are investigated by GSI and 
corrective measures for the same are rec
ommended. GSI has prepared a landslide 
zonation map of the parts of north-western 
Himalaya. Further work is in progress. 

[English] 

Radiation in Geological Survey of India 

2830. SHRI ANKUSHRAO RAOSAHEB 
TOPE: Will the Ministerof MINES be pleased 
to state: 

(a) whether low levels of radiation has 
been found recently in the geophysical Divi
sion of Geological Survey of India in Calcutta; 

(b) whether any assessment has been 
made on the possible effects thereof; 

(c) if so, the details thereof; and 

(d) the steps being taken to prevent 
such occurrences? 

THE MINISTER OF STATE OF THE 
MINISTRY OF MINES (SHRI BALRAM 
SINGH YADAV): (a) Low levels radiation 
was found in some gravimeters at Central 
geophysics Division of Geological Survey of 
India at Calcutta. 

(b) and (c). The Atomic Energy Regula
tory Board who are investigating the matter 
have issued a press release on 6.11.1993 
that he existing levels of radiation in the 
instrument are extremely low and that there 
is no cause for alarm or any danger of injury 
or health hazard to geological Survey of 
India workers or the public by use of the 
instruments. 

(d) Pending the completion of investi
gation' of Automatic Energy Regulatory 
Board, the gravimeters showing extremely 
low levels of radiation have been segregat
ed and stored in a secluded and secured 
place. 

11.19 hrs 

The Lok Sabha then adjourned till 
Eleven of the clock on Tuesday, Decem

ber 21, 1993/Agrahayana 30, 1915() 
Saka. 
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